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FebAwry, IMt, idling out at Stand  
Mutation No. 881 by Shri Ajlt Singh 
fiarhadi regarding sugar factorial la 
Punjab, I had stated that the licence 
given to the Morinda Sugar Mills had 
tarn rejected because at three reasons 
which, I regret, were not correct.

The correct reply to Sardar Iqbal 
8 ingh’s Supplementary Question 
should, therefore, be as tinder:—

“The licence granted for the 
establishment of a co-operative 
sugar factory at Morinda, District 
Ambala, has not been withdrawn.”

DEMANDS* FOR GRANTS—contd.
M i n i s t r y  o f  E x t e r n a l  A f f a ir s

Mr. Speaker: The House will now
take up discussion and voting on 
Demand Nos. 22 to 26 and 110 relat­
ing to the Ministry of External Affairs, 
for which five hours have been allot­
ted. Hon. Members desirous of giv­
ing cut motions may kindly hand over 
the numbers at the Table within fif­
teen minutes. At what time shall I 
call upon the Prime Minister at the 
end? We will decide it later on. 
Hon. Members are already aware of 
the time limit for speeches.

The Prime Minister and Minister of 
External Affairs (Shri Jawahartal 
Nehru): Mr. Speaker. I beg to pre­
sent the Demands for Grants of the 
Ministry of External Affairs. In doing 
so, I should like particularly to draw 
the attention of the House to the fact 
that the Ministry of External Affairs 
not only deals with external affairs 
but also with many important acti­
vities which might be called domestic 
in India. In fact, from the expendi­
ture point of view, if we take the 
last year's figures—may I say here 
that all this is given in the booklet 
that the Ministry has prepared for the 
Members of Parliament?—the expen­
diture was Rs. 1,772 lakhs in round 
figures. Out of this Rs. 1,772 lakhs.

Rs. ’ U «7 lakhs ww* **.. ; 
unconnected with the XUtamal Altaic* 
proper. For instance, there warn A *  
Tribal Areas, the NXTA. the N ld  
Hills and Tuensang area and thera 
was a tairly considerably expenditure 
on the Assam Rifles, which really ia 
an extension of the army, which deals 
directly with the External Affairs. 
This, naturally, is rather an expen* 
sive> item. Then there is Pondicherry. 
Thai there are contributions to nume­
rous international organisations and 
International Armistice and Super- 
visory Commissions in Indo-China, 
expenditure on demarcation of boun­
daries etc. etc. The point I wish to 
make is that in effect the expenditure 
on External Affairs proper last year, 
according to the revised estimates, 
came to Rs. 605 lakhs, a trifle over 
Rs. 6 crores.

Now, I do not wish to say much 
about the quality and the extent of 
our work abroad and our missions 
abroad. It is rather difficult to judge 
these things. But we may make com­
parisons to some extent with missions 
of other countries, from the point of 
view of expenditure. That is easier to 
compare; quality is rather difficult. If 
we compare it with any important 
country, the rate of our expenditure 
is far less. I do not mean to say that 
whatever we spend, every rupee, is 
well utilized. I do not mean to say 
that there is no wastage on our side 
and there is no need for economy. Of 
Course, there is need for economies; 
there always is. There is always a 
tendency for wastage, if one is not 
vigilant. What I wish to submit Is 
that computed to any country, ou’" 
foreign affairs are conducted in a 
much, well, less expensive way.

In this connection I would also say 
that—I am not defending high salaries 
or anything—broadly speaking, the 
rate of payment to our staff abroad is 
far lower than what other countries 
give to their Heads of Missions and 
others employed in their offices. TTiere

•Moved with the recommendation of the President
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to kMpQP a certain statu* 
TThfrU our BaslwMtai *nd Legattona 
cr* cuppoMd to keap up. On other 
offifWMM it ha* been found that the 
money we P*y them for this purpose 
is not fully and properly utilised. It 
Js not spent. Therefore it would indi­
cate that we are paying them too 
much. But these are rather rare 
oases. I am putting both aides of the 
picture to the House.

Naturally I cannot say that a large 
number of people employed in our 
foreign service are all of the same 
high level as we like them to be, but 
I do say that the quality of our Heads 
of Missions serving abroad is a high 
one compared to any diplomatic ser­
vice that I know of. There are also 
people who are not so good and who 
do not come up to that standard. 
Naturally in a large Service we have 
occasional difficulties. We have to 
take some kind of disciplinary action. 
But taken all in all, I would submit 
to the House that our Missions abroad 
have carried out their functions with 
dignity and ability and, broadly 
speaking, at a much less cost than the 
diplorr.itic service or the missions of 
the major countries.

In this connection may I also say, 
although it is not part of external 
affairs, that in the NEFA two or three 
years ago we constituted a special 
cadre of political officers, who were 
specially recruited for that purpose. 
It is very difficult to deal with that 
situation and a very special type of 
officer was needed for it. It is a hard 
life. It is an isolated life—a life with 
practically no amenities of civilised 
existence, no people sometimes to talk 
to even and hard work. Therefore 
we require a very special type of per­
son who likes that kind of jungle life 
and who is physically and mentally 
tough, who could get on and be friends 
with the tribal people he was meant to 
serve. So, we chose a number of peo­
ple—our selection boards selected 
them—and X am happy to inform the 
House that most of these people

■who were chosen, have done 
remarkably well.

I should like to mention here in this 
House that not only in our foreign 
missions but also in a case lii™ Uj® 
NEFA it is not merely the officer who 
counts but his wife also counts very 
much. People do not often realise 
that in employing an officer, we are 
really, in effect, employing two per­
sons—the officer and his wife.

An Hon. Member: What about those 
who are bachelors?

Shrl Jawaharlal Nehru: We do not
have the wife always—that is true— 
but in fact we expect the wife to play 
an important part on the social and 
human side. I am particularly think­
ing at present of these officers’ wives 
in remote and tribal areas, NEFA and 
elsewhere. Only recently I had a 
report of one officer and his wife. 
That lady in that remote area had 
done a very fine piece of work, apart 
from her husband doing well, because 
she had gone out of her way to deal 
with the tribal people, serve them, 
make friends with them, make friends 
with their children, play with their 
children and help them in many ways. 
She really created a much better 
impression than what any formal 
work by the officer would have done. 
So for these people, in these remote 
areas, I should like to put in a good 
word and I am sure the House will 
appreciate the fact that these officers 
in remote areas, NEFA, tribal areas, 
Naga Hills and Tuensang area deserve 
well of us because they are doing 
their work under very difficult condi­
tions with marked ability.

It is about ten years now since we 
started building up our Foreign Ser­
vice in our Missions abroad. There 
were a very few missions before 
independence. There was India House 
in London and there was some kind 
of representation in Washington and 
a few others mostly dealing with com­
mercial matters or educational matters 
sometimes. When we started with 
our career after independence we had 
this whole wide world to deal with. 
We started as a country in a big way— 
I do not mean to say that we are a
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big country, but we did not suddenly 
sort of creep in the international scene 
furtively. We came almost with a 
frpng and people’s attention was direc­
ted to our country. Many countries 
wanted to exchange diplomatic repre­
sentatives with us. We were quite 
agreeable, of course, but it was no 
easy matter to do so, i.e., to build up 
the Foreign Service and to build up 
all the apparatus that goes with it. 
Foreign representation is not merely a 
question of good and educationally 
qualified men. It requires experience. 
Just as in the Army all the indivi­
dual ability of a man is not quite 
enough to replace the experience of 
a General Staff which has inherited 
and accumulated experience—the 
experience of a General Staff cannot 
be produced by an individual, however 
brilliant he may be—so also in the 
Foreign Service of any country, the 
accumulated experience of a Foreign 
Office is a very useful thing, not per­
haps quite so important, may be, as 
the General Staff in the Army, but it 
is important and this is regardless of 
the broad specific policy that you 
might pursue. This is a kind of back­
ground experience which helps one 
to judge a programme.

All hon. Members read a newspaper 
and come to some conclusions about 
some incident. I acting as the Foreign 
Minister, naturally have greater access 
to facts as they occur. It has often 
happened that I come to certain con­
clusions quickly but when I go deeper 
into it and find out the records in the 
Foreign Office as to how the problem 
arose and what had happened pre­
viously, I have to change my opi­
nion—not on matters of high policy 
but on other matters—because there 
is the accumulated experience and
facts. We started from scratch and
gradually in the course of these ten 
years we have built up that experience 
and we are building it up.

We have now 41 embassies, seven 
high commissions, eleven legations— 
some ©f these are duplicated—28 con­

sulates and vice-consulates and six­
teen commissions, special missions 
and agencies. Altogether we have- 
101 missions of some kind or 
other situated abroad apart from 
a considerable number of Indian 
Information Units abroad. Now,
this is a fairly large number. 
I cannot, as I said, say that every 
unit, every person abroad is a bril­
liant officer. Naturally, there are 
various types. But, taking it all in 
all, they have preserved a fairly high 
level and there can be no doubt about 
it that they have a high reputation 
among the diplomatic personnel of the 
woild.

As far as our relations with other 
countries arc concerned, they are at 
a remarkably friendly level. Unfor­
tunately, we have not been able to 
maintain the same co-operative and 
friendly level of intercourse with our 
neighbour country Pakistan. As the 
House knows, we have no relations 
with Portugal because of Goa. We 
have no diplomatic relations with 
South Africa. Also the reasons are 
known to this House. Apart from 
these, our diplomatic personnel are 
spread nut directly or indirectly all 
over the world.

I do not propose to discuss at the 
present moment the question of 
broad policy or world affairs. I wish 
to refer briefly to some matters. 
Our broad policy in international 
affairs has, I believe, the cordial 
approval of a very large section of 
this House—not all—and of the coun­
try. There are criticisms, legitimate 
criticisms about particular aspects, 
emphasis, of some minor importance 
as to how things are done. But, the 
broad policy has had that approval 
and this approval of the House and of 
this country has naturally given great 
strength to the Government in carry­
ing out this policy. Because, if we 
went abroad, whether to the United 
Nations or to other Chacelleries and' 
put forward some policy which was 
a matter of dispute In this country 
in a big way, naturally, the effect we
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produce would be very limited. I 
will not say anything about that broad 
policy.

At present, taking the big world 
questions, obviously, the most impor­
tant thing is disarmament, which is 
likely to affect the whole future of 
the world as to what steps are to ba 
taken. In this conncction, many 
things have happened in the course 
of the last few months. The out­
standing event in recent months or 
weeks has been the proposal made on 
behalf of the Soviet Government—not 
a proposal, but the decision—not to 
have nuclear test explosions. This 
hag been criticised on the ground that 
having indulged in a vast number of 
tests, they can well afford not to have 
them for some time. That may be
true. But, such criticisms can be
advanced about any action taken. 
The major countries today, the United 
States and the Soviet Union, both
probably have got a vast stock of
atomic or hydrogen bombs. It is not 
ncccssary for them, from any point 
of view, to manufacture more, pro­
bably. Nevertheless, if they decided 
not to manufacture any more, it would 
be a great thing even though they do 
not. actively require them. Therefore, 
a good step is a good step, however 
it might have come into being. We 
muit welcome—and indeed the coun­
try has welcomed—this step of the 
Soviet Government in regard to stop­
page of nuclear tests. In saying so, 
they have added a proviso or rather 
a warning that if others do not stop 
them, we shall resume them—more or 
less to that effect. I trust this con­
tingency will not arise.

There has been a further develop­
ment. It has been said on behalf of 
the Soviet Government that they are 
prepared for control and supervision. 
That is an important factor. Because, 
the real thing that comes in the way 
is fear and it has often been said that 
there can be no certain way of detec­
ting an explosion. I am not a scien­
tist enough to say whether that is 
right or wrong, because scientists

differ. The obvious course seems to be 
for the United Nations or some other 
organisation to appoint some scientist 
of high repute in these matters and 
ask him to find out how detection can 
be made certain if some kind of test 
explosion takes place.

Then, there is, on the side of the 
United States of America, a proposal 
made by President Eisenhower, the 
use of atoms for peace, that fissionable 
material should not be produced for 
war purposes, which is an important 
proposal. Here are all these proposals 
which, if taken together and acted 
upon together, would make an enor­
mous difference to the present atoms- 
phere of strain and fear in the world.
I do not say that accepting any of 
these proposals means the solution of 
any major problem in the world. But,
I do say that accepting them and 
acting up to them produces conditions 
which help in solving these problems 
of the world.

There is talk, as the House knows, 
of what is called the summit confer­
ence or high level conference. As far 
as we can judge,—I speak from no 
secret information, but from what is 
available to all Members of this 
House—the chances are that some such 
high level conference will be held in 
the course of this year. I have said 
often that while every country is 
interested in this matter, naturally, 
because the whole peace of the world 
depends upon it, the real two coun­
tries in whose hands lies the final 
issue of war and peace today are the 
United States and the Soviet Union. 
Therefore, any agreement must 
involve an agreement between these 
two apart from other countries. Any 
disarmament conference which leaves 
out one of them is no disarmament 
conference. It can produce no ade­
quate results. Sometimes, India’s 
name has been, put forward for atten­
dance, for participation in the high 
level conference. The question when 
put to us has rather embarrassed us. 
Always our reply has been that we 
do not wish to push ourselves into any
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conference, but If our presence is 
-wanted by the principal parties con- 
«erned and we feel that we can help, 
■we want to be of help. These are 
world problems which affect us tre­
mendously as they affect the whole 
•world.

Only one thing more I should like 
to say about world problems and that 
is this. If the people are desirous of 
putting an end to this cold war, it 
seems to us that the approach should 
not be hostile, an approach of con­
demning your opponent. There is no 
doubt that countries differ in their 
policies, in their structures of 
Government, in their economic 
approaches. There is that difference. 
You cannot put an end to 
that difference by war, because you 
rule out war. Now, it is recognised 
that war will exterminate, not put an 
end to that difference. How then are 
we to approach? Surely, if we 
approach these questions with the 
mentality of war and with the lan­
guage of war, then again, you are not 
likely to succeed. Therefore, while 
maintaining whatever opinions we 
may have in regard to our policy, 
while also it is natural for each coun­
try to think in terms of its security 
because no Government of any coun­
try can forget its security, while doing 
all that, yet. the approach should be 
not a hostile approach, but a really 
•friendly approach. Hold to your 
security, hold to your principles, but 
recognise the fact that we have to 
live in this world together in peace 
even though we differ from each 

■other. We have to find a way to that, 
.and the only way we can do it is by 
these peaceful methods, and not b> 
thinking or action in terms of a cold 

-war, which really means constant 
appeals to hatred, violence and fear. 
That, I think, is important because 
there is no other way of doing it.

Now, these are big world questions. 
'So- far as India is concerned, we are 
concerned with the world questions, 
but the questions of the most imme­

diate concern to us are, if I may say

so, two or three—the matters relating 
to Pakistan, our neighbour country, 
Goa and, in a quite different category, 
the question of racial discrimination 
in South Africa and the treatment o f 
people of Indian descent there who 
are mind you, not Indian nationals 
but who are South African nationals. 
The question of treatment of Indian 
nationals has not arisen in South 
Africa because there is no Indian 
national there. They are all of Indian 
descent who are South African natio­
nals. Our interest in it is not only 
because we are against racial discri­
mination, but because there is a long 
history behind this, going back, I do 
not know, 50 or 60 years or more, and 
before independence and since inde­
pendence we are intimately involved.

1 will not say anything more about 
it excopt this, that in a deeper consi­
deration of the world’s problems 
today, there are many conflicts and 
many dangers, but probably something 
of, well, at least as much importance 
as any other matter is this question 
of racial conflict in South Africa. 
Thfre are racial conflicts elsewhere in 
the world. There is not a racial con­
flict in that particular sense but some­
thing near or alike to it. in our own 
country when we suppress one people 
because they are called untouchable 
or depressed or this and that. Let us 
not imagine that our hands are clean 
in these matters. Of course, they are 
not clean, and we cannot merely con­
demn others without looking after 
our own house.

There are racial conflicts in the 
United States of America and else­
where, but the thing that distinguishes 
the South Africa matter is this. In 
the United States of America efforts 
have been made—and made with 
growing success—to ease the racial 
problem. I do not say they have 
solved it, but the Government want 
to solve it, they try to solve it, 
they have succeeded, public 
opinion is helping, there is a 
progress £n a certain direction; so
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A o  d w riw a . But in South Africa 
it Is the deliberate, aknowledged and 
loudly-proclaimed policy of the Gov­
ernment itself to maintain this segre­
gation and racial domination. That is 
why the South African case is unique 
in the world. While there is racial 
trouble in many places in the world, 
and conflict, in South Africa it is the 
official policy, and if that is the offi­
cial policy of a Government, well, that 
is a policy with which obviously no 
country, no person who believes in, 
let us say, the United Nations Char­
ter—leave out other things—can ever 
compromise, because it uproots almost 
everything, whether it is the United 
Nations Charter, whether it is your 
ideas of democracy or anything else.

Then there are other matters which 
come up in questions here, about 
people of Indian descent in Ceylon. 
I will not go into that. It is a com­
plicated problem. These problems 
become difficult, and they become 
more difficult, because of growth of 
population, unemployment, economic 
difficulties. You will find usually at 
the back of it there is some economic 
difficulty and unemployment. That is 
there. And the problem is, in the 
main, that of the Ceylon Government 
because these people, according to our 
showing, are not Iadian nationals. 
Whether registered or not, we feel 
they are or ought to be Ceylon 
nationals. It is their problem. We 
are interested in it again because of 
past history. We are interested in the 
solution of this because we are friend­
ly with the Ceylon Government. We 
are interested because of cultural con­
tacts and all that. And it is unfor­
tunate that it has dragged on for so 
long, but I would beg this House to 
remember that we should not be too 
eager to codemn any Government, or 
the Ceylon Government, merely 
because it has not solved it quickly. 
They have their difficulties, and they 
should realise our position just as we 
are perfectly prepared to consider 
their difficulties, but it is obvious that 
we cannot accept large numbers of 
People who have lived there, who

have been bom there, and just ask. 
them to walk across to India, or accept 
them as our nationals. Fortunately,, 
in spite of this complicated and diffi­
cult problem, it is increasingly realised 
in Ceylon by the Government and. 
others, and by us of course, that we 
should not treat it as a political pro­
blem or dispute, but as a human 
problem, because, ultimately, the wel­
fare of large numbers of human beings - 
is involved and I do hope that, how­
ever long it may take, it will be set­
tled in a friendly way and to the 
advantage of this large number o f  
human beings that are involved.

Now I come to this collection of 
problems and difficulties which re­
present Indo-Pakistan relations now.
I do not propose to go deeply into- 
this matter, and right at the com­
mencement I would say that we can 
make a long list of our problems. 
There is Kashmir, there is canal 
waters, there is the exodus from East 
Pakistan, there is this question of dis­
placed persons and rehabilitation,, 
there are financial issues, and there 
are so many other matters. All 
seem to drag on. Sometimes some 
small matter is discussed and settled, 
some little progress is made, but by 
and large, none of our major problems . 
go towards a settlement. It is most 
surprising because I think one thing, 
that should be recognised by all of 
us, by every Indian present in this 
country, and I hope in Pakistan, is 
that the perpetuation of conflict or 
even any kind of a cold war between 
India and Pakistan is very bad for 
all of us and all of them. Whatever 
approach ours might be, except just 
the approach of an angry person 
which is not a good approach, what­
ever approach we might make, whe­
ther** it is geographical, historical 
cultural, past connections, present, 
future, it is patent that India and 
Pakistan should live co-operatively 
not interfering with each other’s 
policies. They are independent coun­
tries; we may separate, we may 
become independent countries as we 
have done, but we cannot deny geo­
graphy, we cannot deny history, we
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•cannot deny a hundred things which 
exist, the other facts of life of our 
countries, and so it is inevitable that 
m  must come together, and we must 
live co-operatively and carry on in 
our own ways. We cannot force them 
-we have no desire to force them—to 
.adopt any particular policy, even 
though we may consider their policy 

-wrong. Now, these are the facta of 
life, as I said. And because of this 
it is terribly distressing that we can­
not make much progress in develop­
ing what is natural and, I think, in­
evitable between our two countries.

And yet, there is one more hope­
ful factor, and that is so far as the 

-common people are concerned,' in 
India and in Pakistan. I believe that 
the old feeling of bitterness and sus­
picion and fear is infinitely less than 
it was ten or eleven years ago. That 
trail of bitterness which followed par­
tition and these huge migrations most 
terrible killings has died down. It 
ia only in the political sphere that 
passions can be roused or with the 
help of religion, sometimes these 
communal feelings may be roused 
whether in Pakistan much more so, 
•or to some extent in India also; let 
us remember; it is no good our pre­
tending that our hands are lily- 
white all the time, and our minds are 
lity-white, because they are not. We 
liave made errors.

1 believe that the major difference 
between Pakistan and India is not 
because we are better folk than they 
are—I mean the common people. We 
are the same lot. We have the same 
type of virtues and the same type of 
weaknesses and failings. But I be­
lieve that the major difference has 
Veen that we as a Government—and 
sot only as Government, but I would 
say, leaders of parties, all parties or 
nearly all parties—have deliberately 
aimed at avoidance of conflict, by 
•creating better relations with the 
people of Pakistan, while in Pakis­
tan the leadership has not done that. 
!I am not criticising them. I do not 
■wisn to criticise them and have a

match c/1 mutual criticism. But dr* 
cumstances in Pakistan have been 
such that, the very creation of Pakis­
tan, that is, on the communal basis 
and all that, and the way it has con­
tinued, have been such that, unfortu­
nately, they have been driven, the 
leadership there has been driven, to 
lay stress on conflict with India, on 
hatred of India, on carrying on the 
old tradition of the Muslim League 
which they inherited. Therefor* 
while neither of us is free of blame 
as a people, as a Government, we 
have at least tried to go the Tight 
way. That attempt has been absent 
from the other Bide. Again, I am not 
criticising any individual but circum­
stances, the circumstances which led 
to this Partition, the policy of the 
Muslim League and all that

When you consider this unfortu­
nate fact of the strained relation! 
between India and Pakistan, curious 
strained relations—because, when you 
and I meet or anybody meets, a 
group of people from India meets a 
group of people from Pakistan, we 
aTe friendly, we hardly meet as 
strangers, as people of two countries; 
we speak the same language; we 
have common friends, common memo­
ries and a hundred and one things, 
aad yet there is this tremendous 
strain which does harm to both of us 
—when you think of this, people tell 
you—some people say—‘Oh, you go 
and settle this Kashmir issue, and all 
would be well.*—this is the normal 
criticism or advice offered to us in 
foreign countries—or ‘Settle this 
canal waters issue.’. Well, obvious­
ly, if we settled any issue which is 
in conflict, it creates a good atmos­
phere naturally. But I do submit to 
this House that all this, that the 
strain and the feeling of conflict be­
tween India and Pakistan is not due 
to the Kashmir issue, is not due to 
the canal waters or any other issue, 
but that all these issues an- due to 
another essential conflict, something 
else. These are the outcome of that, 
not the origin of the conflict; at 
course, they overlap, and it is rather*
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•difficult to draw a line between the 
two. But it does mean this, that if 
this type of approach, this type, of 
anti-India approach, hatred of India, 
“bitter dislike of India which U pro­
pagated in the press, in the state­
ments of leading people in Pakistan, 
continues, and if that is the basis of 
their foreign and internal policy, then 
it just does not matter what you 
settle and what you do not settle, 
because that is the basis of policy. 
If by any chance the Kashmir issue 
was out of the picture as a matter 
o f conflict, it will have, no doubt, a 
very good effect; I have no doubt. 
But unless that basic approach is 
changed, the thing will continue in 
other forms. That is our difficulty, so 
that I feel very unhappy about this 
matter, and it is no pleasure for me, 
no desire of mine, to say words, any 
words which might accentuate our 
difficulties. I do not like much that 
is happening in Pakistan. I do not 
want to criticise it. It is none of my 
business unless it affects me.

I r-jad only in yesterday’s paper— 
or was it the day before—a former 
Prime Minister of Pakistan openly 
saying that ‘We must march Pakis­
tan troops into Kashmir ’. Now, 
what is this? Is this reasonable, sen­
sible? Even if it is a reaction just in 
an angry defiant way, it is not good; 
it creates that atmosphere of bitter­
ness and hatred and fear and cold war 
which we want to get rid of.

Shri BraJ Raj Singh (Firozabad): 
■It is meant for consumption within 
'Pakistan only.

Shri Jawaharlal Nehru: It may
mean that. But that is an important 
point. It creates that atmosphere in 
Pakistan and abroad.

All these years, hon. Members know 
hat there are noted personalities in 
Pakistan who have made it their 
tusiness—openly proclaimed—to train 
wople to commit sabotage in 
Tammu and Kashmir State. In fact,

forget the number, but at least a

hundred bomb outrages have taken 
place in that State; many people have 
been killed, and all that. This has been 
deliberately done there. How can 
one go towards solving a problem 
when that is the attitude—when jehad 
and all that is talked about? I do 
not think that is the attitude of the 
people of Pakistan as a whole. And I 
would not even say this; for, who am 
I to go about criticising the leaders 
of other countries? But I would say, 
we have got into such a tangle that 
the only positive policy of theirs is a 
negative policy, which is a contra­
diction in term's,—that is, a negative 
policy of hatred of India. And they 
go about repeating—some of them— 
that India will crush them and 
swallow them up, and that India is 
out to undo Partition. For anyone to 
think of that is foolish; for anyone 
to do it or try to do it would be 
criminal folly. And looking at it, 
apart from the larger viewpoints, from 
the stand-point of India and India 
alone, from the narrowest opportu­
nist point of view even, it would be 
criminal folly.

Nobody wants to undo Partition. 
It will be terrible; we will go down; 
everything that we try, whether it is 
our Five Year Plan or whatever it is, 
the whole thing will collapse; instead 
of doing any good to anybody, the 
whole structure of our economy, the 
politicial and economic structure would 
suffer. The only way is for each 
country to go its way, and I hope, 
come nearer to each other co-opera­
tively in thinking and action, of its 
own free will. That is the way—and 
retaining its independence and free­
dom of action.

Now, there are these two major 
problems. One is the canal waters 
dispute, dragging on interminably. 
Some of our best engineers are prac­
tically spending their lives, sitting in 
Washington, discussing this matter 
with representatives of Pakistan and 
the World Bank. We have spent 
vast sums of money just in these 
discussions. I do not know the 
figure, but it runs into crores, I think.
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We would have built a fine scheme 
or project or canal here or in Pakis­
tan by the amount of money we have 
■pent merely in talking. Talking 
is sometimes useful; naturally, it 
serves some purpose; it is better 
than quarrelling. Anyhow, here is 
this problem of canal waters which, 
essentially, it not a political problem 
and should not be considered as such. 
It is a human problem. We do not 
want to deny Pakistan any water 
that it can have. We do not wish to 
make the Pakistan peasantry suffer 
for lack of water. Obviously, we are 
not going to deny our own people 
what they need so badly. We are 
not going to deny something for 
which we have been preparing almost 
for generations, not to mention the 
last ten years or so, something for 
which people in Rajasthan, in parts 
of East Punjab and other areas have 
been preparing for generations. We 
are not going to wipe all this out 
because some people do not like it. 
Mind you, all these schemes are pre- 
independence and pre-partition 
'schemes and you can judge them.

Anyhow, our approach—and I want 
this approach to be carried out—is a 
friendly approach to Pakistan, is a 
human approach to this problem. Let 
us do our best. It is no good Pakis­
tan telling us ‘Give us Rs. 1,000 
crores’. It is fantastic—such huge 
figures being thrown about, as if any 
country can do that. But we do not 
want Pakistan to suffer; at the same 
time, it is obvious that we do not 
want ourselves to suffer at all.

Finally, take this problem of the 
Jammu and Kashmir State. Recent­
ly there has been a report by Dr. 
Graham. Dr. Graham had been here 
previously and all of us who have 
had the privilege of meeting him, 
respect him. He is a man beaming 
goodwill and good intentions, and it 
is raally a pleasure to meet a man 
like that. He came here on this 
occasion and he was our honoured 
guest, although we had informed the 
Security Council when they passed 
that resolution, that we could not

accept that resolution, nevertheless,' if 
Dr. Graham came, he would be wel­
come. So he came and he had some 
talks with us. In this report, he 
himself has stated the nature of our- 
talks. I am not at the present, 
moment going into this Kashmir 
question. It is too big and too diffi­
cult, and apart from that, this House 
knows very well what our position in 
regard to this issue is—what we have 
said in great detail in the Security 
Council and in India. And in this 
matter, I believe there are no two 
opinions in this House or in the 
country. There might be slight 
variations about emphasis, but broad­
ly speaking, there is none.

The trouble, according to us, in
considering this matter has been that 
from the very beginning certain 
basic factors and basic aspects have- 
not been considered by the Security 
Council, and because of that, the 
foundation of thinking and action' 
has been unreal and artificial, and 
all this tremendous lapse of time has- 
occurred without achieving any re­
sult.

When Dr. Jarring came here repre­
senting the Security Council—that 
was before Dr. Graham came—he 
presented a brief report. In that 
report, the House may remember, 
there was a recognition of certain 
factors, certain developments, certain- 
facts of life which could not be
ignored. He merely hinted at them; 
he did not go into that matter; it 
was difficult. Anyhow, this is the 
first glimmering that you see of 
what the problem is today. You can 
consider this problem in terms of 
1948 and 1949 or in terms of today. 
You cannot consider it all the time, 
every little phase in between. I say 
194B and 1949 because it was in those 
years that certain resolutions of the- 
Security Council were passed, which 
we accepted. The very first thing in 
those resolutions was that Pakistan 
and India should behave in a certain 
way, that is, peaoefully and not curse- 
each other, not create conditions of 
conflict. The second thing was that
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Pakistan should withdraw from the 
occupied part of Kashmir and so on 
and so forth. Remember, the basis 
of those resolutions was the recogni­
tion of the sovereignty of the Jammu 
an<* Kashmir State over the whole 
territory, that is to say, th^t the State 
was part of India and, i therefore, 
Indian sovereignty. I ant not going 
into that. Now, after fiat, much 
happened. A great d<»l has happen­
ed1 during these iaft years, and even 
the papers tp allf we have—I forget 
the •* exact, .dumber—run into 20, 25 
or >80 volumes in connection with this 
Kashmir affair.

; Now, we come to today. Keep—if 
you want to keep—those resolu­
tions that we accepted, in mind; we 
do not want to go away from them. 
But remember that during all these 
ten years, the very first part of the 
thing has not been given effect to by 
Pakistan—neither the first, nor the 
second, nor the third—and all dis­
cussions begin in the Security Coun­
cil ignoring all this, with something 
that is at the far end of the resolu­
tion, which was only to be thought 
of after everything else had been 
done.

Now, Dr. Graham has been good 
enough to put forward certain sug­
gestions. One is that we should re­
iterate solemnly—‘we’ meaning India 
and Pakistan—what we had said pre­
viously: we should make a new dec­
laration in favour of maintaining an 
(atmosphere of peace. I was perfect­
ly prepared to make it, and I will 
make it once, twice, three times, a 
number of times more. But with all 
humility—I submit again that I am 
prepared to make it—we drew Dr. 
Graham's attention to the type of 
declarations that were being made 
in Pakistan from day to day while 
he was there in Karachi. The decla­
ration's that were made there had no 
semblance of peace; there was the 
very opposite of it and all these bomb 
explosions organised from Pakistan 
•re taki*y place in the Jammu and

Kashmir State. So nobody can object to 
what Dr. Graham has said. Let us have 
by all means declarations about 
maintaining'an atmosphere of peace. 
But let us look at the facts, what ia 
happening, what a former Prime 
Minister of Pakistan has just said, 
which is in yesterday’s papers, and so 
on.

Then Dr. Graham said—the second 
thing—let us also declare that we 
shall observe the integrity of the 
cease-fire line. I do not think any­
body has accused us during these 
ten years of a breach of that cease­
fire line. There it is. We do not 
recognise Pakistan occupation on the 
other side as justified in any way, 
but we gave our word that we would 
not take any offensive action against 
it, and we have not done so. On 
the other hand, you see, what I have 
referred to several times, organised 
sabotage across the cease-fire line In 
Kashmir.

The third suggestion of Dr. Graham 
was about the withdrawal of Pakis­
tan troops from the occupied part of 
Jammu and Kashmir State. Certain­
ly, it is not up to us to withdraw; 
it is up to them to withdraw. It la 
not a question of our agreement to 
their withdrawal; we have been ask­
ing for their withdrawal all this 
time.

The fourth proposal was about the 
stationing of United Nations forces 
on the Pakistan border of Jammu 
and Kashmir State following the 
withdrawal of the Pakistan army 
from the State.
IS hrs.

Now, the proposal was or is for the 
stationing of U.N. troops, not in any 
part of Jammu and Kashmir terri­
tory, not in the part which is occupied 
by Pakistan now, but, these forces 
should be stationed in Pakistan terri­
tory proper. Obviously, Pakistan is 
an independent sovereign State. iX 
it wants to have any foreign forces.
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~we cannot say, ‘No' to it. We can­
not prevent that. We, for our part, 
do not like the idea of foreign forces 
anywhere. And more especially In 
this connection we felt we did not 
see any reason why the U.N. Forces 
should sit in Pakistan on the Kasn- 
mlr border. But, that is our opinion. 
It does not carry us anywhere because 
what is proposed is to be done In 
the territory of Pakistan. It is for 
Pakistan to agree or not to agree; we 
have expressed our opinion.

Then, Anally, Dr. Graham suggest­
ed that the two Prime Ministers, that 
is of India and Pakistan, should 
meet under his auspices. Now, it 
has been our practice or convention 
always to be prepared to meet not 
only as Prime Ministers, but any­
where in any conflict to meet our 
opponent, to meet our adversary, to 
meet, of course, our friends also. So, 
there can be no difficulty and no 
objection on our part, or for me, to 
meet the Prime Minister of Pakistan. 
But Dr. Graham says that we should 
meet under his auspices; that is to 
say, the three of us should meet. 
That produces an entirely different 
type of picture. I need not go into 
it. Obviously, that is there.

First of all, it places us in a posi­
tion of, let us s'jv, equality in this 
matter with Pakistan. We have 
always challenged that position. Pakis­
tan is an aggressor country in Kastt- 
mir and we are the aggrieved party. 
We cannot be treated on level. That 
has been our case right from the 
beginning.

Secondly, for the two Prime Minis­
ters who meet, it would almost 
appear as if they have to plead with 
Dr. Graham, under whose auspices 
they meet, as advocates for certain 
causes which they represent. This 
kind of thing does not lead to pro­
blems being considered properly or 
solved. So, we told Dr. Graham that 
while we are always prepared to 
meet, this way of meeting with a 
third party present, even though the

third party may be so eminent u  Dr. 
Graham, was not a desirable way.

I have ventured to say something 
about Dr. Graham^ report because 
there has been a good deal of talk 
about it, and a good deal of criticism, 
rather ill-informed criticism, in the 
foreign Press on the subject Any­
way, it is open to our friends or those 
who are not our friends to criticise 
us. I make no complaint. But I do 
wish that they would realise our posi­
tion in this matter and what exactly 
of Dr. Graham’s report we rejected.

I told you the first point, broadly 
speaking, is to make a declaration of 
good neighbourliness. Nobody can 
oppose that and there is no question 
of its rejection. Our submission is 
that this thing has been totally lack­
ing from October 1947 onwards and, 
even after we had made this state­
ment, Pakistan has not. In fact, it is 
our primary ca'se that the old resolu­
tion of 1948 the very first part of it 
has not been given effect to by Pakis­
tan.

The second point is about the cease­
fire line. There is nothing to reject 
there.

The third was about the with­
drawal of Pakistan troops. It is 
none of our concern. We want that 
to happen. We do not reject the 
withdrawal of Pakistan 'troops.

The fourth was the placing of UN 
troops in Pakistan territory. Well, I 
have told you it is up to Pakistan to 
agree or not to agree. If they want 
our opinion we can give it.

And, lastly, this question of the 
two Prime Ministers meeting. If my 
opinion is asked for I would say that 
a meeting should take place. Any 
meeting can take place when, if I 
may use the word, the omens are 
favourable, when the atmosphere! i* 
helpful. Otherwise, it is not likely to 
do much good. But, apart froi« that, 
I am prepared to meet whatever the
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omens may be. But, u  I uid, I do 
not think it in the right way to 
approach this question, to meet In 
the manner suggested by Dr. Graham, 
that is, under his Chairmanship, dis­
cussing this matter between us. So, 
that is the position.

Now, I should like to say a sentence 
or two before finishing in regard 
generally to the Demands for Exter- 

t nal Affairs. In the past, during these 
debates and sometimes during ques­
tions, many points have been brought 
out and many criticisms have been 
made; and we have profited by these 
criticisms at any rate, we have tried 
to profit by them and we welcome 
them. We are not afraid of criticisms 
and we welcome those criticisms; but 
I would say only one thing.

Sometimes ar approach is made 
which entails, without much obvious 
good, a great deal of labour. For 
instance, after 2 or 3 years of effort, 
labour and concentration we formed 
the Indian Foreign Service B. It in­
volved tremendous labour, all kinds of 
committees of selection and consulta­
tion with Public Service Commission 
and all that. I do not know—I forget 
that now—but probably 7,000 or 
8,000 persons applied. I get com­
plaint after complaint that so and so 
has been improperly rejected or so and 
so has been improperly chosen. It 
is not possible for me as the Minis­
ter to consider 7,000 applications. 
Some impartial committee has to 
consider them. Most of these came 
from people in service; they were 
taken in or they remained where they 
were. I suppose some of the persons 
who did not happen to get it or who 
were not chosen go about tram Mem­
ber to Member with their complaints. 
Then, I get long letters, letters of 3, 
4 or 5 typewritten foolscap pages. I 
have them examined, of course; I 
send them answers. But, I would 
submit that it is impossible, when we 
are following these procedures great­
ly—I cannot guarantee that—that

absolutely 100 per cent correct deci­
sion is always made. Who can 
guarantee thai? But we make a 
certain procedure where the personal 
element does not count or 
counts very little and when we go 
through this procedure if any obvious 
error takes place, one tries to correct 
it. But it is quite impossible for us 
to go after these B.000 or 7,000 
people continuously and repeatedly 
because they go and complain of 
something that might have happened 
to them.

D e m a n d  No. 22—T r ib a l  A r e a s  

Mr. Speaker: Motion moved;

“That a sum not exceeding' 
Rs. 7,36,07,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1959, in 
respect of Tribal Areas"*.

D e m a n d  No. 23— N a g a  H il l s
T u e n s a n g  A r e a

Mr. Speaker: Motion moved;

“That a sum not exceeding 
Rs. 3,34,19,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1959, in 
respect of ‘Naga Hills—Tuensang 
Area’

D e m a n d  No. 24—E x t e r n a l  A f f a i r s  

Mr. Speaker: Motion moved:

“That a sum not exceeding 
Rs. 8,05,57,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1959, in 
respect of ‘External Affairs’ ”.
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Demand No. 28—Stats or Ponm- 
csmnr

Mr. Speaker: Motion moved:

‘"That a sum not exceeding 
Rs. 2,73,97,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 195  ̂ in 
respect of 'State of Pondicherry’

D e m a n d  No. 26—M is c e l l a n e o u s  E x ­
p e n d it u r e  u n d e r  t h e  M in is t r y  o f  

E x t e r n a l  A f f a ir s

Mr. Speaker: Motion moved:
* “That a sum not exceeding 
Rs. 3,75,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1959, in 
respect of ‘Miscellaneous Expen. 
diture under the Ministry of Ex­
ternal Affairs’ ",

D e m a n d  N o . 110—.C a p it a l  O u t l a y  o f  
the M in is t r y  o f  E x t e r n a l  A f f a ir s

Mr. Speaker: Motion moved:
“That a sum not exceeding 

Rs. 42,57,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1959, in 
respect of ‘Capital Outlay of the 
Ministry of External Affairs'

Shri H. N. Makerjee (Calcutta—
Central'): Sir, the Prime Minister has 
begun his speech today in a somewhat 
unaccustomed fashion by referring to 
certain details of the administration 
and finances of his Ministry, I ex­
pect, Sir, this is on account perhaps 
of his recent tenure in the Finance 
Ministry. I do hope that as far as the 
economic conduct of the External 
Affairs of his Ministry is concerned, 
he has taken note of the observation's

which were lately made by ih* - 
Estimates Committee in regard to 
allegations of extravagance on the 
part of certain officials. But I do not 
make a special point of it. On the 
contrary, we do know that we have 
a core of very efficient officials in 
the External Affairs Ministry. I wish 
to pay my tribute along with the 
Prime Minister to the work that is 
done in such areas as the North 
East Frontier Agency, in the Naga 
Hills and the Tuensang territory.

It was more important that the 
Prime Minister emphasised the co­
operative approach which is our 
policy in regard to our relationship 
with Pakistan. That is a matter on 
which I would like to make a few 
observations later on. But I am very 
happy that the Prime Minister has 
made it plain that our two countries 
are interdependent and that it hurts 
both of us if we persist in the policies 
of antagonism which appear to be 
pursued from the Pakistan side.

I hope I shall be forgiven for say­
ing that if we take an overall view 
of the world sit! 'tion today, we find 
that on the one hand the forces of 
peace are stronger perhaps than ever 
but the manouvres of imperialism, at 
bay but not yet defeated are also 
continuing in a certain fashion. This 
makes it more important for us to 
realise that we must do all we can 
to heighten the vital role which India 
has played in regard to the mainte­
nance of peace in the world. It Is 
known to everybody that fundamen­
tally we are at one with the Prime 
Minister in his foreign policy. But we 
only wish that he pursues it in a 
more consistent and effective fashion. 
We have our grouses, sometimes 
serious grouses, to which we try to 
draw his attention.

We aTe not in terms of material 
'strength a great power but on account 
of a certain moral weight and also of 
the endless potentiality even in terms 
of material strength that we have, 
we can pull our weight in world 
affairs to a larger extent than might 
be thought possible. Our country's
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security and the plana for the welfare 
at our people depend upon the late 
of the world struggle lor peace, and 

'therefore that struggle for peace in 
which India’s contribution so far has 
been significant requires to be 
heightened.

It was good to hear the Prime 
Minister saying on the floor of this 
House that he expects that soon, 
before the year is out, there would 
be some kind of a summit conference 
or whatever you choose to call it and 
perhaps the preliminaries of that 
submit conference are very soon to 
get started. But I say that in regard 
to the step taken by the Soviet 
Union, which the Prime Minister has 
greeted, the step regarding the unila­
teral cessation of nuclear tests, it is 
incumbent upon us to try to mobilise 
opinion in this country and abroad so 
that there is universal following up 
of this gesture. The Prime Minister 
has said himself that if, for example, 
after sometime, the Soviet Union turns 
round and says that the other powers 
did not reciprocate and therefore, 
there was no alternative for it but to 
resume nuclear tests, then that would 
be a very serious proposition. But 
that is not the atmosphere which has 
been created by the gesture which 
has boon made by the Soviet Union. 
Along with this, as the Prime Minis­
ter also pointed out, the Soviets had 
also indicated their readiness for an 
acceptable system of inspection 
which at one time had appeared to be 
the biggest hurdle of aU. In this 
morning’s paper we find how the 
Soviet Prime Minister has announced 
that the Soviet Government is ready 

1 here and now to withdraw the troops 
it has posted at the invitation of the 
respective Governments in Hungary 
and Rumania and Poland provided 
the Western Powers who have their 
troops posted in any number of 
countries do the same. There is a 
readiness on the part of at least one 
of the two greatest military powers 
in the world today to do all that is 
possible to bring about a comprehen­
sive disarmament and if that is so, 
it is very important that we try 
to pull our weight in the direction of 
peace.

It is a very good thing that the 
Prime Minister has several times 
welcomed the Soviet decision but as 
Members of Parliament we recall that 
last year on the motion of the 
Defence Minister we passed a resolu­
tion calling upon the different powers 
to cease nuclear tests. Now recalling 
that Resolution I think it is only a 
proper gesture if Government asso­
ciates Parliament with itself in order 
to declare its support of the Soviet 
action and in order to declare its pro­
posal to all the world that this 
gesture should be reciprocated. That 
is the step which we want the Gov­
ernment to take because we know if 
there is no real response to the Soviet 
gesture, naturally the condition of 
things would be very undesirable.

I fear I have to refer to one mattei 
which has been rather significantly 
not mentioned in the Prime Minister’s 
speech and that is the question of 
Indonesia. 1 do not wish our Gov­
ernment to interfere in the affairs of 
Indonesia as sometimes it is said that 
if we make any observations about 
what is happening in Indonesia that 
might be tantamount to intervention 
but that is not the point at all. It is 
a pity that the Government has 
not come out sharply in condemna­
tion of what is, to all intents and pur- 
por'"-. actual foreign intervention in 
the affairs of Indonesia. While natu­
rally, we do not know all the facts 
certain things are very clear. Mr. 
Dulles has made no secret of his being 
on the side of the rebels and of his 
examining the question of the recogni­
tion of the rebel regime. United 
States Journals like Time are busy 
describing gleefully what is call­
ed civil war in Asia. Dr. Soekarao has 
told the world of foreign arms being 
supplied to the rebels. We have seen 
reports in the papers—even the Prime 
Minister’s information perhaps is—that 
certain arms from Formosa were sup­
plied to, the rebels. The crime of 
Indonesia is that she has chosen not 
to commit herself to the West, not to 
accept the continuance of a colonial 
economy, not to function as a client 
State. Her attempt to complete and 
consolidate her national
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by recovering West Irian and by 
repudiating the vested interests of 
Dutch exploiters is now being sought 
to be punished by the colonial powers. 
Being a country which has suffered 
under the heel of colonialism naturally 
I feel that we should send our gre­
etings and good wishes to Indonesia 
for success in a struggle for the con­
solidation of her national indepen­
dence. I would like to say that we 
here ought to imbibe from the hap­
penings in Indonesia the warning 
we need, the warning that when pri­
vate foreign interests are entrenched 
in a country’s economy, as I fear to 
a certain extent they are in India, 
they tend corrode its sovereignty 
and try to overturn its freedom when 
Its selfish objectives are imperilled 
by the national forces of that parti­
cular country.

Sir, we do not also appreciate the 
Prime Minister’s hesitation or un­
willingness to work for another con­
ference to follow up the conference at 
Bandung. Now, all over the area from 
Indonesia to Algeria in the Middle 
East as well as in South-East Asia, 
this conspiracy of diehard imperialism 
Is rampant. I know It might be said 
that if a second meeting of the Ban­
dung type was to be held, then the 
failure of such a conference was a 
very great risk, and the effort had 
better not be made because that risk 
cannot be insured against. My feel­
ing is that these doubts are idle and, 
perhaps, even somewhat perverse.

Sometime back, Ceylon welcomed 
the idea of a second Bandung Con­
ference. China has wanted it and 
made unequivocal declarations to 
that effect. Indonesia and all the 
leading Arab countries have certainly 
been favourable. Actually, the moral 
balance is held by the Prime Minister. 
If the Prime Minister took the initia­
tive in this matter, he could do a great 
job of work for peace and for Asian 
freedom, and even at this stage the 
country will welcome it enthusiasti­
cally if he makes a move in this dir­
ection.

Sir, can it be, I sometimes wonder, 
if our dependence on aid from the 
western countries, including a coun­
try like France, for the sake of our 
Plans is inhibiting the Prime Min­
ister’s usual forthrightness in certain 
aspects at foreign policy? But, if the 
salt begins to lose its savour where­
with shall it be salted? I hope, Sir, my 
apprehensions are wrong. But I note 
that, while the Prime Minister has not 
kept the world in the dark regarding 
our feelings over Algeria and the de­
predations of French colonialism in 
that area, we have not heard the 
ringing accents in which those feel­
ings used at one time to be expressed. 
I know, he has told us that we should 
cultivate a kind of caimness, a kind 
of equilibilum, a kind of quietude and 
all the rest of it. That is all very 
right. But we are living in a distur­
bed world where the ache is in the 
heart of every sensitive person and, 
perhaps, occasionally It is necessary 
to come out of that contemplative 
shell of quietude and absolute equili­
brium. I admire and envy those who 
can attain that kind of equilibrium of 
character and thought but, I am sure 
in a *work-a-day’ world we have 
sometimes to come out and express 
ourselves in a manner which is more 
in conformity with human frailty. 
Therefore, I suggest that it is not 
particularly palatable for us to be­
have in a very inhibited fashion in 
many instances.

For example, for more than three 
years now France is delaying de 
jure transfer to India of Pondicherry 
and other regions which she still has 
under de jure control. This is having 
an undesirable effect both on morale 
and on administration. Paradoxical­
ly, from that part of the Indian 
territory judicial appeals have stUB 
to be taken to Supreme Court in 
Paris. Certain economic problems 
consequent upon the transfer*—the 
position, for example, of the textile 
industry—continue to deteriorate. The 
peasantry of the Pondicherry area get
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no advantage whatever of the agrari­
an '■forms which have taken place 
in Mjjras State. And, in the atmos­
phere of demoralisation, faction fight 
goes on in the Pondicherry Assembly. 
Recently, a meeting to be addressed 
by the Chief Commissioner could not 
be held, for almost all the Members 
did not turn up and there was no 
quorum. Inside the Congress Party, 
which has a light majority, there 
are group quaorrels about which com­
munications have been sent to Delhi; 
perhaps, also to the Prime Minister. 
There is altogether an atmosphere of 
frustration and factionalism, and I 
suggest that this is largely because 
of the anomalous position which is 
created by French intransigence. If 
we could integrate Pondicherry into 
the rest of Indian Union that would 
bring almost a sea change as far 
as morale and administration is con­
cerned.

Turning to the question of Portu­
guese possessions in India, I cannot 
appreciate the Government’s unwil­
lingness to integrate, for example, 
Nager Haveli, which has been liberat­
ed by the people of that area in 1994, 
Into the Indian Union. Surely, we do 
not recognise Portugal’s legal status 
in Nager Haveli, and the people have 
been asking persistently for integra­
tion. I do not see why we should not, 
m exercise of our undoubted sovere­
ign rights, ask the World Court not 
to take any further cognizance of 
Portugal's claim to send troops across 
Indian territory to reconquer Nager 
Haveli.

I do not wish to be unduly disres­
pectful to the World Court, but the 
proceedings so far before that Court 
suggest very clearly that its presup­
positions are absolutely anti India. 
There is nothing in international law 
to prevent us asking the World Court 
to take Portugal's complaint out of 
its file or, at any rate, we can inti­
mate to the World Court that we do 
not propose to participate in the pro­
ceedings before it, which has gone in 
a fashion which speaks far Itself.

Sir, on the 18th of December last 
year, we were told in answer to a 
Starred Question No. 1229 that in two 
months September and October, 1957— 
there were 22 violations of Indian ter­
ritory by Portuguese troops in Goa 
and Daman. Unstarred Question No. 
1537 asked on the 21st March this 
year elicited the information that in 
1956 and 1957 we put in 67 protests 
for violations; but all of these pro­
tests lodged were simply turned down. 
It is time, indeed, to call a halt to 
this kind of nonsense. We should give 
Portugal notice to quit, but we cannot 
just wait till Goa gets involved in 
some kind of international entangle­
ment.

Over Kashmir, Sir, it is good that 
the Prime Minister has taken a firm 
stand and has let it be known that 
Dr. Graham’s call for a Prime Minis- 
tsr's meeting with himself as umpire 
or something is completely unaccep­
table. It is good also that he has ex­
pressed himself against Dr. Graham’s 
proposal to station United Nations 
Troops in Pakistan’s territory on 
India’s' border; if Pakistan choose to 
accept that humiliation we cannot 
help.

On this matter of Kashmir, how­
ever, it is more than time that our 
case before the Security Council, 
which enables these busy bodies to 
muddy the waters and bedevil Indo- 
Pakistan relations, is firmly and final­
ly withdrawn. I submit that this can 
be done without the least little 
thought of our withdrawing from the 
United Nations which is a fantastic 
proposition and which, certainly, we 
do not want to do. But withdrawal of 
the case from the Security Council 
can be done in exercise of or inher­
ent rights of sovereignty which are 
not taken jtway by any commitment 
which we may have made directly 
or by implication with the United 
Nations.

Sir, In the Rajya Sabha, on th» 17th 
February this year the Ftmt* Minis­
ter answering the debate on the Presi­
dent’s Address said in answer to •
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suggestion that the case be with­
drawn:

“I hope that it will not be neces­
sary to withdraw it as it may fade 
off without any effort on our 
part to that effect.”

I feel this is an important statement, 
and I cannot believe that this was 
made without thought. It certainly 
suggests that we can, if we wisn, 
withdraw it. He says: “I hope that it 
will not be necessary to withdraw it
___” It means that if we wish we can
withdraw it, but that we expect it 
to die of inanition and to wither of 
itself. I would very much like the 
Prime Minister to give a clarification 
of this important statement in Rajya 
Sabha made by his colleague the
Home Minister.

I shall now refer to a matter which 
might appear small but which has 
agitated this House often during the 
last five years or so, namely, the
continuance still on Indian soil of the 
Gurkha recruitment camps for the
British Army. Last year, on the 23rd
of July, the Prime Minister said in 
answer to a question which I had 
asked that he was very distressed 
about it, but there arc limits beyond 
which we cannot go. This session, I 
put in another question and I was told 
that the position was unchanged. It is 
some five years now that the British 
Government are promising early 
steps,—I am quoting the Prime Min­
ister’s words—“promising early steps”, 
but they have continued much to our 
regret. I have a newspaper report 
here from the Statesman dated the 
2nd July, 1957, which had stated that 
fhe camps in India would be shifted 
to Nepal by the end of 1958 or there­
abouts. I wish Government finds out 
from the British Government which 
is not very obliging either in giving 
us information or taking any proper 
steps—I wish the Government asks 
the British Government to hurry up 
and be done with this kind of bad 
business on our territory.

Perhaps also, Sir, the Prime Minis­
ter will tell us that he will ask fhe 
British Government, which has not 
even answered our corraapondMW 
on the subject since 1956, to take 
steps for the restoration to us of our 
own property, the India Office Lib­
rary. The late Maulana Azad had 
gone himself to London to ask for 
it but it has not been restored. It is 
a pity it is hanging fire for years and 
we have to truckle down to su;£. a 
petty trucculence.

On the 13th March this year, in 
answer to an unstarred question, 1250, 
-we were told that 62 out of 67 foreign 
applicants were permitted last year 
to cross the inner line of NEFA and 
Naga Hills-Tuensang area. I am not 
very happy about it, because our ex­
perience of these foreign penetra­
tions in certain strategic areas is 
very unhappy. Maybe these are inno­
cuous foreigners, but again, may be 
they are not, I wish the Prime Minister 
looks into the matter and make sure 
that undesirable foreign penetrations 
arc not taking place in NEFA and 
Naga Hills-Tuensang area.

I refer now to a small matter which 
however has received some press 
publicity in this country and in 
Britain. It refers to the slander action 
brought in London by an Indian 
doctor against the warden of a hostel 
run by our High Commission. I have 
here a whole sheaf of papers, all sorts 
of cyclostyled things and photostat 
copies etc., etc. I must say that I am 
not at all happy with the attitude of 
the doctor concerned, but that is no 
reason why by the process of taking 
immunity which normally should not 
extend to a hostel warden, the doctor 
should be prevented from vindicat­
ing, as he says he wishes to do, his 
professional honour allegedly malign­
ed by an official. Let us not lay our­
selves open to the accusation which 
some British papers have made that 
by lavish use of the diplomatic immu­
nity, the Indian High Commission 
protects its employees even where 
the law might well have taken ite 
course
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I refer to another matter and that 
has reference to a Question which 
was answered in th o House on the 
10th March, 1958,—Starred Question 
No. 801, when it was said on behalf 
of' the Prime Minister that Govern­
ment have decided no longer to ac­
cept responsibility for extending re­
habilitation benefits to future mig­
rants from East Pakistan. I remem­
ber—if I remember aright—the Prime 
Minister has told the House last year 
that the changed policy would be 
followed only after a discussion of 
this issue in Parliament. The discus­
sion, unfortunately,—a discussion 
properly so-called—has not taken 
place. I would ask the Prime Minister 
to see that a discussion takes place 
before the new policy re. the refusal 
of rehabilitation benefits to intending 
migrants from East Pakistan is fin­
alised.

Mr. Speaker: The hon. Member’s 
time is up.

Shri H. N. Mukerjee: I shall finish 
in five minutes. With Pakistan our 
relations are not as they should be, 
but while we always take a firm stand 
in regard to such issues as Kashmir 
ind the military pacts to which Pakis­
tan has chosen to adhere, let us do 
all we can, and I am sure from what 
the Prime Minister said this morning 
he will do it. Let us do all we can to 
resume the cordiality and co-opera­
tion which our two countries should 
naturally practise. This is a job to 
which the Prime Minister in particu­
lar can give his mind in a manner 
that none else in India and Pakistan 
can. We hear mainly of more or less 
unsavoury border incidents. There 
were 36 protests which we had to 
make in 1957. We hear of queer poli­
tical going-on in Pakistan and we hear 
of the unending trail of refugees com­
ing over to India, but whenever our 
people of either country, meet either 
at pilgrim centres or at cricket or at 
liberty gatherings, there is cordiality. 
The rain-bow shows behind the ram. 
But often, when officials meet and 
discuss concrete things,— things like

trade or railway problems,—good re­
sults ensue. Cannot we take the 
problem by the horns, so to speak, 
and try to tackle it? They talk
in Europe of a European common 
market and all that sort of thing, but 
cannot we offer that they had in the 
days of German unification in the 19th 
century—it played a great role—a
Zollverein, a customs union whicb 
will help our inter-dependent
economy. We can talk to the people 
of Pakistan over the heads of their 
rulers who sometimes behave In an 
impossible manner, but we can tell 
the people of Pakistan how in the 
mutual interest of our two count­
ries and in the interests of our 
inter-dependent economy we can 
have a customs union, wf can have a 
common market. I think we can
have a Zollverein. I had mentioned 
this beforef but I feel that after the 
obeservation made by the Prime 
Minister this morning, this is an issue 
which he can take up, and if perhaps 
the Prime Minister applies his mind 
to it and begins an earnest effort for 
friendship on concrete issues, what­
ever the psychological and political 
difficulties which are many and ser­
ious, perhaps we shall see the glim­
mer of a change for the better. This 
may appear to be a somewhat theore­
tical suggestion but I venture to sub­
mit that we have got to make that 
effort or reconcile ourselves to a hope­
less discord. I have a feeling that it 
is in this kind of effort that the Prime 
Minister can freshen himself at the 
founts of popular enthusiasm which 
he can surely invoke. He has been 
talking about feeling stale; if he 
really docs want to freshen himself, 
this kind of effort would apeal not 
only to his heart and soul but also to 
the heart and soul of the common 
people of both our countries.

The forces of reaction are as busy 
as ever in the international arena. 
They will yield only when they must. 
And there are ways and means at 
putting pressure on uncommitted 
countries like ours. We have, there­
fore, to be always alret and make sure
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ihat through aid and the unspoken 
assumptions accompanying aid, they 
-do not tie us down. Recently, a 
-queer case happend—the disapproval 
by ruling circles in the United King­
dom and the United States of America 
of the India-wide celebrations to* 
tlay, the 9th April, of Paul Robeson’s 
40th birthday. The Prime Minister’s 
.-statement on this oceastern was frow­
ned upon by the London Times and 
Also in the United States. I do not 
know, but I have beard that the Prim* 
Minister had issued an earlier state­
ment which was later on somewhat 
altered,—I do not know for what 
season,—but it seems that India’s 
homage to a great artist is looked 
askance at only because Robeson 
happens to be also an active fighter 
for a new society rid of exploitation, 
.a society of freeom and joy and 
-creativity which freedom alone can 
bring.

Sir, I stress that it is in conformity 
-with all the traditions of our country 
that we fight for peace, and for the 
new society. Our Vedic ancestors 
talked of a life of peace and good 
cheer:

«n?rr: **  *p f ar fa w

“When in the air you felt the 
touch of honey and when all the 
seas were overflowing with 
honey".

That was the kind of world which they 
had conceived of, and if today with 
all the apparatus of scientific achie­
vement at our disposal we go ahead to 
build the world nearer the heart’s 
desire of our people, then surely that 
is performance of those jobs which 
alone are worth doing. If, therefore, 
today, in the realm of foreign policy 
and in the realm of the reconstruction 

our country and the consolidation 
•at our freedom, we can follow an 
independent and effective policy, we 
■hall bring succour and hope and joy 
to our people and we shall be acting 
fat eonfeimity with the traditions of 
•or ancient land.

Shrt Kaaga (Tenali): Mr. Speaker, 
I find myself in agreement with my 
hon. friend, Mr. Mukherjee, in the 
reference he has made to that great 
artist Paul Robeson. I can assure him 
that not only the Prime Minister, but 
also everyone of us on this side of 
the House and in this country is keen 
on associating himself with the cele­
brations that are being made in this 
country to express our tribute and 
our admiration for that great artist, 
that fighter for freedom and rights of 
equality for all those under-privileged 
people, especially those coloured peo­
ples in the United States of America. 
At the same time, I do not think my 
hon. friend was justified in trying to 
weaken the tribute that our Prime 
Minister has sought to pay to Paul 
Robeson by bringing extraneous 
thoughts, hints and insinuations.

I am second to none in my pas­
sion for democracy or freedom or in 
my opposition to totalitarianism, wher­
ever it may prevail. At the same time, 
I would like all those concerned to 
take notice of the fact that today in 
India, there is a general feeling, a 
relief and satisfaction over this dec­
laration of the U.S.S.R. over the ces­
sation of tests of hydrogen bombs. 
India has every right to feel grati­
fied that the initiative that she has 
taken both from the Governmental 
platform as well as here in the Parlia­
ment itself in asking all these powers 
to put a stop te these tests has come 
to be accepted at long last at least 
by U.S.S.R. Certainly that great power 
deserves congratulations from all lov­
ers of peace all over the world. I 
sincerely hope that the democratic 
Dowers also would take time by the 
forelock and make a similar declara­
tion and in that way win the goodwill 
of all lovers of peace all over the 
world. It is said by some that if the 
democratic powers have also got to 
do the same thing, then U.S.S.R. 
might get a lead in the possession and 
the use of conventional arms. We do 
not know the comparative position in 
regard to the possession and also the
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capacity to use these conventional 
anna as between these two peat 
block of powers. But whatever might 
be the comparative position, we are 
certainly keen that the tests of hy­
drogen bombs should be stopped and 
stopped immediately. X sincerely hope 
that this declaration made by U.S.S.R. 
will pave the way not only for the 
convening at the summit conference 
before the end of the year, as our 
Prime Minister has hoped, but also 
to the success, partial or complete, of 
that disarmament conference which 
we are expecting to take place as 
early as possible.

I am not one of those who think 
that imperialism is to be found only 
on me side of the globe. The speech 
which is reported to have been made 
by the Prime Minister of U.S.S.R. 
only yesterday or day before and the 
remarks that he has made over the 
imperialistic intervention that 
U.S.S.R. has made into Hun gray is 
positive proof of the fact that the 
devil of imperialism seems to be bede­
villing the council not only on one 
side, but also on the other of these 
two great blocs in the world. My 
hon. friend was enxtous that our 
Prime Minister should express him­
self in stronger terms against what 
he had considered to be a foreign 
intervention into Indonesia. We do 
not know the facts, as he himself 
suggested and until we know the facts 
for certain, it would certainly be 
wrong on our part to tread where 
angles fear to tread. What is hap­
pening in Indonesia is not yet known 
to us in full. Why they have gone into 
the civil war is not quite clear to us.

We know one thing anyhow that 
Indonesia is not faultless, that she 
without consulting her own nearest 
and dearest friends in the interna­
tional world, had decided to expropri­
ate on those Dutch properties—maybe 
companies and enterprises. It is quite 
possible that die was being exploited, 
that die had been exploited even when 
she was not free. But that is not the 
reason why die should have taken 
that kind of unilateral action without

consulting her own friends. Having 
done that, it can now be said by her 
enemies that she has provided the 
necessary provocation for others also 
to begin to take interest in her affairs. 
It is quite possible that some sections 
of the American Press "have been 
jubilant over what is happening in 
Indonesia. We can let them do so 
because America is a free country. 
Merely because of that, we cannot 
freely expect our Prime Minister to 
come out with condemnation of cer­
tain things about which we do not 
know ourselves.

It is a pity that my hon. friend and 
the party with which he is associated 
the Communist Party—begin to talk 
of peace and peaceful co-existence in 
one breath and at the same time warn 
our country against inviting foreign 
capital to co-operate with us in the 
development of our own economy. I 
do not know what they mean by say­
ing that foreign interests are likely 
to gain a foothold in this country and 
therefore they are likely to weaken 
our freedom. We are quite clear that 
we have no fears whatsoever that our 
freedom is likely to be weakened by 
foreign capital coming into this 
country either through private or 
public interests. That is one of the 
reasons why we have welcomed aid 
from all those countries which are 
capable of giving us aid. We welcome 
aid from Russia; we have welcomed 
it from America. Our complaint is 
not that we are getting too much 
support from these countries, but that 
we are getting only too little. Anyone 
who peruses the report of this Colombo 
Plan Committee which has been sup­
plied to us would be struck by the 
partial attitude that has been shown 
till now by the western countries to­
wards South-east Asian countries. 
When postwar Europe was in trouble, 
especially western countries, America 
went out of her way through that 
Marshal Plan to offer aid at the rate 
of 4 billion dollars every year over a 
period of five years. On the other 
hand, during the last five years, 
under this Colombo Plan, all the sup­
port that all the western countries
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have been able to give to all these 
countries—not merely India, but all 
the South-east Asia Countries—which 
have been brought under this Colombo 
Plan has not come up to even 4 bil­
lion dollars, i.e. not even as much as 
what was offered to West European 
countries within one year alone. 
Therefore, if Soviet Russia is willing 
to give more and more support, we 
would only be too glad to have it. 
We have seen this morning to what 
length we are prepared to go in order 
to accommodate these creditors, even 
when their experts are prepared 
to inflict losses upon us by their own 
bad planning. I refer to the demur­
rage that we have had to pay at 
Vizag port because of the bad advice 
or bad decision taken by some of the 
Russian experts in regard to the ar­
rival of the various Soviet ships and 
steamers which brought materials 
for us.

Having said that, I would like to 
assure the hon. Prime Minister that 
we are entirely with him in his 
efforts to achieve peace in the world. 
We have been one with him all these 
ten years. But it has not been the 
case with the Communist Party during 
all this period. We are, nevertheless, 
glad that at long last, for the last two 
years, they have come to see wisdom 
in the policy and, therefore, they 
have begun their approval as well as. 
support to the policy that the Prime 
Minister has been pursuing.

Coming to Pakistan, I do not think 
that my hon. friend Mr. Hiren 
Mukerjee’s optimism is well justified. 
I do not think that Zollverein has not 
been achieved merely because of 
want of will, want of good wishes and 
want of planning on the part of our 
own Government. As our Prime Min­
ister has said, it has come to be an 
endemic, running sore in our inter­
national affairs. The very birth of 
Pakistan has somehow or other given 
such a twist and turn to the mind— 
not to the individual mind of the Pak­
istani people but to the collective

mind of Pakistani—that even since 
they have made it a political miJnian 
only to espouse their hatred of India, 
to breeze it, fan it and excite It- 
Should they not be ashamed of indul­
ging in this kind of international poli­
tics against their neighbourly country? 
But that has not been the case with 
Pakistan. India has survived in spite 
of the visitations of so many floods, 
famines and other natural calamities. 
The separation or division of this sub­
continent into India was one such 
disaster just as India has survived in 
spite of so many natural disasters, 
India will have to learn to survive— 
and I am confident that India will 
continue to survive—in spite of this 
political disaster that has been inflicted 
upon us as an incident of the very 
achievement of our freedom.

Therefore, I do not want our hon. 
Prime Minister to be too much worri­
ed over this. We have our defence 
forces and we would certainly 
continue to strengthen our defence 
forces for our own defence purposes. 
Having done that, we have been con­
centrating on the reconstruction of 
our country, rebuilding of our economy 
during all these of our country, re­
building of our economy during all 
these ten years and we shall continue 
to do so without being deflected from, 
our efforts by whatever Pakistani’s 
statesmen, press and vanj'is politi­
cians and even their Legislators 
might be doing, might be saying and 
might be intriguing against India.

Unfortunately the question of Kash­
mir has come to be a very great 
trouble indeed. I do not know when 
it is going to be settled. I am not 
quite sure whether it is going to be 
settled at all, so far as Pakistan and 
and India are concerned, because Pak­
istan is not in a mood for any reason­
able settlement We need not be 
worried about it. But nevertheless 
we should make up our mind to go 
ahead with whatever plans we have 
for the development of Kashmir 
irrespective of the attitude of Pakis­
tan and also of the United Nations.
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So far u  Kashmir's internal poli­
tics Is concerned, I would like some 
thought to be given by the hon. Prime 
Minister and also by the Government 
as to whether we cannot possibly do 
something in order to bring into ex­
istence a kind of organised party or 
leadership which would be co-opera­
tive, which would be able to win the 
co-operation of all the groups and 
all the parties. Well, I do not know 
whether there is any such possibility, 
but an effort ought to be made, 
because otherwise we hear only of 
one party and we do not hear of any 
other party. Is the State going to be 
run by one party alone or is it going 
to be a real democracy? Whether 
there is democracy there today or not, 
-we do not know. For reasons best 
known to himself and to the Gov­
ernment, Sheikh Abdullah was re­
leased. Why he was detained, we do 
not know. After having detained him 
for these four or five years, we re­
leased him. Now he begins to embar* 
rass us in the most inconvenient man­
ner and there is news this morning 
in the press that he is thinking of 
having a political stunt or political 
game to be released on the Id day te 
order to embarrass not only the Gov­
ernment of Kashmir but also the Go­
vernment of India and our interests 
all over the world. It is difficult to 
know how to deal with this gentle­
man, this erstwhile leader of Kash­
mir. It is difficult enough for the Go­
vernment and I do not wish to say 
anything more lest it might make it 
more difficult for them to deal with 
him and also the forces that are sup­
posed to be behind him.

Algeria is worrying us. I am worri­
ed of Algeria. Our Prime Minister is 
also worried of it. Shri Hiren Muker­
jee was not quite charitable in the 
remarks that he has made in this 
connection. It is not because of any 
kind of loan or anything else that 
might be coming, or expected to 
come, in the form of assistance from 
France that the Prime Minister has 
not said anything. He has himself 
associated with it not once, but many

times and publicly top. Hie Prim* 
Minister has referred to the struggle 
for freedom by the people of Algeria. 
I am sure he would take the House 
into confidence at a later stage as to 
the steps that he has taken in order 
to make the French Government 
aware of the public opinion prevail­
ing in this country. We are all in 
favour of the achievement of freedom 
at the earliest possible moment by 
the people of Algeria. We are also in 
favour of the freedom of the press in 
South East European countries and in 
so many other feudal countries. But 
there are limitations to the Govern­
ment acting in these directions. To 
the extent that he could possibly go 
beyond these limitations, without in 
any way upsetting the international 
relations of India with other countri­
es, I am sure the Prime Minister has 
been exerting himself in favour of 
the freedom movements in all these 
countries, and more especially in 
Algeria.

I do not know whether what we say 
here is really reaching the peoples of 
those countries either in South Africa 
or in France or even in Pakistan. I 
was there in Pakistan only last Nov­
ember and I found that there is a 
kind of iron wall between Pakistan 
and India, so far as the press goes. 
They do not know what happens here. 
They do not hear what we say. It is 
so in some other countries also. But 
certainly it is terrible in Pakistan. 
Therefore, my hon. friend. Mr. Hiren 
Mukerjee wants us to make a kind of 
appeal, wants our Prime Minister also 
to make an appeal to the peoples of 
Pakistan over the heads of their 
Ministers. How it is possible, it is 
impossible for anvbody to imagine. 
Possibly, his party is there on the 
other side and. threfore, between 
these two parties they have some kind 
of communication. But. somehow, the 
Congress party and the various other 
parties in this country do not have 
their opposite numbers in Pakistan. 
Therefore, it is not possible for us to 
reach the people of Pakistan. But. to 
the extent that our words can possibly 
readi the people in France, I would
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like to say on behalf of the non-offi- 
eiita here In this House that we are 
against the unusual reactionary atti­
tude of France. She seems to be 
ignoring the writings on the wall 
What has happened in Morocco, in 
Tunisia and in Indo-China should be 
taken as a lesson to give freedom to 
the people' of Alegria.

Lastly, there is South Africa. It is 
true that South Africa has placed 
herself beyond the pale of civilised 
life and civilised notions anywhere in 
this world. How are we going to 
deal with this problem? There are so 
many other problems also. Possibly, 
only war may solve it; we do not 
know. Short of war, possibly either 
God or somebody else might know 
their minds. Short of all these things,
I do not see any possibility of the 
solution of this particular problem 
except through the Gandhian means. 
That is to say, the people of South 
Africa themselves, especially those 
who are sufferers from this colour 
bar, would have to organise a satya- 
graha and oppose all the horrors of 
the repression from their Government 
and in that way achieve their own 
freedom, human, national as well as 
racial. ; "  t
14 hrs.

In conclusion I would like to con­
gratulate our Prime Minister and our 
country—and the whole world also— 
upon this new move made by the 
U.S.S.R. It opens up a new page in 
history. It is a kind of a new era just 
as the atomic era that started in 
August, 1945, which had blighted all 
our hopes and had cast a terrible 
cloud of depression and unhappiness 
over the whole of the world. This 
move seems to be a kind of rainbow 
which may possibly result in the 
advent of effective and worldwide 
peace.

Shri Joachim Alva (Kanara): Mr. 
Speaker, Sir, ten years seem to be a 
fairly good period to appraise the 
results of our foreign policy. The hon. 
Prime Minister has referred to his 
stewardship and we can look back

w»h some kind of satisfaction that 
there is a silver Using in the cloud 
after a struggle at nearly tea years. 
People had their hopes and disap­
pointments during this decade. There 
were whispers around the chanceller­
ies of Europe and there were whis­
pers in the big business houses of thif 
land that we had landed in the Com­
munist camp. Others said that we 
had not got enough friends to back 
our cause and that America could 
have given us any amount o f 
support in the shape of dollars. 
Be that as it may, the objec­
tives and principles of our foreign 
policy have been fully justified and 
have vindicated our stand. We stand 
on the foundation of a firm secular 
State. We had internal law and order 
in a degree far greater than many 
countries of the world. We had effects 
of the partition and we solved the 
refugee problem in a more humane 
and more equitable manner than many 
countries of the globe.

What is this policy based on? Thi; 
policy is first and foremost based o> 
the spirit of peace and non-violence 
We want to reduce the areas of ten 
sion and violence and also spread the 
number of areas of peace. The second 
foundation of our foreign policy has 
been non-alignment with power blocs. 
These two have justified our policy. 
14-OS hrs.
[Mr. Depoty-S peaker in the Chair]

It is a matter of gratification to note 
the heart-searching near at home in 
the camps of our friends and neigh­
bours. There has been a very big 
heart-search.

The Dawn, which has been known 
as the most aggressive communal jour­
nal of this land across, has published 
two leading editorials on the 30th 
March and 31st March entitled "At the 
Cross-roads” They may follow us in 
many other things may be good or 
bad, but how they have done very 
deep heart-searching indeed! The edi­
torial starts like this:

"The West is now talking to 
Pakistan in a new voice. It is not



•: f t w w it -.: f  APRIL HU - - Dmnands for Chmt$ 90 94.

Am voic« of a friend, nor of an 
ally. It sounds like that of a 
hostile stranger. It is not a pre­
lude to a big let-down; it seems as 
if this is the let-down.

• • • * •
To put it bluntly in the Ameri­

can English, our American “allies" 
are now telling us where we get 
off. They are telling us that they 
have played us for suckers, that 
they could not care less what we 
feel, and that we can lump it if 
we do not like it

• • • • •
Now that we are about to be 

left high and dry by our dear 
friends of the West in whose pro­
fessions we had believed, we cer­
tainly have to think afresh and 
salvage what is left of our nrestige 
and our interests.

• • • • •
It will take a great deal at 

courage, determination and wis­
dom to think out a new policy and 
switch over to It.

* • • * •
Let our minds work hard so 

that every man and woman may 
realise the mistakes we have made 
as a result of which, after nearly 
eleven years of our existence we 
are still without any real friends 
among the bigger nations of the 
world.

• • • • •
Therefore, it is only plain com- 

monsense that we should cut our 
losses and withdraw from our pre­
sent position of complete identi­
fication with the anti-Soviet poli­
cies and plans of the West, to the 
more honourable, rational and 
even profitable policy of judicious 
neutrality in the East-West cold 
war, and also in a shooting war if 
it breaks out.”
As I said, we see a silver lining in 

:he cloud and perhaps when they have 
lolved their constitutional difficulties 
uid a new Government comes in

Pakistan oSer their first General Elec­
tions, they may hold out the hand at 
peace by which we may be able to 
solve many of our problems. <nte- 
hon. Prime Minister has not withdrawn 
the hand of peace. He says that there 
are ominous signs yet and we should, 
have better conditions of peace. We 
all recollect how the late hon. Liaquat 
Ali Khan came to India in Easter 1950-
51 and thereafter Mr. Mohammed All, 
the other Prime Minister, also came 
and we had a succession of peace- 
parleys. Nothing came out of it in 
the end. Now Dr. Graham says that 
there shall be a truce and parley* 
between the Prime Ministers of India 
and Pakistan. India has enough ex­
perience of such parleys. We had two- 
friends from the West, the late Ramsay 
MacDonald, who had come here deca­
des before Dr. Graham, who had been 
to Indonesia, and we knew to what 
great stress we were put by this Com­
munal Award when the British judge- 
sat between both the communities 
which led to the final partition of the- 
country. Now we do not want this 
seat of power or this seat of judgment 
to be transferred to the U. N. Head­
quarters, where instead of the British, 
the Americans will sit in judgment 
and decide the cleavage between two- 
brothers and two neighbouring coun­
tries. We are, warned by past ex­
perience not to walk into this trap of 
the U. N. sitting in judgment over two 
parties—India and Pakistan—though it 
may be the old historic problem of the- 
Hindu and Muslim communities.

The hon. Prime Minister’s policy of 
non-violence has not merely been 
justified right on our border but even 
in Britain where today there is a very 
fierce controversy raging in regard to- 
nuclear defence. Sir Stephen King- 
Hall, one of their great military autho­
rities, has laid down that it would be- 
wiser for Britain if the Soviets occu­
pied Britain than to allow Britain to 
be destroyed by nuclear war. He 
further goes to lay down thit they 
shall even adopt the technique of 
India and Ireland, namely, the tech­
nique of Mahatma Gandhi that the peo-
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pie of Britain shall be trained in the 
art of non-violence so that Britain can 
stand up and even fight the Soviet 
Russia if they came to occupy Britain. 
'That, 1 think, is a great indirect tribute 
to Mahatma Gandhi’s philosophy of 
non-violence. If I may recall, Mahat­
ma Gandhi had advised India that in 
case the Japanese walked into India, 
we should by the spirit of non-violence 
fight their occupation. Sir Stephen 
King-Hall has laid down that Britain 
must abandon the Hydrogen Bomb 
unilaterally. Britain along with her 
political allies must prepare for active 
political warfare. This business of 
■persuading the enemies—the occupa­
tion of Britain would not at all be 
pleasant. The people in the United 
Kingdom must be prepared for non­
violent resistance in the event of
enemy occupation.

Such is the policy of some of the 
thinkers and military strategists <■r 
the West today. Their line of rpas:v- 
ing and ideology almost touch-i the
neighbourhood of non-violence as
preached by Mahatma Gandhi and 
practised by us in the last ten years 
of our foreign and internal policy.

We welcome the declaration of the 
Soviet leaders in regard to their being 
willing to abandon nuclear tests. It
is one great positive advance in the 
cause of peace and it is a great pity 
that neither the U.K. nor the U.S.A. 

lias risen to the occasion by responding 
to such a gesture. We do hope, as 
“the hon. Prime Minister has said, that 
during the course of this year the 
world will witness a Summit Confer­
ence and the result of the Summit 
"Conference will be beneficial and will 
not be like that of the Geneva Confer­
ence. By the time the ink was dry 
on the pad of the Geneva Conference, 
we had the SEATO. In the SEATO, as 
you know, three countries of South 
East Asia wpre bound together Phili- 
pines. Thailand and South Vietnam 
and Mr. John Foster Dulles flourished 
them as against seven countries of 
'South-East Asia. Those seven coun-
• tries, i.e., India, Indonesia, Burma,

Ceylon, Cambodia, Laos and Malaya, 
refused to join the military alliance of 
the SEATO. So, while the Geneva 
Conference was conceived in a high 
spirit, the dragon’s teeth were sown 
by the SEATO in South East Asia. We 
had the terrible spectacle of Indo- 
China being partitioned and the elec­
tions between the north and the south 
not being held in accordance with the 
terms of the Geneva protocol.

What will conduce to peace? How is 
peace threatened now? These are two 
important points that I should like to 
lay before the House. In regard to 
what will conduce to peace, I will say 
that first requisite is the recognition of 
China, second is the release of 
American prisoners by China and third 
is the recognition of the position of 
U.S.S.R. in the Middle East. The next 
is about the aggressive French occu­
pation of Algeria and Madagascar, 
nearer to us; fifth, recognition of the 
fear of German militarism; sixth the 
Rapacki Plan of Poland and last, culti­
vation of freedom in African-Asian 
territories.

Coming to the first point, though it 
embraces an old demand, it has not 
lost its strength or toughness vitality. 
Unless China is recognised and takes 
its place amongst the galaxy of nations, 
there can be no final peace on this 
side of the land. There are only three 
American prisoners in China. We do 
hope and hope earnestly that China 
will release these three prisoners who 
are due to be released only in 1975. 
A great power like China will not lose 
anything by releasing three American 
prisoners if it can help us to have 
peace established in this world.

In regard to the recognition of the 
position of the U.S.S.R. in the Middle 
East, it is a very strong point. Unless 
we recognise that the U.S.S.R. has a 
stake in the Middle we cannot
establish peace in the Middle East. 
We do know that Britain waged three 
wars, one against Russia on the Medi­
terranean side in the last century and 
the two Afghan wars to keep off Russia
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from the affairs of the globe That 
policy, thereafter the Truman doctrine 
and the Eisenhower doctrine have all 
collapsed. We have to see that the 
position of Russia is recognised in the 
Middle East. I would like to quote 
flie authority of an American, Mr. 
John Badeau, the Principal of the 
American University in Cairo, who has 
contributed an article in the latest 
number of Foreign Affairs, January 
1938, where he says as follows.

“Both in Government circles and 
popular opinion, Russia is not seen 
as posing a threat as representing 
an opportunity. She offers the 
Middle East what appears to be 
a new chance of sharing in the 
benefits of the Western world...

‘This is especially true of the 
United States which is now the 
chief representative of the Western 
world in the Middle East. Many 
Arabs including intelligent and 
educated ones, feel that it is the 
United States, not Russia, that Is 
trying to take over the Middle 
East. And they feel that we are 
trying to divide the Arab world 
in cases where we cannot oppose 
Russia successfully.”
In the Rapacki Plan, I would say 

that Poland h%g been actuated by a 
sense of genuine fear. Poland, today, 
is wedged between Germany on one 
side and Russia on the other side. Mr. 
Adam Rapacki, the Polish Foreign 
Minister made an announcement in the 
12th session of the U.N. Assembly that 
they would like to have a denuclea­
rised zone where nuclear weapons will 
not be utilised either by Germany— 
Federal or the Democratic States—or 
by Czechoslavakia or by Poland. Even 
Yugoslavia has approved of this de­
neutralised Entente. The people who 
have intensely suffered from the terri­
ble effects of the last war, the Poles 
and other people around them all have 
realised how, though it may be a 
partial plan for peace, it would help 
them all ultimately in establishing 
peace. Whoooever offers to make his 
country and the neighbouring coun­
tries free from nuclear weapons Is

welcome as an additional factor for 
peace in the sense that the areas of 
peace will be strengthened and length­
ened so that, perhaps, the final pro­
blem may come nearer solution and 
small and gallant nations like Poland 
may be spared from aggression. 
Among the Asian-African countries, 
we have Ghana, Ethiopia, Algeria, 
Sudan, Uganda. These are the terri­
tories in Africa to which we must pay 
particular attention. They are coming 
of age soon in the matter of self-gov­
ernment. We must send out our mis­
sions—the missions must be very effec­
tive—so that they may join the self- 
governing world, so that these terri­
tories which have.been under the heel 
of the foreign powers may welcome 
the new ideas of peace and freedom 
in the continent of Africa.

Where is peace threatened now? I 
have already referred to the S.E.A.T.O. 
region. I was the first one in this 
Parliament in 1953 to warn about 
Napalm bombing in Indo-China. That 
area is still combustible. The U.S. 7th 
Fleet is stationed with jurisdiction 
from Malaya to Hawaii, from Siberia 
into China. That is the largest, most 
powerful fleet assembled on a perma­
nent basis in peace time in the history 
of the world. That fleet even threaten 
the security of Indonesia. The pro­
blem of Indonesia cannot be ignored 
by us. Indonesia is the largest 
Muslim country in the world. Indo­
nesia claims to be a secular demo­
cracy. Dr. Soekamo has emphatically 
declared hardly 10 days ago that he is 
not a Communist. We have to be 
warned about the conditions in Indo­
nesia. We have the Kashmir, Goa and 
other problems. We cannot allow 
these forces of disintegration which 
are appearing in Indonesia, to come 
one day on the face of our own coun­
try. Thanks, we have a stabilised 
country and our problems are better 
than elsewhere. But, what can hap­
pen in Indonesia today may also hap­
pen in India after a few years. Today's 
papers report that Admiral Stump, the 
T7.S. Pacific Commander has made the 
following statement that he would like 
the anti-communist forces to get to­
gether in Indonesia" nils is the state-
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ment of the Amrican Fleet Com­
mander before the House at Foreign 
Affairs Committee of the U.S.

Mr. Depnty-Spealcer: The hon. Mem­
ber’s time is up. I have already rung 
the bell twice.

Shri Joachim Alva: I know. You 
will have to give me three or four 
minutes and I will finish.

Mr. Deputy-Speaker: It is very good 
that he knew them and ignored fhemi

Shri Joachim Alva: I heard them. 
Sometimes I wink over bells like my 
other friends. I got the contagion 
from them.

Coming to Kashmir, I find that our 
publicity is very very weak. Britain 
is spending—I would not like to com­
pare their figures and our figures— 
this year £15 million on publicity. It 
has increased by 2 million pounds. 
Perhaps, all the money that we are 
spending on the External Affairs 
Ministry does not amount to what 
Britain is spending. The publicity on 
Kashmir is very weak. People seem 
to have forgotten the horrible mas­
sacres that took place in Baramula. 
They have not been sufficiently publi­
cised. When people talk about 
Kashmir, when the West wants to 
ignore that it was Pakistan that com­
mitted aggression, what should be 
recalled is the crowning point in that 
aggression, the horrible murders which 
took place in Baramula where even 
foreign nuns were maltreated and as- 
saluted. It will be very useful if what 
has been written by some of our fore­
most journalists, especially by Shri 
Frank Moraes, who, as Editor of the 
Times of India wrote a series of 
articles spotlighting the Baramula 
tragedy, is widely published. When 
they want to forget and gloss over 
these facta, it is time that we focus 
our attention about the attack on 
Baramula and how India, within 94 
hours, had walked into Kashmir and 
improved the position, and how India 
made up its mind when it heard of the 
terrible atrocities of Baramula.

Before I sit down, I will auks one 
point. South America should not be 
neglected by us. The 16 or 21 States 
in South America command a large 
number of votes in the U.N. Assembly. 
We have very few missions there. We 
should do everything to send out peo­
ple there and especially in regasd to 
Goa, to give a good account of what 
we have done so that South America 
may be won over to our cause. The 
Government’s final declaration that 
they are throwing open the borders of 
Goa and that people can go to and fro 
is the right policy in the spirit of our 
non-violence. The hardships which 
the Goans felt and which their repre­
sentatives represented, will now be­
come less. Goans should feel better 
indeed and hopeful that India has 
declared this policy out of strength 
and not out of weakness.

Mr. Deputy-Speaker: The following 
are the selected cut motions relating 
to Demands under the Ministry of 
External Affairs which may be moved 
by the hon. Members subject to their 
being otherwise admissible:

Demand No. No. o f Cut Motion 
24 124 . 1550,

T292, 1293. !294. T29S, 
1296, 1297, 1298, 1299, 
1300, 1301, 1302 1303, 
1489, 1490, 149T, 1492. 
1493 M94> *495. 1527, 
1528, i . « 9 .  T53°> I53I. 
J5<;i, 1552, 1553, 1554. 
r.5S5> 1556, 1557, 1558, 
1559, 1560.

Failure to formulate a proper fron­
tier policy so far as the neighbouring 
States like Nepal etc. are concerned 
which are situated in the Himalayan 
Border.

Shri Fanlgrahl: I beg to move: 
"That the demand under the 

head *External Affairs’ be reduce- 
ed to Re. l.M
Admission of East Bengal citizens 

to India 
Shri Mahanty: I beg to move: 

“That the demand under the 
head ‘External Affairs' be reduce- 
ed to Be. 1."
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Failure to adhere to a policy of strict 
non-involvem*nt in inter-national 
controvermes.
Vhri Y ib « r H : I beg to move:

“That the demand under the 
head 'External Affairs' 1m  reduc­
ed by Rs. 100”

Inefficiency of our publicity get-up 
in foreign countries and failure to 
convince foreigners of the Justice 
of our stand on Kashmir, Goa etc.
Mill Vajpayee: I beg to move:

“That the demand under the 
head ‘External Affairs’ be reduc­
ed by Rs. 100.”

Failure to liberate Goa and other 
Portuguese colonies

■Shrl Vajpayee: I beg to move:
“That the demand under the 

head ‘External Affairs’ he red ne­
ed by Rs. 100."

Need for taking over effectively the 
liberated areas of Dadra and Nagar 
Haveli integral parts of the Indian 
Union.

’Shrl Vajpayee: I beg to move:
“That the demand under the 

head ‘External Affairs’ be reduc­
ed by Rs. 100.”

Failure to bring pressure upon the 
Pakistan Government to provide 
conditions of security and peaceful 
living for the Hindus in East Ben­
gal.

51ui Vajpayee: I beg to move:
“That the demand under the 

head ‘External Affairs’ be reduc­
ed by Rs. 100.”

Need to establish full-fledged diplo­
matic relations with Israel

■fihri Vajpayee: 1 "beg to n o n :

“That the demand under the 
bead ‘External Affairs' be redws- 
<ed by Rs. 100.”

Failure to secure for Indian Nationals 
in Burma Facilities (for remitting 
Money to their dependents in India.
Shrl Vajpayee: I beg to move:

“That the demand under the 
haad *External Affairs’ be reduc­
ed by Rs. 100.”

Need for taking further steps for 
bettering the lot and protecting the 
interest of Indian Nationals Abroad.

Shxl Vajpayee: I beg to move:

"That the demand under the 
head ‘External Affairs* be reduc­
ed by Rs. 100.”

Extravagance in Administration 

Shrl Vajpayee: I beg to move:
"That the demand under the 

head ‘External Affairs’ be reduc­
ed by Rs. 100.”

Delay in finalisation of de jure trans­
fer of Pondicherry to the Indian 
Union.

Shrl Vajpayee: I beg to move:
"That the demand under the 

head 'External Affairs’ be reduc­
ed by Rs. 100.”

Selection of participants for the 
World Youth Festival recently held 
in Moscow.
Shil Vajpayee: I beg to move:

“That the demand under the 
head ‘External Affairs* be reduc­
ed by Rs. 100.”

Pslicy with regard to the issue of 
migration certificates to intending 
migrants of the minority. Commu­
nity in East Pakistan.

Btaii Vajpayee: I beg to move:
“That the demand under the 

head ‘External Affairs* be reduc­
ed by Ra. 100.”
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monwealth of Nations.
M  Sadhaa O q tK  1 beg to move:

“That the demand under the 
bead ‘External Alltdrs’ be reduc­
ed by Rs. 100.”

Graham Report
Shri B d te  Cfcqpta: X beg to move;

“That the demand under the 
head ‘External Affairs' be reduc­
ed by Rs. 100.”

Need to take steps to persuade the 
great powers to agree to a sum­
mit conference.

BM  S ath n  Go*U: I beg to aove:
"That the demand under the 

head ‘External Affairs' be reduc­
ed by Rs. 100.”

Failure to give moral support to 
Indonesia in her fight against the 
rebellion.

Starl « « * —  Gupta: I beg to move:

“That the demand under the 
head ‘External Affairs.* be reduc­
ed by Rs. 100.”

Repeated firing by Pakistan Police 
and Armed Forces across the Bast 
Pakistan-Assam Border.

Shri Gupta: I beg to awvK

‘That the demand under the 
head “External Affairs’  be reduc­
ed by Rs. 100.”

Failure to take steps for the lib­
eration of Goa and other Portu­
guese occupied territory m this 
country.

Slut IWHw Gapta: 1 bag to aotK
"That the demand under' the 

head ‘External Attain’ be redac­
tor Rs. 100”.

Failure to sapport Oman and KtuSm 
cat agonist British attack.
M  ffailha Gupta: 1 beg to move:

"That the demand under the 
head ‘External Affairs’ be reduc­
ed by Rs. 100.”

Need for evolution of a new posi­
tive attitude towards Pakistan to 
solve outstanding problems.
Shri Mai— ly: 1 bag to move:

"That the demand under the 
head “External Affairs’ be reduc­
ed by Ra. 100.”

Need to reject Graham Report on 
Kashmir

Shri Mahaniy: I beg to move:
‘That the demand under the 

head ‘External Affairs’  be reduc­
ed by Rs. 100."

Need to thanks V.S.S.R. for un­
ilateral suspension of nuclear
tests.
Shri Naashir Bharimha: I bag to

move;
“That the demand under the 

head ‘External Affairs* be reduc­
ed by Rs. 100.”

Need to take steps to move U.N. for 
control of outer-space and to
restrict its use for peaceful scientific 
research.
Shri Naashir Bharucha: 1 beg to

move:
“That the demand under the 

head “External Affairs’  be reduc­
ed by Rs. 100.”

Need to take more energetic and 
effective steps far liberation of Goa 
and other Portuguese enclaves.
Shri N n U r Ih sirh r  1 beg to

move:
‘That the demand under the 

head ‘ExteraalAffSklra?' be reduc­
ed by Rs. I00T
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Failure to economic npw H i a / 
Anbasstes

f l u  A w :  I beg to m m :
‘That the demand under the 

head ‘Sxtemal Affair** be reduc­
ed by R«. 100.**

Failure to stick to our policy of 
neutrality effectively

Shri Anar: I bet to move:
'That the demand under the 

heed 'External Affairs’ be ■^he­
ed by Rs. 100”

Need to establish diplomatic relation* 
with Israel

Shri Amur: I beg to move:
"That the demand under the 

head ‘External Affairs' be reduc­
ed by Rs. 100."

Failure in /foalisation of de jure 
transfer of Pondicherry to the 
Indian Union.
Shri A nar: I beg to move:

“That the demand under the 
head ‘External Affairs’ be reduc­
ed by Rs. 100.*’

Failure to stop Pakistani violation* 
of Indian Border

Shri Anar: I beg to move:
“That the demand under the 

head ‘External Affairs’ be reduc­
ed by Rs. 100."

Failure to Government not to be 
able to stop harassment of political 

prisoners in Goa-Jails
Shri Amw: I beg to move:

“That the demand under the 
head 'External Affairs* be reduce- 
ed by Rs. 100.”

Failure to our publicity in foreign 
countries about our stand on Kash­
mir and Goa.
Shri Amur: 1 beg to move:

"That the demand under the 
head ‘External Affairs* be reduce- 
®d by Rs. 100.“

Failure to liberated alt Partmgwtte 
Colonies

Shri A nar: I beg to m ove:

“That the demand under the 
head ‘External Affairs’ be reduce- 
ed by Rs. 100.”

Failure to stop migration of East- 
Bengal Hindus talcing assurance 
about their security from Pakistan.

Shri A nar: I beg to move:
‘That the demand under the 

head ‘External Affairs’ be reduce- 
ed by Rs. 100.”

Failure to stop harassment of Indians 
in Africa, Ceylon and Burma.

Shri Anar: I beg to move:

“That the demand under the 
head ‘External Affairs’ be reduce- 
ed by Rs. 100.”

Mr. Speaker: All these cut notions 
are now before the House.

Shri Hem B a m  (Gauhati): Mr. 
Deputy-Speaker, Sir, the hon. Prime 
Minister has spoken about our 
efforts towards peace and our efforts 
towards relaxation of tensions in the 
world. A summary of the report of 
the activities -of the External Affairs 
Ministry for 1957-58 has given u; an 
account of them. We congratulate 
the Prime Minister on his efforts 
towards the promotion of peace, and 
it is this that has shed a lustre over 
our country and over our people, and 
it is because of this mission of peace 
that the foreign policy pursued by 
the hon. Prime Minister is having 
support not only in this House but 
outside this House in the wide arena 
of our nation.

I just remember what Shri Raja- 
gopalachari wrote to Mr. Kbruschev 
about the unilateral banning of 
bombs, nuclear tests and disarma­
ment. Let me read out from what 
he wrote to Mr. Khruschev. I a
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enamoured of this sentence written by 
Shri Rajagopalachari:

“The unqualified declaration 
will give the start for the moral 
law to work the chain reactions 
in the field of human spirit even 
as the broken atoms does in your 
atomic plants.”

We congratulate Mr. Khruschev on 
his unilateral decision to ban nuclear 
tests. It marks a step towards pro­
gress, towards peace, and I think the 
foreign policy that is pursued by our 
Prime Minister should be more 
energetic, in keeping with its spirit, 
so that we might tear off tension and 
tone up the mansion of peace, so that 
we root out fear and apprehension 
and replant goodwill and understand­
ing in the soil of international 
politics.

We generally hear of Panch Shila 
and when any dignitary comes from 
outside and whenever there is a point 
statement made, there is reference to 
Panch Shila but then I have thought 
of this, and we find that indirectly this 
help also in perpetuating racial dis­
crimination and perpetuation of 
imperialism. I can understand Com­
munism and capitalism existing side 
by side, because Stalin also said that 
it was possible for them to exist side 
by side, but I cannot understand how 
exploitation and imperialism on the 
one side and peace and progress on 
the other side can co-exist. Now, we 
have failed miserably to tone up 
or to do anything substantial so far 
as the political and racial imperial­
ism that is pursued in countries like 
Kenya, South Africa and Algeria is 
concerned.

There is a liberation movement in 
Algeria, and except expressing our 
deep concern, which we did when the 
King of Afghanistan visited this coun­
try, and we issued a joint communi­
que,—except expressing our deep con­
cern over this matter, we have not 
been able to rouse the conscience of 
the world in favour of the people of 
Algeria. The people of Algeria 
have bled white. There have been

atrocities. There has been unabashed 
gangsterism let loose in that country 
by the French forces and we have 
been silent, and even if we have rais­
ed our voice, it is only a subdued 
voice.

One girl Djamila was sentenced to 
death, a girl of 22, and we did not 
raise the voice of protest that we 
ought to have raised. Our voice 
was a subdued voice, and it sounded 
like a penny whistle against the rich 
baritone, of protests coming from 
other quarters of the world. I will 
read out what she said before the 
military court. This is what Djamila 
said:

“The truth is that I love my 
country, I want to see it free, 
and it is for this and this alone 
that you have tortured me and 
are going to condemn me to 
death, but when you kill us do 
not forget that you are killing 
your country’s tradition of liberty, 
staining its honour and endanger­
ing its future.”

A village was bombed in Tunisia 
because that village was suspected to 
harbour Algerian rebels. That is the 
state of affairs there. Yet we are in 
the Commonwealth, and France and 
Britain are close friends.

Our association with the Common­
wealth is very often justified by the 
Prime Minister, but when I listen to 
him justifying our association with 
the Commonwealth, I see only a nega­
tive approach to it. He puts a ques­
tion to us: have we sustained any
losses by associating ourselves with 
the Commonwealth? I want to ask 
him point blank: have we gained by 
our association with the Common­
wealth? We have not. Now, we 
gave a pledge to the country in 1930 
and that pledge has yet to be redeem­
ed. When Egypt was attacked by 
the Anglo-French troops, were we 
consulted, were we informed, were 
we taken into confidence? We were 
Hot When there was a series of 
hydrogen bomb tests in the Pacific, 
were we consulted, were we informed?
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We were not. What about the 
Commonwealth? Has the Common­
wealth pronounced anything or said 
anything about our problems like the 
problem of Goa, the problem of 
Kashmir? They have not.

This is a pet argument put forward 
fey the Prime Minister that when 
Egypt was attacked, we raised our 
voice of protest and our association 
with the Commonwealth did not 
stand in the way. It is true, but 
then if we think that Egypt was saved 
because of us, we will be living in 
a world of illusion. Egypt was not 
saved because of us but because of 
the compulsion of the forces of real* 
ity, and there is no doubt about 
it

Then comes South Africa. What 
About South Africa? There are peo­
ple of Indian origin, bom and brought 
up in that area. They are having 
a nefarious Act called the Group 
Areas Act of 1950. They are isolat­
ing the Indians. And what about the 
Indians? There was an earlier legis­
lation. By thousands were deprived 
of their legitimate professions. They 
had to live in small streets. Now 
they are isolated from the centres of 
trade in Durban, Johannesburg and 
Cape Town. They are isolated in 
places like Ryland and Goodwood, 
and these people are facing starvation 
and economic misery. I quote what 
Mr. Fenner Brockway said in the 
British Parliament about 3,000 Indians 
who belonged to the Indian States 
before we became free. In South 
Africa there are 3,000 Indians from 
the Princely States of India, and he 
says about them:

"They were Stateless and
suffered many humiliations.”

Besides the Group Areas Act, there 
are two other very nefarious Acts as 
well. One is the Prohibition of 
Mixed Marriages Act of 1949. There 
can be marriage between the White 
population in South Africa and the 
non-Whites. The other is the Immor­
ality (Amendment) Act of 1950. 
There can be no sexual relations

between White or European people in 
South Africa and the non-Whites. 
These are nefarious Acts, and the 
process that was started through this 
Group Areas Act, the process of 
apartheid or the concept of apartheid 
is complete. That is what has hap­
pened there. Now I want to quote 
John Gunther, what he has said about 
these two Acts:

"These two Acts embody legis­
lation unparallelled in the world 
except by the Nuremburg laws 
of Nazi Germany.”
Then let us come to Ceylon. What 

about Ceylon? During the course of a 
hundred years people from our coun­
try migrated to Ceylon. They work­
ed on the estates of Ceylon, and there 
was a gentlemen’s agreement between 
the British Government of that island, 
and the Government of our country, 
the British Government, that justice 
would be done to them, and gentle­
manly treatment would be meted out 
to them, but what about us? Since 
we have become free and since Cey­
lon has become free, that gentle­
men’s agreement is broken. At the 
same time, what about the Indians 
there? The Indians there are envied 
and suspected as the Chinese in South 
East Asia.

When the Prime Minister met Mr. 
Dudley Senanayaka in 1953 he gave 
an assurance that he would accept 
four lakhs of Indians as citizens of 
that island and 250,000 as permanent 
residents in that Island. But what 
about the promise? That promise is 
evaporating. Now Mr. Bandamaike 
comes and says that the problem of 
nationalisation of the tea estates is 
interlinked with the problem of citi­
zenship there. That is what he says. 
I know Mr. Bandarnaike, and it is 
also a fact that in England there is a 
belief that Oxford and Cambridge, 
the twain shall never meet, but here 
this has been falsified. Mr. Bandar­
naike from Oxford and Shri Nehru 
from Cambridge are very good friends 
on personal level. That gives me an 
inspiration to think that this pro­
blem will be solved. At the same
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time, there is another redeeming 
feature. It is this, that our relations 
with Ceylon are not as tempestuous 
as our relations, or lack of relations, 
with South Africa. We belong to the 
same. Commonwealth—Ceylon and 
India. We are common partners in 
the Colombo Plan. At the same time 
we are working as soldiers of peace 
and for a regenerated Asia. These 
are the forces there. These are the 
factors there. Let us hope that this 
problem is amicably settled, since the 
two Prime Ministers are fast friends 
and since they co-operate in so many 
other things.

It is a fact that the high winds of 
distrust and discrimination have, 
because of these factors, not succeed­
ed in ruffling the deep-set surface of 
our relations, the relations between 
Ceylon and India.

About Pakistan the less said the 
better. Pakistan is constructing a 
dam at Mangla with the assistance of 
American engineers. While confer­
ences in connection with the Canal 
Waters dispute are going on in 
Washington, Pakistan in contracting 
British and American firms for the 
construction of this dam, which would 
affect more than one lakh of people 
there. At the same time it infringes 
on our sovereign rights in that part 
of the country.

In the meanwhile Dr. Graham has 
come and has submitted a report. I 
am sorry Dr. Graham was caught in 
the backwash of history. He has 
written off not only Dr. Jarring’s 
report, but he has written off his own 
findings of 1953. That is what he 

done. The Prime Minister has 
Mid a lot of things on this issue. I 
do not want to say anything more, 
except about Sheikh Abdullah.

It Is we—and I hold the Prime Min­
ister. responsible for that—who made 

Abdullah a virtual dictator in 
Kashmir. Abdullah was not even a 
provincial leader, much less a national 
or international leader. It is the 
M w  Minister who fed this lamb—

which bit the hand that fad it—and 
made a growling lion out of a lamb. 
Now we have to pay for it.

Bakshi Ghulam Mohammed has 
referred to the apprehended coupe, 
which has appeared in thU morning’s 
papers. When there was the ques­
tion of dismissal of Sheikh Abdullah, 
the hon. Prime Minister said in this 
House that he knew nothing about it. 
I only wish that when this coupe, 
which has been made mention of by 
Bakshi Ghulam Mohammed materi­
alises, our Prime Minister will 
not say on the floor of the House that 
he knew nothing about it.

Now, Sir, I only plead for one thing 
in Kashmir: democratic rights. Some­
how or other we have a feeling that 
people there do not enjoy, democratic 
rights, and that is why the people of 
Kashmir, as those of Sikkim and 
Bhutan, are alienated from our affec­
tions. If it is true, I would only 
request the Prime Minister to enquire 
into it.

Then I come to the question* of 
border incidents. There was an 
adjournment motion in this House and 
we had a statement from Mrs. Menon. 
But what has happened about this? 
During these ten years of our indep­
endence, we have not been able 
to demarcate our boundary. The 
boundary is 3,400 miles with 280 
riverine boundaries. We have not 
been able to demarcate this. It is 
because of this that there has been 
encroachments on the Indo-Pakistan 
border. In Assam lands are steadily 
encroached upon from the Pakistan 
side. Now, it is reported that peo­
ple are encroaching not only in the 
plain areas, but also in the hill areas 
of Khasi-Jaintia hills. That is what 
is happening on the Indo-Pakistan 
border. There is shooting; there is 
looting, and people from across Pakis­
tan border come and reap the harvest 
on our border and that under the 
protection of their troops, I reed this 
morning in the newspapers that the 
officials there, the Government there 
have lost control at the troop*. 1C
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it ia ft fact, then it is a very sa$£act 
and a miserable fact for our country.

They say that time border incidents 
have taken place because of the 
ambiguities of the Radclifle and Bagge 
awards. If there are ambiguities in 
the Radclifle and Bagge awards, I 
would request the Prime Minister to 
see if it would be possible to call a 
conference of India and Pakistan and 
evolve some formula, or appoint an­
other Commission for the determina­
tion of the boundaries. These inci­
dents cannot be allowed to go on like 
this eternally, because they bring 
about loss of life and property on our 
aide of the border.

Now, Sir, there is NEFA about 
which 1 wish to say a few words. 
The Prime Minister has made a refer­
ence to NEFA, the Naga Hills and 
Tuensang area. In Naga Hills— 
Tuensang Area, peace is not yet com­
pletely restored. As our Home Mini*, 
ter said the other day, the hard core 
of the Naga rebellion is not broken. 
That is a fact That is why we find 
so many raids in the Manipur plains. 
These raids are undertaken by the 
Naga hostiles. There have been 
raids, but at the same time we have 
extended the amnesty indefinitely. 1 
want to know from the Government 
if any of the Naga hostile leaders 
have so far surrendered. Is it not a 
fact that most of the supplies that we 
give to the Naga people, go to the 
Naga hostiles? Is it also not a fact 
that even a child of ten in the Naga 
Hills would say he is for freedom and 
this is only a stop-gap arrangement? 
If we have to restore peace we have 
to do certain things. At the same 
time I want to know from the Prime 
Minister—it would be cruel if we ask 
the Home Minister to climb the hills 
—how many of the Ministers have 
visited the Naga Hills—Tuensang area 
after it has been constituted? None 
so far. I do not know if they are 
afraid that the Naga hostiles would 
put a bullet in their chests.

Shri Goray (Poona): They go to 
Australia and New Zealand, not to 
Naga Hlllsl

Shrl Hem Banuu About NEFA 
there is soma trouble there. A Selec­
tion Board was appointed for the 
selection of officers to the cadre of 
Indian Frontier Administrative Ser­
vice. The Prime Minister made a 
reference to that this morning. The 
Board met in 1956. It was constituted 
under the orders of the President of 
India. The members who constituted 
that Selection Board did not attend 
the meeting of the Board and dele­
gated their powers to junior officers. 
Men who were not eligible to become 
officials of this cadre were selected by 
this illegally constituted Selection 
Board in 1956. There are cases of 
corruption also. It was in 1954 that 
the Governor of Assam brought to the 
notice of the Government certain 
cases of corruption in which are in­
volved certain officials as well. That 
•rent up to more than four lakhs of 
rupees. I d<f not know what is the 
fate of that case: at what stage that 
case is. But I know that no action 
has been taken as yet. That is what 
has happened there. Things are in a 
chaotic state. I would, therefore, 
request the Prime Minister to see that 
conditions are improved in NEFA, 
conditions are improved in the Naga 
Hills, because on the strength and 
solidarity of our frontier depends the 
security of this country.

Dr. P. Snbbarayan (Tiruchengode): 
Mr. Deputy-Speaker, Sir, it is really 
gratifying that on the whole our 
policy of non-alignment is appreciated 
by all Members in this House. Not 
only is it being recognised as a wise 
policy that has been followed by this 
country, but I think people outside 
also, including people in the United 
States, are beginning to realise that 
India’s influence in the affairs of the 
world by the policy of non-alignment 
has really helped the world in many 
ways, for instance, first in Korea then 
in Indo-China and again in the Egyp­
tian tangle.

As the Prime Minister said, we 
must welcome the announcement of 
the USSR of stopping atomic weapon 
lasts for the present though there is
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* further statement in the USSR 
policy that if the other powers, name­
ly, the United States and the United 
Kingdom, do not stop such tests, they 
will be free to resume them. That is 
where the difficulty really arises. As 
the Prime Minister explained, the 
U.S.S.R. have had quite a number of 
tests during the last three months, 
and as many as nine during the last 
month itself, whereas the United 
States and the United Kingdom have 
not yet completed their tests which 
they were planning. Naturally, Mr. 
Dulles turns round and asks: What 
about that? When we have not com­
pleted our tests, you come in and say 
that you will stop your tests because 
you have completed them, and you 
have the material with which to pro­
duce further weapons which may be 
stock-piled.’. And the further ques­
tion was asked, *What about inspec­
tion?’. Fortunately, Mr. Khrushchev 
has now said that he is prepared for 
some agreement on inspection. This 
is really a step in the right direction. 
At the same time, there ought to be 
some adjustment between these three 
great nuclear powers—because no one 
else prossesses either the secret or 
the method of making these nuclear 
weapons—by which they could say to 
themselves that because of inspection 
and the right kind of inspection, they 
will be able to trust each other.

What is really needed in interna­
tional relations today is that trust and 
the absence of the fear complex. 
But there is this fear complex which 
we cannot get rid of. There are the 
two giants, as the Prime Minister him­
self said, whose presence at an inter­
national meeting is absolutely neces­
sary if any agreement is to become 
possible, because if either the one or 
A e other is absent, there is always a 
danfer because the other powers do 
not count as much especially in the 
natter of manufacture of atomic 
weapons. What has really happened 
i» that these two big powers . have 
t«lk«d at each other through third

persons. Mr. Bertrand Russell writes 
a letter to Mr. Dulles on the stoppage 
of nuclear testa. He also writes a 
letter to the Soviet Government on 
the stoppage of nuclear tests. And 
there are replies both from Mr. 
Dulles and from Mr. Khruschev. They 
are really replies to each other from 
Mr. Dulles to Mr. Khruschev, but the 
instrument through which they reply 
is Mr. Bertrand RusselL I do not think 
that any problem in this world could 
be solved by this sort of indirect cor­
respondence, if 1 might put it that 
way. It will be much better if these 
two big giants at least met each other, 
—which is the idea of the summit con­
ference which has now been mooted 
—and talked with each other and 
came to conclusions and began to 
trust each other. It is really a matter 
of trust between nations. But what 
is happening is that there is suspicion 
all round, and nobody wishes to meet 
anybody else because of the fear com­
plex, so nothing happens, and the- 
world is therefore in danger of an 
atomic war.

As far as we are concerned, I think 
it has been made pretty clear that we 
are in favour of a summit conference, 
not that we want to attend it—unless 
we are wanted—but I believe that 
our presence may be useful because 
we have not taken sides. It is 
always useful to have a person who 
will be able to intervene and bring 
peace between two contending parties, 
and I hope eventually when the sum­
mit conference takes place, we shall 
also have a place at that summit con­
ference, because I feel we have a 
necessary place at such a summit 
conference.

There was a lot of talk about Ceylon 
by my hon. friend Shri Hem Barua. 
I am more concerned with the prob­
lem in Ceylon than Shri Hem Barua 
can be, because most of the people 
who went out into the labour plan­
tations are Tamils from South India. 
There are as many as eight lakhs o f 
them.
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Shri 0am Barm: Dow zny bon. 
friend want to drive a wedge between 
south India and east India?

Dr. P. Subbarayan: I am not trying 
to drive a wedge at all. What 1 am 
trying to say is that it is a problem 
which concerns us most, because it is 
nearer my home than it is to his. That 
is all that I am mentioning. There 
are eight lakhs of labourers today 
who are really Ceylonese having been 
bom and bred in Ceylon; and for 
about three years, citizenship appli­
cations have been before the Ceylon 
authorities and have been considered, 
but hardly ten per cent of them have 
been accepted as Ceylon nationals. 
So, really 90 per cent of these eight 

are still Stateless, because of the 
fact that they are not Indian 
nationals. But, fortunately, for us, 
there is a Prime Minister today in 
Ceylon wKo, I think, understands the 
problem better than most people did. 
For instance, his gesture with regard 
to the Provident Fund Act in Ceylon 
by which he included all labour work- 
ing in plantations for such purposes, 
in spite of opposition from some of 
the prominent members of his own 
party, shows that he at least feels 
that this is a problem which has to 
be solved, and 1 think this is an op­
portune time for a conference to take 
place at the highest level between 
India and Ceylon. This problem is 
capable of solution and should be 
solved. We do not want to apply 
any coercive methods to Ceylon in 
this matter, but at the same time we 
could point out the situation in which 
these eight lakhs of people are placed.

No doubt, the language trouble 
comes in, as is usually the case, in 
most places. If these eight lakhs are 
accepted as citizens, the Tamil popu­
lation of Ceylon goes up, and natural­
ly, there is a slight fear. I can assure 
the Ceylon Government that this is 
not going to complicate their situa­
tion, because these labour people who 
are settled in Ceylon and who are 
really Ceylonese citizens are not

really concerned with any language 
problem; they are concerned natural­
ly, if I may put it crudely, with 
bread and butter. If they are all to- 
be evacuated and they are to become 
Stateless, their position would obvious* 
ly become difficult. Therefore, some- 
urgent solution has got to be found 
It is not that we want to interfere 
with the internal policy of any inde­
pendent Government, but at the same 
time, we owe a certain duty to these 
people who went from our shores an* 
who have since settled in Ceylon.

I hope, therefore, that a high level 
conference will soon be held, and 
some solution will be found for this 
tangled problem, which has existed, 
not today, but for nearly a quarter of 
a century.

The same thing has happened in * 
South Africa. There again, I hope 
Shri Hem Barua will not object to thia 
that the South Indian population is 
concerned, because most of the inden­
tured .labour that went to Natal iiv 
the old days were from the south.
It may be that because our economic 
conditions are bad, or because we 
have not got enough to live on in our 
own part of the country, we have a 
tendency of emigration and so we 
emigrate when we find an opportunity 
to emigrate.

Shri C. K. Bhattacharyya (West 
Dinajpur): Or because the south is
more adventurous.

Dr. P. Subbarayan: I am also pre­
pared to take the compliment that 
the south is more adventurous, 
because in the old days, we did go 
as far as Bali, Indonesia and Indo- 
China where you see signs of South 
Indian architecture.

Shri C. K. Bhattacharyya: In that 
matter, Bengal has also a claim.

Shri Narayanankntty K n o t
(Mukandapuram): In the prehistoric 
days.
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Hr. V. M A tn rtn : I do not claim 
4nyttin| because at these monuments 
-that exist because of our emigration 
to these parts. What I claim is that 
the people who have gone to South 
Africa and who are South African 

-nationals today should be treated cm a 
-par with other nationals, especially 
-‘when they made the country what it 
is today. The sugar plantations in 
Natal were really the creation of the 
indentured labour that went to South 
Africa at the time. Therefore, at 
least they should be treated as people 
-who brought about better economic 
conditions, who made the country 
better, and therefore, should have the 
rights of citizenship. That is all I 

•claim.

This is the problem of the Indians 
-overseas which I know gets the atten- 
*tion of the External Affairs Ministry. 
But what I do feel is that something 
"has got to be done. We cannot go on 
-facing this problem and thinking that 
nothing can be done. Short of war, 
we should do whatever lies in our 
power to make the position of the 
-people overseas better than it is today. 
1  hope some steps will be taken at 
least with regard to Ceylon because 
'I think the problem is ripe for solu- 
■tion and could be solved without 
•delay.
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^  STHHT & TTtrciT ft% W  f% aft 
’TrfWt f^ M fM  % «T<MTT̂  |  ^  
ftvflpT ftwRf ^  ^*ft % TR»T 
aft U K V ^ ?  f t
«TtaRT sR rf n f «fr, ftrar %
^  ?mt5T nt, 5̂W % faft ^ R f  rTTfi 
^  ^*0 *^TW vt cl ^  »(V ^t
^ffr  55TTW % BT'Tt &  TFT f r  <TVR 

^ f*iti f ^ I
* H [ T ? T ^ t ^ r a f t f ^ t ,  t r t T T R f  
^  f*rrtt sftUr ^ t  w ft Krrtt 
frapr t  iftr m  % ffrt A JTTWR 
^t ^  ^ T̂T j  |

^ t « m  oft trm g tq f t 
^ r r  f |  f ,  ift tyv s m  % f*rrft
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firtw  Ht fln w  |  i frar f  
dhrrfr * p r  «PRn«t % airfare ftroT 

w  ^  aror *ftr vrr f?r wrw 
iff «frnrr w* $ t t  f t  *1 
w  ^  % fa t fane | i *ar % fat 
j f ^ r r  #  ?t q ^ r  *? ^t
iraf* ju t f t  *rtt * r^n r n  m ^rsr to t#  
tft i <ra tnwn* % m x  3 , o n  a w
#  v f f  *r £t, W<R f it f t  ^ t ^ ^  t̂TBTT 
i t t a t w f c f t t f i w i t ^ r & r i t  
*r*nrc ^ t t  v r f ^  i irf
3PR WT TT «T#t t  I 3*  *  ^TJf
^srf «ft xftr enrrsr *rr ^  r̂ snr  
fo rt  |  I T&ft ^TcT if it ft  ^  t w  | 
P f ?*r i t  ^  w  *njifte;T m ^ n n
VTVfT f»T *T̂ f *W% ̂  I

$ % * r t t * n ? t f t T T * T & f % * W * * T  
OT V » ^ F $ 1 T  <T?T W*T UT

t  3frf«F *2f*W % 3HTT% *T I ^T
Pre^- ^TT qt^ if *?tT

aqpr fg j $?rft cTTfi I
<f# «ftr «Tfr^*r *  ^  aft unrt

i t  St^TT STft «ft, *Tf **T wm
zz  ^rit £ i ft  Jfsr w  ^ia % 
n *ft wjar Jrowat k f i  **r start %
at?% H «^rf WJJ ?W  ^T ^T -vft
t?r t  i f s  s*  3f,T̂  ?*n^ sttpt 
»rtt **r i t  zrnrr «rr #  ^ etY % amr 
?r *ftr «ft ^wfv TFnf^nr fftr 

r ^ w w  i t  n m  t t  i  
3^r % *t 5#  «ftr »rfN*r sfN
w ja *ft w raft wra *itS *nh? £r f t  
Tft $ 1  a t  JtTT 1T|?TT *i? t  f c  frrcr 
wniTar Tt ?w ^ 3!n r  m, ftra- sfttt 
ift ytanR «Ft fhrr%% fnt f r  % wjer 
w*r fro ftair «rr, w  % a m  ^

^f*T¥
Z*z ^  wr^ % W  a*nr f  tit w  

iff wnt vr .jwm ftw. 
&  « n | m  *r >^1, m  n  q f

Tir ^ i f r  i t  #  jr r  vrsrr t̂*n i: 
«rra < r t  im tNr ^ ^  *1
M t  5Tt? % f  ft* v^ft sft ^  
tj5TPT % vt hut | wpft f?«rr^#l 
| ,  «rtr Hi f  ?fr ?pr >ffr ?^ra
sra?*T t t  % ^»r »t it?  *m y ^ iisft 
fWt ft> ^r tt jt  ftniT 3tt*t 
*fk  «nn ^ ^ * T f t ^ 5 f t B * r ^ » H
*  «i? m  *mf;>FT i t  ift n f f%g«irer 
f^THT 5t<rr ftr »pt ?m  ^
<nfg^, «ftt ?pit  t  <n «n?t

% f?rt i t  'srr  ̂ ft?r
#  ^  *pt wnfr ^ r r  ^ r
Vt JT«FE WTK i t  Vtf̂ RT H ^rf?$ I
^rft!  ̂ f  *rrn r̂arrter
^  ft  ^srr Hft ft̂ iT ^rrf^ » 
*r Pbt v ^ ii  !?i^tT j[ ft> •f j<t
5t W'f *T f f  Wffti ?<T W*TPT i t  f»f* 

^  zsnn  «rr uftx: war JTf wmar 
5PT31T h m r t  3P5T % *qr 
Jif t  ^  *r? *r ft^ft
ar? ?*t »r«5r ^  % *ftr

f?TJT xc<t 5*rit far *r jb j spt?*t
5T?T =*lTf  ̂ I «TMt ^ VT»T
Jiff ^."ht 1 5rm=r *Nt i t  w h  
«rnf y f tfin̂ e«r ^rf^f nsr ^ r  
i t  *n«r 3(f (^t 1 <nrr f t  h% at
^  at j?ft ?w  >p^t i t  a*TR g fir 
«FTÔ  ^t SJ51T$ 5TT Tft | utr ? m - -

5  ̂^  I  3*1% f?w fm fr 
il" aX*F % ^  5T®RT ^ ?f W f ft> 
i t  anrf ^rftrz «pnfi>r % fiw  f*r
f a R  ^  %ftr *n?t <n: s fa z  v r? «
5̂TT v t  v r t a r f  i t  3tFT I

ahsxt ^  *n? ftr «rft *if ^ra 
T ft n f  T m t r  i t  ftw rtfcst 
i t f i r a  ^  f^rersr fw r  ^rnr 1 ?fr%
K *TCT Vf5lT ^TT ^ f i  *If *HT5f w
^i?r ftw  4t |*rnt Prtw sftfa i t
f t iRVTTfTt  1 ^rfrrar'WBTftfsiWT
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[  «ft i f t o v t  ] 
fJrPras?: «Tf«r 5f «r*ft ww% s n r i  
t t c t ,  inf*r Pwt* «trmT f t  «rt* 
w  Jrnr firm *nrT $ fv
mfafrrre v t  aft v rw k  $  $  1 
* ft % f?r Ht antf 1

15 bn .

«r?wfT tpf $ ft? tpro «ft» 
* t  qftar <TTfiFw rr  m v m t  arrr *11 
firrTf^ *m*r ^  1 1 yn  % *»*
^  s f a f r f a  xrrct rfc t f r r  s *  jrfa fN ftr 
« m t «prfr tw  ^ctt t§ t trfr*  *tr 

•«rar v t  f f * ? t  «# k  T f a ^ m  ^  ?rt 
im v t * f  =T¥T *IW»TT f t  
j5T «r»t «tt v m  $ 9 5T $81 grfw $tt 
$t t ts t t  *m 1 1 sretfr *  ^ r  vr 

-«rt P f  a f t  t t  $«rr s r t t  *m rc
Tfr f¥ fbftz f*frt Prcar ffeft T$t fc

3Tf*T w* ^nr f t  ^  ^
** 1\Z TfCH f*T affcRt *m t  fsRRT f t  
w  jprrcr %* wgcT *rs^ <rtt% % ?rrt 
- w h r  %  f r n t f  xn  T f  r £  1 » n ft  *r*ft  
afe  ft* wbwit «fT v ftn  *)ST fT3*r 
% *rnri ^  *r| 3rt% * f  *rra
^nff ̂  f t  ^ t  |  Pf qrfv^TH ^  « m  
« t e f f  %  v p p t  ^ n r f h i  f t  t ^ t  $  « ft r  
-after *f t  ?rnm  i p w f t i  f t  t ?  $  
frtr  »£if w  *rcr * t $*t ^ » rk  |  fin

Ppt ^ r r  tm hn Pf hiPhwh * t 
4f)«<ftiH *pw f t  &r % *ft*ff % t o  
’̂ vavhrfh frvkvf*rE r5T r 
<irt% ^  tnrfawT 'TRTT ^ tt wt4ttt i 
a if eftsr ^rc ^tar «rar v r  Pc&r sftPr 
% ^  »rr 1

«w  ^t ?fnr «|kzV «{tzt ^taff #
r̂T*S 4 ’ fT3H TT SJTPT ftWHT ‘•TTfffT 

4  9X=fh vr f t  «*»tst mvfv?i 
^R?ir WTf?rr 5  1 *rn?nr 
flkrtw % «rf# ^  h i ^  fwrr Pp

iff « fw rav  ttt #  #or
5«rr ^ 1 ifT ^nrar ^  <§* Pr^vr 

«r^r 4' wflwnw v t w  ^ r t  % fW  
m^ttk ^tt ^ r r  5  f¥ ^  % s  t«V 
nfvrm v « t Port# #  «nj ^  W t 
f v w # v t v > j t v t a n ^ » t i f t  v tftw  
¥V »rf t  ^  ^  Tff# Pr«rre-

w nir w  t  i t t w r f f f t f t
W *  ^t PtWT H 4  TP6  5 ITPT JTf TSFTT 
n i p  5 fV ■̂’hrr %«tert art

«f a^c q r t w t  »ptt t  ^rt 
fir* ttsPrPr^^R- «ftr « r «  <t wrt* 
v t ÎRTT $ ^ r s t  fST fWT WW 

T8TT t h t  <nrr ^ ? f t  ®ptot * 
5Tt Pp «R?̂  %^teft ^ gwvt ̂ 5 vm*ft  
^ Pott arnr rft vt$ «rj?i wir sjtwpt 
^  f t f  T̂9TT ^  1

sfftr aft vi Pr#?sr v ^ tt
f  5TFTT iftr Ilj>raw 5T̂ ?r %
srrt >r t  i *«ft iff *p«r ^  Hft v m  
Pp *ptt %=ir <fk Ttrrohr ^  afWf 

Pr^w *f5rra^ % ct^t ^  »rr 
t  • wrf^nr f t  ?ft f
Vt$ Pr^T ?ft ̂  *n(f I JTftPp»ft cPCffTT 
Pretf I  ?rtr ?st vhf t  n  pnft^f 
ai-^r f  %Ppsr # f*rr^ sr^r ^  
%ttK iff «frrf JTPrT fireRT HTtHJr % 
?Tf?T ?T TW ^T 4TC <T1TT »ff %
5Tf?T V* 3TW 5Tt ffft ^  t̂«ft I 
5TT# ^rm# #  iif niferc mf^nr qrvr 

*f Tr^rr % <ifd Tfr *  1 «niil
m  ft*T ftPw ft % IWt^ VT fCTT 3TTV 
eft ^ f t  Mt̂ r fWt i

?fhr(t ^  *i»£t f̂t mw «5f v *  
v  tm r  «mpr 5«f w i t  <frc arf *rf |
pp ffJ IW  TT IPTnTT sft^nT ^T V*TPTT
|  1 v tf  ,*ft *pj;<st W  ?fV fV Wf «n#

#  li t 3fftif»T h  v t  «ftr j f r t  % fir#  
^ft s f t^ r r  *  v t  4  «rf «rorr ^
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4  w* •rorr g »nr ?kt %*r $kt | 
W  flHCf ^  ^  w  w  ^
5p m  »r wrf w  wf w w  *ftvr 
fiw raT t  1 u p r o r w  s i f i i f i i A  « f t r  

% fW  ^  *g?r vnfr 
1 1 f T O T  %  5r»arrf %  * *

* r t r  * f t  m  afr f t rcftM T  urniT $ 
?nqj ft  w^ t t  h *tt 

S' %5T q*H?SWM TVRTfwA
^  * f t *  S t W r T  TK  fiRPTT t r f r o

$ 1 ^r*rr #■ *rff *t£ fcr aft 
l a m v r  *f t  jfftih rr  fir#  *y<r
v fk v  VT̂ T w# TT^ ̂  I %TT W*n«1 $ 
fir p r r t  *w #  w  ffciT ^  «pt v n r  
f i p u  t  1 f a r o  #  «i?m R T »tgt $  ftt  
*? * m  w t  *r* ymr | frftrsr 
f*n r  trcr v § ^ t  §  f v  aft srft*rrr 
%  fir#  f « f o f f  * f  * s f r  arreft 5  *ftx  frn r
fll< l4  *? ^TRft ^  JTf ^J?T ^ t  fTJT
• f tT  ^TVPfit t  I ‘ '«rtaRT”  " g # f "  
%flr “ i t m + 'h "  J i f  ait 5»rr^ 'ftfr*rrf? - 

C  # ^?t *r$f f  ft*  fs n rv t T i i ?  %
$*T #  v t f  3JJTCT 3T^TT SF7 *P F  t
ifTT *f f ^ T R W  %  H IH ’ f  JT? STWW $  ft* 
<rm t t  **r *  »ftaT vftx vnwtx
% «rr̂  *t tjct 3*rT<rT spr̂ rr

S ^ T  tft 5T?TTTt W & T *t  V r f ^
* r k  ^rart i?t h  *t?  f a t * -

*T $ T  < Z ^ R T  = T T f^  I U f  cft̂ T 
^ T T  ^ ta f f T T ^  *ftX  * T * R * T  % 
P n rr c  %■ fa #  T « r  « f t  *  *? m  « . « k  
<r*nvr VT3T j  1

The PirlUmentarr Sseretur to the 
Minister of External Affair* (Shrl
Sadath AU Khan): Mr. Deputy
Speaker, Sir, this morning the Prime
Minister (poke on the broad problems 
of our foreign policy and it ia my 
purpose this afternoon to deal with 
certain specific matters that have been 
raised in the House by hon. Members 
opposite and on our side also.

Firstly, there has been, sometimes, a 
feeling in this House that our exter­

nal publicity is not quite up to the 
mark. It has been said that we have- 
failed in many ways to convince the 
people living in the far-flung areas of 
the world about the justice of our case 
in Kashmir and in Goa. It has also 
been said that we do not use effec­
tive methods to publicise our view­
point. All this is, perhaps, true and 
we welcome criticism, especially 
criticism of a constructive kind. But, 
in all humility, I should like to point 
out to hon. Members that the problem 
of foreign publicity is technical in 
one sense, because you have to tacklc 
people living in areas which differ 
from us and which are conditioned 
differently and you have to approach 
them in a constructive and unobtru­
sive manner. In order to do this, you 
have to make some distinction 
between what is known as political 
publicity and what is called long-term 
publicity.

Political publicity may, on occa­
sions, owing to various causes, fail 
for the moment. But there is the 
continuous work of constructive pro­
paganda which is ever flowing and 
which yields results. We have been 
for the last 9 years functioning in 
the matter of publicity abroad and in 
spite of many disadvantages, I submit, 
we have achieved our aim to a great 
extent. If you consider that during 
the 9 years the activities of this Gov­
ernment abroad—our foreign policy— 
have extended over vast areas, and 
not only that, our obligations have 
also increased and our part in the 
United Nations and elsewhere has 
been greatly appreciated, then, in this 
light, if you look at the publicity 
work, you will be able to assess it 
better.

At present we have 41 Information 
Posts abroad and with the exception 
of London, Washington, Djakarata 
and Cairo, the vast majority of these 
posts are manned by one man and he 
is, naturally , over-burdened with 
work. The task of these Publicity 
Officers is really stupendous. They 
have to counter the propaganda which 
had been for the past several yean
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{Shri Sadath Ali Khan] 
perpetrated by a foreign government 
living erroneous and wrong impres­
sions about this country and about our 
way of life. People's minds have to 
be disabused and, naturally, this pro­
cess takes time. Besides the day to 
day propaganda, you have to deal 
with specific problems like Kashmir 
and Goa.

In such cases, it happen  ̂ sometimes 
that people are not really interested in 
specific issues. They imagine India to 
be a great country of Gautama 
Buddha and Mahatma Gandhi; and 
they sometimes imagine that Kashmir 
and Goa are after all territorial issues 
and not so important. Therefore, if I 
may say so, to re-educate and inform 
the public opinion in these countries, 
one has to explain the entire back­
ground of our own struggle against 
a foreign power and in fact the 
struggle of the Asian people against 
colonialism. It is a serious task. 
Keeping all this in mind, I think that 
our publicity work has on the whole 
been extremely successful. In West 
Germany and in Thailand, for ins­
tance, our publicity officers have been 
able to inform the public opinion use­
fully to a large extent. I may add 
that in the USA our information 
officers have been concentrating on 
long term and positive aspects of our 
publicity. For instance, the maximum 
publicity has been given to the two 
Five Year Plans and to the general 
•lections which were held in this 
country twice. Stress on these matters 
is Of greater importance than any 
kind of violent, harsh and sledge­
hammer propaganda which may pay 
some dividend at the moment but 
which in the long Tun is utterly use­
less.

It is also not correct to say that 
India’s publicity set up had failed 
to convince the foreigners of the 
justice of our stand in Kashmir and 
Goa. In fact during the last year, 
there has been a change in our favour 
as far as these two issues were con­
cerned. There is a marked decrease in 
hostility in these matters. The House

will recall that in January 1W , the 
United Press published a faked photo­
graph in an American paper showing 
some refugees fleeing from Kashmir. 
Such publicity had its effect probably 
but when we countered this and when 
we told the truth, our voice was 
heard with respect. Since then the 
editors of various papers thought 
twice before they paid heed to Pakis­
tani propaganda and publicity.

India’s external publicity on Kash­
mir issue has the following objectives 
before it. It is our policy to pinpoint 
the fact that Pakistan had committed 
aggression in Kashmir and has so far 
failed to vacate that aggression. We 
expose the propaganda of Pakistan 
which emanates from very highly 
placed persons, even the Prime Minis­
ter of that country. Because the 
Prime Ministers change so often, I 
cannot mention names. I know tor 
instance, that Mr. Noon has been 
guilty of exaggerations hardly wortny 
of a Prime Minister. Then we draw 
the attention of the people to the 
statements made by leaders in Pakis­
tan to conclusively prove that 
Pakistan’s persistence in military 
pacts is mainly directed against this 
country. The House knows that very 
openly, in every speech they say that 
they are buying arms because they are 
afraid of this country for some reason. 
All these facta are publicised. An 
idea of our attitude towards Pakistan 
can be had from our publicity in this 
respect. Lastly, it is not our policy 
to indulge in any violent and high 
pressure propaganda. What we have 
done so far is an endeavour to follow 
a consistent and continuous policy of 
explaining the justness of our atti­
tude.

Next, I would like to say a few 
words about Pondicherry. My friend, 
Mr. Mukerjee referred to the delay in 
the de jure transfer of this French 
territory this morning. The House 
knows that we have been making sus­
tained efforts in trying to persuade the 
French Government to ratify this
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Sm ^r bat owing to various preoccu­
pation* of the French Government at 
home, they have not been able to 
carry this through. However, we hope 
that this will be done soon. The treaty 
narks a successful end of the friend­
ly negotiations and therefore, it is a 
natter at great regret to us that the 
final ratification had been delayed.

Mr. Mukerjee also referred to the 
jurisdiction of the Supreme Court in 
that area. It appears that the exten­
sion of the jurisdiction of the Supreme 
Court has not taken place because the 
de jure transfer has not been given 
effect to. We are waiting for the 
ratification of this treaty. At present 
the conseil d’etat looks after the 
work. Under the terms of the de 
facto transfer, the French laws and 
orders which were In existence prior 
to the transfer are. generally speak­
ing, applied in Pondicherry. For the 
purpose of administrative conveni­
ence, however, a few laws have been 
extended to the State under the 
Foreign Jurisdiction Act of 1947. This 
situation creates certain difficulties 
but we hope that the early ratification 
of the treaty will provide a solution 
to all these problems.

With regard to Nager Haveli and 
Dadra, the people there had liberated 
themselves some years ago. The 
matter is under the constant review at 
Government. We want to see an 
early amalgamation of these terri­
tories. Then there was a cut motion 
about the status of Indian political 
prisoners. Out of 41 Indian political 
prisoners in Goa in January 1957, 35 
had been released on the basis of a 
general amnesty. Six, including Mrs. 
Joshi, are not considered Indian 
nationals. Their cases are pending. 
Mr. Khalil of the Egyptian Embassy 
had visited Goa and bad a talk with 
the Governor and he was told that 
once their nationality was established, 
their cases would again be reviewed. 
Even if they are Indian nationals and 
if they have committed any breach 
of law, they will be punished but then 
they would be regarded as Indian

nationals. The whole matter is 
pending and I believe there would be 
a tribunal set up in Portugal to 
review these cases.

Shri Khadllkar (Ahmednagar): Mr. 
Deputy- Speaker, while endorsing in 
general terms the present direction of 
our External Affairs Ministry, I would 
like to submit some aspects of it for a 
critical review because in my opinion 
there is a certain sense of unreality 
regarding the present world situation. 
If I were to borrow the historical per­
spective presented by the world his­
torian, Mr. Arnold Toynbee. I would 
put it, broadly speaking, that there Is 
a world encounter. On the one side, 
the world after the Second War has 
emerged anew and freed itself from 
the old imperialist yoke. On the other 
side, there are the western imperialist 
powers. Of course when we look at 
this scene, in a broad sense, the spiri­
tual initiative is with us. In a way, 
in the course of events, the world 
communist leadership has helped this 
course of liberation in the world that 
was dominated by the imperialist 
powers. But, at the same time, in 
this world encounter the position is 
that this world is not yet consolidated, 
and we naturally fear that if there is 
a conflagration we will lose whatever 
we have gained, or our chances of 
reconstruction and consolidation would 
be more or less postponed. Therefore, 
very naturally, the world scene today 
as we see it affects us.

In the western world we see that 
the two “Potent-Sirs” , who were 
addressed by the great philosopher 
Bertrand Russel, are talking to each 
other from a distance. And, as a 
result, perhaps, of his letter or of 
world opinion we have heard that uni­
laterally the atom tests have been 
abandoned by Soviet Russia, and there 
is a further offer, as suggested by 
George Ken nan in his lectures, at with­
drawal of Soviet forces from the 
eastern region. So it gives a picture 
that something is coming, and it may 
bring greater pressure on American 
opinion to act in the same line, to 
follow the Soviet Union. By this act,
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[Shri Khadilkar] 
naturally, the Soviet Union has gained 
peat moral prestige In the world. 
That we must admit But, as George 
Kerman has pointed out, there is a real 
danger of accidental war. While we 
talk of cessation of tests, we should 
not forget the real danger of acci­
dental war in this world. And, what 
the danger is I shall just point out

For instance, when the Suez affair 
flared up, as you all know, the Ameri­
can Command SAC, as it is known— 
what they call, Strategic Airforce 
Command—having 3,000 bombers and 
air tankers was being alerted. Apart 
{com the other aspects of the prepara­
tion, these things are kept in a semi- 
mobilised condition on the one side, 
as well as on the Soviet Russian aide 
in a different way.

There is another danger—as I read 
in the Press—and that is the possibi­
lity of underground tests. It is a real 
possibility. Today, underground tests 
are taking place, and hydrogen wea­
pons are developed in nub a way that 
they can be delivered on ordinary 
bombers. Therefore, we should not 
Just take the view—that would be a 
very unrealistic view, a very superfi­
cial view—that at the top one party 
has stopped tests unilaterally, the 
ether party is likely to stop it and 
Britain cannot sustain for long its 
position ]n the subordinate role that 
she is playing today in a demoralised 
condition of local opinion on this 
issue.

At the same time, in this corres­
pondence that took place we find that 
Ube mam question has been that no 
party, whether they meet at the sum­
mit or not, is prepared to see the 
balance of advantage, the military 
Valance of advantage gained by one 
party or the other being altered in 
any way. That is ttie real position so 

as international situation is con­
sented.

Therefore, as a corollary of this, 
jjbere is another attempt. A new 
m rld  has emerged and stood up. Is 
i a t  new world where the nationalist

farces are trying to consolidate antt 
reconstruct there la an attempt to dis­
rupt What do we find in Indondda? 
Indonesia is a pointer. What do Vre 
find in Pakistan regarding the military 
aid to Pakistan? That is also a 
pointer. There is an attempt in Indo­
nesia,—I do not want to apportion 
blame between this power bloc or that 
power bloc; but the situation is there, 
the reality is there—to that newly 
freed country, to foment civil war on • 
big scale.

Therefore, I would first suggest it is 
proper that we concentrate on 
demanding ban of nuclear weapons in 
the larger interests.. But, at the same 
time, as we Indians supplied in some 
measure the leadership to the Asiatic 
people in their struggle for freedom— 
after we became free and during the 
course of the struggle—we should 
demand of the big powers "hands off 
all these Asiatic nations who are now 
engaged in social reconstruction at 
their country” . Unless we do this, this 
is the real danger which is going to 
hit us. Unless we achieve some result* 
on this plane I am afraid, whatever is 
being done, whatever moral pressure 
we exert, it is very difficult to mea­
sure that moral pressure and its effect 
We can function, perhaps, as we did 
in the past as an “International Fire 
Brigade”. If there is an alarm our 
foreign emissary, Shri Krishna Menon. 
would go with a fire-fighting 
machinery and try to see that it doea 
net spread. This sort of tiling we 
shall do and take comfort cm our 
foreign affairs and say that so far as 
our freedom is concerned there is no 
danger. But I am afraid, as I said, 
this is an illusion.

In order to consolidate our position 
after freedom, we must look to the 
Indian Ocean. As I said last year, we 
have never considered our defence 
problem in our own way. In the tech­
nical field we are backward, X de 
recognise that. But have we as an 
Indian Ocean nation, where formerly 
a certain colonial system was estab­
lished, where there was a colonial
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system of defence, colonial system of 
«w* cMte IHrtMMlHa ana exploitation 
wWcta has tmappwirtd and a certain 
mMwaa tats been created, tried to 
ilhd out haw we are going to flli the 
vacuum that has been created? That 
is the question. If We blur that vision 
befote Us, 1 think that we are not cap­
able of playing the historical role 
that la assigned to us in the present 
day world affairs.

Therefore, I submit that an attempt 
should be made to integrate fhe 
nations on the Indian Ocean Take 
Ceylon, taka Malaya, take Burma, take 
Indonesia. Foot the time being, as it 
is said. Pakistan is not willing to join, 
but (wr approach to Pakistan also 
needs a little change. Our approach is 
a bit ambivalent, to put it very mindly. 
Let me say this. On the one side we 
harbour a certain amount at bitter­
ness. We feel that our country is 
divided because of these people. At 
the same time, we are unhappy that 
our neighbour is not in a condition 
where we cm  sleep in peace. After 
all, if your neighbour is mentally a 
little violent you cannot enjoy peace; 
that is the experience in common life. 
Therefore, I would suggest, let., us try 
to isolate the points of conflict and try 
to establish a certain amount of good 
friendly relations on other matters. 
That is very essential. If we try to 
isolate these issues, one issue is very 
big and that is Kashmir, and another 
issue is canal waters. Try to under­
stand the democratic forces in Pakis­
tan. Who had imagined—none here, 
none of the world statesmen or diplo­
mats ever imagined—that Syria and 
Egypt would join hands and a new 
united Arab Republic would be form­
ed? Certain forces which are beyond 
the ken are working and similar forces 
are also working in a democratic way, 
in Pakistan.. They suppress them 
because of the American aid; they 
suppress for Pakistan has become blind 
because of hatred towards India. 
These forces cannot remain suppress­
ed for very long. Therefore, we 
should approach Pakistan; we should 
approach the dtitens of Pakistan in 
fh* right spirit and 1 am confident that

Pakistan cannot remain in an isolat­
ed Way. Whether in the SKATO or ift 
the Baghdad Pact, in tiie fihal analysis, 
their judgment has to be surrendered 
to the judgment of the military com­
manders of foreign powers. This posi­
tion cannot last for very long. At the 
same time, I would like to say a word 
regarding Kashmir. We are talking 
about Kashmir in international aspects 
of it  After the Jarring Report, when 
it is clearly stated that the situation 
has changed, completely altered, in the 
new context the old solutions have no 
meanihg. We cannot revert back. 
That is the position. But our approach 
to the internal situation also needs a 
little change. We have seen in this 
House, when a Minister is removed 
from office and he has got to sit not 
in the office but just somewhere near, 
how he loses his temper. So, when 
we have seen this,—these are daily 
experiences here in this House—if 
Sheikh Abdullah loses his temper, we 
must try to understand him, Instead 
of understanding him, we try to appor­
tion blame. If we do that I think we 
will complicate matters, both for 
international solution as well as inter­
nal solution. Therefore, my sugges­
tion is this. Let a small representa­
tive delegation of this House go to 
Kashmir and without apportioning 
blame try to consolidate fhe forces 
which are really nationalist, and those 
who have no treacherous intentions 
and who are prepared to work in a 
co-operative spirit, and take stock of 
the situation In a realistic manner and 
find out how to stabilise the situation. 
No part of the country can remain for 
long in a state of emergency. This is 
a wrong approach, and apportioning 
blame and trying to stamp one of our 
countryman or another in a particular 
way is not going to bring solution 
nearer so far as Kashmir Issue is 
concerned.

Regarding Indonesia also, we must 
take an objective view. What has 
happened in Indonesia? Two issues 
are very important. One is Dr. Soe- 
kamo very rightly insists that in a 
new, developing backward country, 
there should be a national Govern-
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xaent and on that Issue a certain party 
brake away from the Government. 
How the issue started, we must under­
stand It. There is another thing in 
this newly-won freedom. The nations 
that have emerged just now have 
among them forces working for 
cohesion and reconstruction and also 
forces working for a certain amount 
o f regional autonomy. That aspect also 
has come in the way. I wish that our 
Ministers take stock of the situation in 
our country and see the writing on the 
wall and try to settle issues inside 
with a broad vision, taking lessons 
from what has happened or happening 
in Indonesia.

Before concluding my remarks, X 
would like to make a few observations 
on minor points. The question at pub­
licity was raised and one at the Min­
isters just now in a formal way replied. 
X do not think that questions of pub­
licity can be tackled in this way. I 
would like to know what are the 
international news agencies which dole 
out news to our newspapers. Unless 
we have our sources of news in difler- 
ent countries, a parallel news agency 
from which we get a real picture at 
world events, whatever we get through 
Reuters or from the American Press 
or from the French Press and news 
agencies will not be real. Therefore, 
our external publicity problem can­
not be solved in this narrow manner 
nor our Indian people, our country­
men, would be kept properly informed 
in an objective way unless we have 
got our own sources of information. 
Today, our Government perhaps part­
ly and the press are almost entirely 
dependent on news sources which are 
tainted, which are biased. Particular­
ly some diversion or colouring is made 
at the very source on which we are 
dependent and we form the so-called 
objective judgments about the world 
situation on such news. This is the 
position.

Regarding Goa, there is a mention 
o f • pious wish that soon it will be 
solved. Let us hope it will be solved, 
but are we to sit with hands folded?

Have we aona anything la that attrac­
tion? Have we approached the peo­
ple there in some way and created 
stronger farces within, so that ulti­
mately they will be enthused and that 
at the hour at trial they will rise and 
they will have their freedom? We are 
doing nothing of the sort This pious 
expression so far as I feel it, has very 
little meaning. Therefore, In conclu­
sion, I would say only one word. When 
we see the world as it is, on the one 
side, there is an impending recession 
and if it engulfs it will have world­
wide repercussions. On the other side, 
there is a race for outer space going on 
between two big powers. The third 
thing, as I said, is the possibility of 
accidental break of war, as Kennan 
has pointed out. When these things 
are kept before the mind, I would urge 
that our country, our defence, and our 
future reconstruction plans must be 
consolidated, as I indicated at the 
beginning, by building up a sort of 
relationship, a closer integration with 
the nations roundabout the Indian 
Ocean. That is a necessity. With 
these words, I close.

As TO :
yqrww aft, arpr?* #  **rrfr

sfrf?r ^  #  w r n r
*r»rfaf Tin jf i

aft Ttf
*r?, fr*nt jttpt sfr 3 ararwT %  

?rt ^  f  ftr aft

i A' *rmrcn g Pf vgs 
vfcft vtct ijtf eft f s i  aFRpr
jwt $  %  jr«rrcr irt

t o  A n*T

A  *  ffaTTT fe m tn m  
vt fcrr 1 1  | fv  $ar-
*rcft #  pRRT V«T f̂ TT I ,
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fa *  sft femmr $, & ft  qffefr rw r 
«nfimn«r aw % y rraw &
% * t  A PRRr 3JTTOT w *
iferr $  i eft #tflr «*w jP nrr i t  
fW k  | mA *nnc i*r $%fwi faw fi 
«rc ww'rr w i  »rot $  Jrrr fft *r?
Mn | f t  ^  4{q W  |> I ^
*1?  5»ff «PirarT Pff Vff <TT ^t w n  
f ^ j s r  f t  t i t  $, «rtrr jr$?r
Star itnT, ftPpr «f»i ip r  
<rc i»r w*rr f r o  f f e  =̂r«n̂  #3 t |  
t f rsf tsTT **  ^ t  # * t  wmf i t  fcsrr 
v *  ?ft f a r  **m ?ft

* n | srft *r?f ^ N t  s r tf  =sn% gfizt 
t o  *fWt * t?  i ^nrm  tt ift, h*  
qter «rr *nfkfw» i t #  «Frt»r, 
5trr «ft»T *rr vrrpt tst t  i *flr 
A **r i t  ^ ? r  i s  %
J f i  ffW  Wlft’TT % TTT ^TTt %5T 2FT 
?<HT *si **TPT f̂rt(ji»i A *̂T

%?*T *ft Tff 3  *F*ft 5T|T Ttn 
ft? 3?rr gm* Jnm *nft qfer 
% 3tp*  *  t z t  % i a *nr ft? ^  snft 

fo*rr, s*t sr#  % nrq% i t  A 
wjpi ?ftrt 'ft'ff hmsicii j-r 05̂
iT̂ fsPF jftftr 5? *T*ar*T A * n  j&
HT qr fsRTT TT̂ T T̂fT'fT g I

f f w  i *t m?mrrer % tftemnrt 
srwrf % vror <f?T ?*fzt n$ ^
^  sjt^t tft ff? m  «fr t o t  ^  
srf w n f ta r^ itw ?  i f^RH Tf t m f m  
? *  sffcft *ft f fa m  % f a ?  z *  

? t  ^  #  r f ^ n r  *i i m g *
^  i 5TPK smr wrr ??ptt

w?t wwtiPT m f t if t f i  ftnPTT
«*w ft  T?r | «Vt smr v  

«w 1 «m % t o  ’Tufr 3̂T
’w  % <rwTT I  i ^  w  *reit 
^  wrft nnwfl n  iw i
1 1  w  fa r  « r  f tw  ?nci v r  v r  ^

/  h f f  ^  (  w  •ft ip r tir  *ttt 5*r i t  
w  ^xr ^  *r f̂ ftr«Tf ?̂tt i n n *

% *rr;-4n?r t  «frc «par ^ f f  if. 
*T -̂lT5*T H «TPFIW WTPT «FT *T?R
| i ?nn*r j Ptjh Tt #  P n rw  
?> n f  | — <?v *tt srejw t t s t t  |

spr mrfPFT ^^rr | i
T?pft ^ tr  sjorr ^ ^t«ff r v » f  i t  tp ;
^  n P f ^«rr i t  t ? h t
?T$f t t  *p k  <rt >ft
J£3 *r®f eft ^  r̂r *r? * tt»t
^  | ftr 5lTprT i t  fi<ft i t  T̂WTT
t>. tt srarr ttt»t |
f i  ?sr jsp fr qr ^  i i f f  i t  ’ft 
«r? fjR ^w  ^  |  i t  ^t?r 
smpft i JTfe f ^ < ra~ f%4t T»ir 

i t  i t  anrtr, ?fr *js qr<rt ^  ? t 
I  i xn=cRt^t?T qfrfw R r n sp^r
J5*lKT 55T ŜT, *f
ĵPTT ^Tgm f ,  # >  3ftT %5T q\T Ttff

ffhr, 5rt i r  f f e
HT̂ T fHTTTT 5̂T ir?n ^ ftf? 3ft snf^T
^rr iqrrfl^ f, i xr* tF* ir*ft z*f 
i t  «mO'*:t tz t, ^rvft
s»r i r  ?3T *T5rfT ^wsttt t^t,

i t  T̂TT ^t=fr ^ 1 "*(<:«Ft̂
SPTit "  F.*lKI *ll<t*l* l̂4<l ^t n I 
|f^JT *f» ^fT ^  qin *tHH
| '  f i  vnx?rapT #  ?tt̂ t «ft ^ tt-

t  I ?*nft tfl W H T  i r t  !T# 
®np ^ i Hf!r^T r N t  tt vfs^nwK 

*rfer f̂srr^THTH »ib^ i t  
sftftr i»rr(t <t w t t  it ^
i t  srr<T f t  |  i ^m rr i t  ^  ^  
5THt TRW ^ 7 # ?  4  ^  ig* % "

» i w ”. w  y®5 *Tgr t » 
3 *  *  TO «j*r 5 *  3*  £ “n? » « n W  
—A w?r jj, “ erm ftr"— « ir  i  
tfn  t o  «fit *m ^ "*s**
fSSFFt" I ?fr W H U
af{ aft «rw I  irtr WT t  ^t A
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jj, *ftr ?mt*r jPrnr sfr tf 
tflnc wre f ,  ?fr f a r ' f t - * * ,  ^ tt, js*ff, 
w t f s ,  v ( v t «r  w h

3  ft  | ? ft;
^  « n  %■ T fr, *T fw r *rt«fV «ft n*tmr 
n lfw w w , *ifer annf^sw  *Tf*
^ v t -t  t^ftrn? sflfir qfcfffiw  
qrwttr *t f*r »rer g t  fc i 
#  fjf  H'BHrTI nfr f̂ T̂ t f  I * i r w  1>T 

f*TTt £, f*S  VT JJJ fHT*
*rra# I ,  *r*ft ^ r  ^  srrtn
vt ŵ r f w  |, *»fy r̂t*T *r
«rf% tprr* ^ r  f  j f  ^  i

<nw w a T f t  to t * t $, ^  fa  
*r*ft shpt *rft aff 1  irt^ unm
$f '*%!, fa  f*T fiRft Tft ^t

W w  ottt < t sftfcr % «F m
^ ^  JJ?l *1̂ 11 *T ^  I 

l*I^W ^tV VfT ftp ^  vt 
*w ibr
^nfrr ht v r  ^ifl *̂ hhi î 
fa  q̂ > for tnmr jPtjh w  *<w«r
fJHM «^r ^nrnr f t  arnrnr, far 
OTTV jfn^l 4  ^  VXVTC •ft WFPTT 
<t i w  % snr^r tft f t  
1 f  *fi$f ft* W  % 5PW *T f t  f f  I
t t t v  % far *  *r* *ftn itor 
* r  flpffar jwr i >rf an# f r f  4  
w r t  sî lf f t ,  ?if $ i «n?5 
?m * k  v»t ^rrr j*rr, ^ r  %
%• *pT» *ft» *?t g f  i t o  %
V  <TOff I fWTtf V ff
% aft vit^tl <nrt t̂stt w  T f r ^ r r  
JP rt n, *% x&; f&  $, m  wit 
#  * i$  f t  u v n — % t o m
< *  * '* « s*w  ephrr *ftr wtr
i *  W  TfWT 1$ ^  aft f*T «̂t
M H  *Wt ♦  % WBT I f*T ftprft
<w ^WrtNir jt ftreft <st «fW

sh? w fc t m *  ^ t  iW m r  »f^ i 
* i f  v r t ’W  <hn# tw % fiH rRft^» WHTK 
«n: f t  w s i  |, faw  5̂t w t  w «ft 
f t  ^5V & ftFT v t  jP tw  ift *PW% 
?nft w  f ^ i
u f w  « f 3  a nn tr «nff (  i

P k t  * j f  <ft % « w  Jim  i 
V f vt »prfR  s? ^  f#
f «  ?rtt% fft1̂ « i f ^  i ^ » i p r « r i r  
w * r  i n ft  f t T f r l — w i w w w  
P p i t t  f t w t  ^ f ^ ^ « n v r v ^
^  ftr «rf $ W  i «rf $  ^ *r-«r ftir  
%?mrt «<ft anrerf t t  «w »*<r t ^ f  
^ f t  f t m  | ,  n f  wcm wrar ( ,  ilfts r 
f ?  vi^u ^  P f >»f fliiRpr wnpr f t  
H%*nr i f t  $  q *  « ^ m

T|*IT, 4 f  Uf ftf «Ft IW ?W
gc«T ti w r  qf$r f*rarr \ i 
q l w  % sv rt ^  f®r <hk

v t  p n  ^  w fpt jm w K  w  
SWTT a n t | ,  ?ft m  %
^ f  4>m4i<ff fiftrer f t  
f t R r ^ t m w T  f * r  « ^ ' r r ^ f t f H  
«ryr jprt
^ t  ? h  sttt t t  fin^rar ^  f% «uar 
?ft f«T  *ftr sr^t ?ft trcHt, flfif 
fP w r  TOwnflr v r  f?r f tm  | ?rt 
^  Tt g r̂ tt wt»t w w
wwr f t  w* T$»IT I

f ^  * if x w  fiTsfr t f #  
w r  ff*iw ■f t ’tt ^  jfn **i % arjH ^  

arRf v t  W 5 i  t t  ^  ^  P f  
fr r f  ^ r t ^ n m r ^ r t  f tf  w r ^ r  
*>lulf*l^i w p ff *ft  ip t Tt
^  %"X»i i x i n x  V t  wtv®fr in r tN tr
«frc t»P # f ^  «FT ^  «#t ^
s m w W t  ^  * r t l « -
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| «<k wfw t t  
* i f t * a  v m K f t f t i *rr fFctft at 
**r Sir vh  t f v t tmrfVv Sr
w rt v t f  H*T <j(f T$«IT I ?

xm % wt<riTfcftn qffcftwfa % 
w w  A ^  5<t inrrtt <nvpnif
$  to r  f*r wtw a #  *pf?t i 
swrc »Ht f t  A w m  % vniff
<fer v t TTfiraaw ift* vmfh: f t
VMW! WT fVUT ^ I ^  OTT %
+ ^ f  }j f% f iv fr t  f t
aw a v  Jiff £t weft f t  w* av
w f t <  v t 4»fr <#* jth t arrn»n i 
Jff ^ ’j R T W f J P P ^  PT Tift $  I 
ait i f f  'rftfctfa |  w J l f i W w f i i  
«w vnsfran ?r v t  sw ifrft^ta 
* t  a  aaw , wfe VR*fh: f  it®  irrf*r
♦  ^  ^  f r o r  w r
?it 3*r ^  *ft ^  1̂*5 4T?rr
| I VT9*#tT WT7ST ¥T nfwVISg 
<T*T ^ I aTO Vt %■ *rTC iff
vrnftx % wt* A sit $a<t f  ^5WT

fiff mil'll «TT «̂ ><ll % I 3W cTT
<rwftr v t at-ww arar «ii*I*ii 
a *  a v  VRjftt *?t h w t t  f*r jrfir f t  
*w?f> i

$aTT JWa *rtWT W $ I jrf?f*T»TW 
fiwTwff v t **rafrc *  sf ?rwf ^  

A *if<®ra a  ^  at *ft*n t t  
WPt ftrcr a ^  it fa% tan a re  ^  f fa a  
t ^ n r  v t*  t t  J»wr ??r ftn»T «r 

h2 *F<T$fr$ *vaT$i
«rc am  n f  f t  mAAt far *ftsr *fter n r  
tfhc * ? * t v»«rr «£ i f*r art arcr far*  
w i  f t  |  ^ n t t  f a  *r% A «ffsr 
fni a  ^  ^  ^  IWl
m  w rt* p r f ftafr*frfi<<wr
w  v k f r  oft fwr4 ¥t rot
a #  % W W  A 
<WW vTVo «  fW  nV w u  1

ftw  wlfm %ik 5vr-*rtk î5T «rt f«rrtr 
flwmr | ,  <rer vf&xr tft* jp^- 
«rft«r#T ^  ^t f*t nHfT vr sm  4 t f ^  
**  f  i ntm  $  spot <rc f»n^t
i?prr w ft r  ^  arror | t arw
f*tf i w  wi »fTORrt y t f gg-q ftq ^  ̂  

ifrc »Tff q t f to w t «rrf«Rr wk 
ftftr ?nr ntwr vt swt f t  v #
♦ tTVK f*T VK T̂ »IT I

«w ^  »TR?r ffr TOrt f f  %n^\ ^  
<(*w ^  r̂aj *f«ii ■wrpiT g ## v?r 
3m *< kw #iiV R iraitaft#^v  ^
«ifSt f t  ft? aw Sf «fk R f**r
f̂ ^  aftwr ^  am  *t w- «rre f̂t

T f§ ^ <fht f  *4F< ?5T #   ̂o o V 3WT W  * 
W*rr f*T W f W  H TS[ TT ? 

VPH^rV TT lit OT JR*T 
^  W T«if *TC fojT *fT ftp f j f  jfif 

1 A JTOR ipft ^ t  f t  
W  <RT Tt PftVTT VT̂ tT g ftf VHr4pV
#  ^  SOT ?T | I ^ftsr
•hh«i4w  #^5w*r^T«r«P^!Tf>a
A: (Jpfww ^ *rf » r  w? w  tmf faqr
«f %o in \»o 9TWI UTC*St Tfa ^
i f t t  HTTT $w 4H w  «T»T fUT f  I 
«m|f5mr ^  ^ 5  f?w f tY wt^>^t 
h i w n  v  'W 5^ ftw
% at at ejtzT ^ r  | ^ftpr
m ^fam  #  «frt1 ^ fi ^ t  w tvk 
t  w  p  w  jpfk  <ft v t f  tnrntar 
*np ^  ?w?r f% >«ft vT^t arere #  
irm fhr ^Mtii ift ann ? a ^  HX«*
A **  A vr<gf>«» 5  »fr<fMr «w»

aw ̂  «15 «wl #  A
sftfir w m t 3

enn ?wr*rt « r  ^  ^ fa r  t f r |  ftp 
«??ft fff wwnft f*nr ^  ^  
ŵ ft w tw t |  f t*  w  « to it w  f^r ^  
wtn^an: aw a r  aff f t  a^ar ww
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m  f t  ?*r vt <5*
W H srf^f 1 ^T-mrsra* *  «r*t 
•fr *^T PfflTfiw t Vt fttft IPfTT v t  tft
vsr ^  «n: ?*i
WTT fiT ^SKTVRT 'JHI rft
*fircy *rn»ftr $  h ar̂ t 4  ft «mnr
g 4 g4w T ^T 7|rrgftryiTarTTfi!iff Tt 
srHfarRmr farr *r?t t t  v t f
*i^i{  ^ v ft  ^nftpr, ^ t <i> ^pr 
f*RTftnfr tftr ^r k  fP  
'cH f*T VBj *ftr TT HV̂ T ^ I

swtt v  aft $
*J*T ffR T % ft *T fo tft JPPTT nx 

^ r ^fr ^nfhr fw Tt stttt, 
*Ĵ  f irm  ̂ TT ̂  1 1  #ftsT 5*TKT *»Pr 
j»5 | %  Jift spt «?cft f  i  smroft
VI (pTTT ^  *f ̂ 1
P̂=nrr ^  T*fr #  st*t 5 , w r  

W  *n ^ r  *  nfe ^05 ftgr stt ^ t t  ft  
?ft ^TTT STTPT tpfr 3fr^t ^TTT ^T%q- ) 
5*TK JPTFT »TTt ^  »PT STT* *TR 
*f I SI 1 V5T
?*TPT JTT̂T | f t  T O  Jpft
gt* t *  *ft f w ? :  f t  ^ r r  t  1

*Rf w 4tt *t?t | f t  in ?rt 
f»r ftv r w r  #  d"iffl ^t *ftr «rR*r m 
rnp h ^  fc r  *n^r t o r  j*t r̂ar 
f t  *n**n 1 frra *t*pt 31*'$ «t^t 7f~r 

f w r r  *n ftwt #
W*Ft 5»ft ^ T  «TT f t  <** ftf?T 5Tf * t  
trft̂ TT aw ^  fgVKtZT 'T5PT iPT T*T 
VTWPT^W’TTi tr*rr *ft *ptt srr *toit
I  f t  3PT JTft W  TOTT *t
m v n v t  vt f?r jwr tftr wf^wr t̂t
TI*T fl’«T< 'TT 5T |HT 5ft T t f ^7T JPf 
<fft f’ TVvT «TT̂  f t  fiw  ^ ^MKl <j>»f«^l
f? m  ft srtq 1 4
n w n i^  «rftr  jf 14  *trst jf f t  f»r 
fii*Rr *  «w 4 ^wrfir Ht <ftr ^  ^  t

' r f h c w f « w « » < t | f t ^ i #  vm ftv 
«V^R> #  s tr t  | w  t ,  f t w  t ?  *rWV ^ t 

«rc ww «ft ^  ^  i  1

« n #  ^  n w «r « t  « h t o

Jt? WTT *ftr V̂ TT ^TfVT 5  f t  «gf|
*rw f  f t  ftpr *  ipr f ^ r  f * ^  

?ft ftm  v *  f m  v t  
^  1 sfttff ̂  tnp ^ett 
^ ft^r^Tvr f*r >snr vt f t w r  >pf 

f f t r  v n r  vtstt «ftr 4  ̂ nsr
#  Wff sflfir vt tjt j  g»ft «rtf
snar iff 4  sftfer «pt fT*r 4  tnphr
VXtTT g I
Shri BnjM hwu P n n d  (Gaya): 

Mr. Deputy-Speaker, I suggest there 
should be a Summit meeting of the 
Prime Ministers of India, China and 
Russia at Lhasa or any other place 
which may appear suitable to our 
Prime Minister. But, since he is go­
ing to Tibet, I thought that advantage 
can be taken of it.

There are three alternatives left 
open to the United States of America 
in the sphere of foreign policy. The 
first alternative is to fight against 
Russia and communism, either by war 
or by diplomacy. If Russia is weaken­
ed either by war or by diplomacy. 
American hegemony will be establish­
ed over the globe. Hence, India 
cannot support any American policy 
which is against either Russia or 
communism. The United States of 
America cannot wage war against 
Russia, for war will lead to mutbal 
destruction. Nor can Russia be 
weakened by diplomacy for, barring 
a handful of people here and there, 
the vast majority of the peoples of 
Asia and Africa stand in support of 
the Soviet Union in the conflict that 
is going on between the two giants.

The second alternative before the 
United States of America is to col­
laborate with the Soviet Union. This 
policy too will prove detrimental to 
our interests. Any collaboration bet­
ween Russia and America will lead
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to the Integration of the white races 
into one political unit and the 
establishment of white hegemony 
over the black and coloured peoples 
of Asia and Africa. Hence, I am 
opposed to any summit meeting.
11 hr*.

The third alternative left open to 
the United States of America is to 
withdraw from the old world, to 
pursue a policy of isolationism. This 
policy will be acceptable to us for it 
will lead to peace, democracy and the 
integration of the Afro-Eurasian land 
mass into one political unit The plea 
for the establishment of a federal 
union between India, China and Russia 
springs from my desire that there 
should be a World State. There is no 
danger of the establishment of the 
hegemony of the black and the colour­
ed races over Europe and the United 
States of America because mere num­
bers cannot tilt the balance. No power 
on earth can subjugate the peoples of 
Western Europe and the United 
States of America for they are far 
advanced in all respects.

How to compel America to pursue a 
policy of isolationism? This is the 
central problem of the age. It is a 
problem that confronts not only India 
but all the countries of Africa and 
Asia. All the nation states of Africa 
and Asia will make an offer of a 
federal union to Russia if India takes 
a lead in this matter and makes an 
offer of a federal union to Russia. 
There is not the slightest doubt in my 
mind that all the nations of Asia and 
Africa will make an offer. This is 
the only way of driving out America 
from the old world. I have s<ud that 
it is only by integrating the old world 
that peace can be established. It is 
only by driving out America from the 
old world that there can be democracy 
on a global scale.

An Hob. Member: Which world?
Shri Brajeshwar Prasad: The condi­

tion precedent to the establishment of 
a world state and the political integ­
ration at old world into one poli­
tical unit is that America be driven 
out from the old world.

A question was asked some tbne 
back on the floor of the House whether 
Russia will accept an offer of federal 
union. I think that Russia is keen to 
establish a world state. The Commu­
nist goal of a world revolution still 
haunts the imagination of the rulers 
in the Kremlin. The Socialist Com­
monwealth of Nations wQl not Jeopar­
dise their power and position in the 
Middle-East and South-East Asia by 
rejecting the offer of a federal union, 
India’s pull over South-East Asia and 
the Middle-East will become stronger 
than that of China and Russia if the 
offer of a federal union is rejected. Our 
strength lies in our weakness.

Mr. Deputy-Speaker: The hon.
Member need not wait for the reac­
tions of the House.

Shri Brajeshwar Prasad: What are 
the courses left open? What are the 
alternatives possible in the modem 
age? The political integration of the 
world is inevitable unless nuclear war 
destroys all humanity. Political integ­
ration can be of two kinds—hegemony 
or federal union.. There is no third 
alternative. Any opposition to the 
scheme of a federal union will lead 
either to nuclear destruction or to the 
establishment of hegemony either by 
Russia or by America or by both act­
ing together, over the dark and colour­
ed races at Africa and Asia. The 
upholders of the status quo will lead 
humanity to a global destruction for 
it is the institution of nation states 
that leads to war and not capitalism, 
imperialism, totalitarianism or Bolshe­
vism. Russia has to be integrated 
either by the United States of America 
or by the Afro-Asian land mass. There 
is no third alternative left open to 
Russia.

What are the problems of inter­
national politics? Does the present 
plan of a summit meeting in any way 
give an indication that these problems 
are likely to be solved? The time for 
a summit meeting will come only after 
the integration of the Afro-Eurasian 
land mass into one political unit The 
Afro-Eurasian land mass can never 
become one political unit if the pro­
blems of Europe are solved before the
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tSl:l,ri Brajeshwar Prasad] 
prflblems of Asia and Africa are solv-
ed. All the white powers must with-
<kaw ftom Africa. The United States 
<Yf Ameriea; Holland and France must 
withd.raw :fFom Okinawa, Formosa, 
West Irian and Algeria. The SEATO, 
the Baghdad Pact and all the .Ameri-
can bases throughout the Afro-Asian 
liµid mass must be liquidated, loek, 
stoek and barrel. 

Now I come tQ the kind of world in 
which we are fast entering. The bi-
poiar world is one step nearer to the 
world state than a world fragmented 
into a large number of auton.omous 
centres af pQw;er.. ~re- i$ m9.fe 
qanger of war in a world· ·fragmented 
into a large number of autonomOUB 
centres of power than in a bi-polar 
wodd. Thi!;! is the lesson of history. 
Nuclear stalemate by itself, which is. 
alleged to have broken up the bi-polar 
world, cannot lead to the. establish-
ment of a world fragmented into a 
large 11umber of autono~ous centres 
of power. The dirving_ force which 
l~. to the bi:ealt up of the bi-polar 
world qa~ o~p our policy of non-
altgnnient. We are ruIJD,ing counter 
to hl_s~ry. We have beCome obstacles 
in tlie w~y of history. 

Mr, Jlep~y~Sp_eak.ef-!· Would: the. 
hon, ~isteP like to· intewene? 

Tile Deputy MiniStel'- of E~temal 
Affairs, (.Slirimati Laksluni Menon): 
"Yiesl Sir. 

Mr. Deputy,-Spea~r: 'men, she, 
might speak first. I will call Shri 
Ratheshwar Rao n,ext. 

Shtbnati· Lakshmi, :Menon:: '!ili& 
oocasion · for' a debate on external 
affairs always gives expression ta:- tne· 
paranoeic tendencies oJ our country 
Mentig1_1 hQ$. been. made ot the. g_reat 
d~iny at India in set\li,ng: worlti 
affairs. The hon. Rritne. Mi.Bister has-
~ 8.§~ed . to il;liti~~e c()nter.epce.s tO. 
bfirlcg. about _settlement ot is~esr which 
hay'e ~ outs~nding fOE · a. n\J.t;Bb~ 
of t~s. B\lt ,do hQn~ 14em.b.ers ~lise 
t.QaJ . the w6r}4, of tQAaY: is n.e.t the. 
cr~P.on. &f IncUa nor_hfl$, In.di.a, ~.one, 
of tile. c9Jlntties. in tlie modem. worl~, 
got a special destiny to bring to bear 

its weight on international affairs? It 
is this grand illusion that we and we 
alone can lead the world ¢at has pro-
duced some of the magnificent speeches 
that were delivered on this Demand 
for Grants this morning. 

My task is rendeTed very easy 
because the brood outlines of policy 
have . already been specified by the 
hon. Prime Minister and some of the 
points raised by the later speakers 
weFe· also 1llllswere4 b-y our Parliamen-
tary S~retary. Some of the items that 
have been left out by these two 
speakeirs, I would lik;e to deal with in· 
a- v.eey brie:ll way as the time at my 
clispollal is very limited: 

Mention has been made this me:rn"" 
ing that we have not raised our voice 
m the matte.r of Indonesia and that 
we have not said anything or perhaps 
we have not sp.ok;en. loud enough abm1t 
incidents that are happening m-
Algeria. Special mention was made 
that very little was done by us in the 
reprieve granted to Djamila,. the-
young patriot. It is not the cusfom of 
the External Affairs Ministry to blow 
its own trumpet. The things that the 
Go.vernment of India. does in order to 
lessen tensions and to interfere Ul 
special items, which need its inter-
ference, are done in a quiet way and 
they do not form the subject of. big 
speeches of the Government spokes-
men , in tlie House. 

It has- b.een pointed 011-t by a Mem-
'Qei: w.ho1. I ·presume1 must know bettei>--
a.bout exte:r.nal publicity~that , one" o:I 
tlle b.e!!t ways of strengthening. extet>"-
na\ puplicitx- is to have-our own-news 
agency to gp.thel' news in· o.ther coun~ 
trjes. , The Member has . forg9tten a< 
st.a~e~at made. by the: Prime Minis-
ter this merp.ing:, that vu! have· 
over 100 Missions abroad of · vanou:r 
categories. Did he imagine that 
these Missions were staying· there in 
oi;der t0. watch the stars?· Ct!-rtailil(Y, 
we get teports · kom these Missions 
a~d1 it· ii;., on1 the basis· of thee intimate' 
int@:inna~ien:i t\lat1 we, get ,from oar owni 
ag!tnt~, thfU; weo dG; 0Ur' external publi~ 
city. It is quite-truer th!W: Ottl! exter:.. 

nal publicity has not been very effec-
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tiv* As hqebeen rmnr *Uy pointed 
oift, bp the Baxttamentafry  Seorttary. 
yaut da not convert »  nation by means 
of ipeecto or Iqr dm m of propa­
ganda literature. As we know it, it 
has been tried and it Is being tried 
by many countries, there are coun­
tries which snow us under heaps at 
propaganda. That has not converted 
us to their way of belief. The same 
holds good as far as our propaganda 
is concerned. As has been pointed 
out, we have to counter the misappre­
hensions and misinformation that has 
been spread about us for centuries. 
All that we can do to counter this is 
not by false propaganda, not by exag­
gerated accounts of what is happening 
in our country, but by simple truth. 
Truth takes a long time to succeed. 
Let us hope tha  ̂ it will succeed as 
it must succeed. As was pointed out 
by the Parliamentary Secretary again 
there are the recent changes in the 
attitude of the big countries towards 
the various questions which are inter­
national problems. All these changes 
indicate that those countries which 
were hostile to us are seeing light. I 
hope they will see light well and the 
scales will fall from their eyes and 
they will understand our problems in 
the way they should be understood*.

Then, I come to certain definite 
questions raised by some of the 
speakers. A question was asked, I 
think by the Leader of the Communist 
Party, why we did not say that we 
will not take any cognisance of the 
jurisdiction ot  the International Court 
of Justice. I am sure he knows as 
well as the Members at the House 
that we did contest the Jurisdiction of 
the International Court of Justice. 
We have, at no tame said that the 
Portuguese have any right of passage 
to Dadra and Nagarhaveli. We do 
not think it is proper at this stage to 
take unilateral action, for the inte­
gration of lfsgaritaveli and Dadra. 
We. weuld wait since the matter is 
sub jwHet till some decision is arrived 
at.

Hie n u t tiling is about the IndJ* 
OSes Library. R is tfee duty of the 
oppeettloa to say that all our policies

have been failures and that we an. 
not taking adequate steps to fulfil the 
pledges that we have given to our 
country. The question at the transfer 
of the India Office Library has been 
taken up and hon. Members know 
that the late education Minister actu­
ally took a trip to London for that In 
the course of his negotiations he had 
suggested that a fact-fiinding com­
mittee should be appointed to find out 
and settle the claims of Pakistan and 
India with regard to the Library. The 
U.K. Government have made it a 
legal issue and they said that accord­
ing to their Legal Advisers they have 
a legal claim to the Library. We 
want to Insist that it is not a legal 
claim. It is a political question: a 
question of transferring assets which 
belong to us, to our country. A fact­
finding committee has not been 
appointed. The U.K. Government 
does not seem to be in any mood te 
hasten the proceedings by which a 
final settlement can be effected. To 
say that we have failed or that we 
have not been enthusiastic in pursuing 
these matters is really to misrepresent 
the efforts of the Government.

Another point is about boundjary 
demarcation. I am rather disappoint­
ed, because, almost every week, in 
both the Houses we are answering 
questions on boundary demarcation. 
The difficulties in boundary demarca­
tion and the progress made in the 
matter are all reported to the House. 
Still Members want to raise that isnut 
maybe, because they do not have any 
other issues which they can raise in 
the House.

Shrl Hem Baraa: Not because of 
that, but because they are keen about 
it and very little is dene.

HkrtsuU Lafcrimrt Menen: Only a 
couple of weeks ago, the progress in 
demarcation was stated in this House, 
and with your permission, I will read 
out once again what has been said 
many times in both the Houses.

Shrl C- K. Bhattscfcseyys: Beery
day in (he papers there are reports 
about boundary troubles. That is whr 
we are asking qnestisn*
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Itti4«i.« T . l t A l l  M«-«— TM. (iMh
with boundary demarcation, not boun­
dary disputes as such.

On the Punjab-West Pakistan 
border, we have got 318 miles of 
boundary; 160 miles have been demar­
cated. In West Bengal-East Pakistan, 
we have an undisputed boundary of 
1,350 miles out of which 1,017 miles 
have been demarcated. Tripura-East 
Pakistan—522 miles; 55 miles demar­
cated. Assam-East Pakistan, 609 
miles; 200 miles demarcated.

Only the other day, a statement 
was made in this House explaining 
why the progress has been slow. 
Every yard of the boundary has to be 
measured, land records referred to 
and agreement reached as to whether 
work should proceed. Then, work is 
undertaken by representatives, and 
Workers from both sides of the boun­
dary. Invariably we find that any 
small incident or lack of protection or 
anything that interferes with the 
proper demarcation of the country 
would mean a suspension of the work 
not for a few days or weeks, but 
months. Boundary demarcation 
cannot be done throughout the year. 
There are only limited seasons during 
which this can be done. If hon. 
Members realise all these difficulties, 
I am sure they would appreciate the 
efforts made by the Government in 
order to get the boundary demarcated. 
After all, it is not the Opposition 
Members only who are concerned with 
the security of our country. . think, 
more than the Opposition, it is the 
Government that is concerned with 
the security and safety of the country. 
It is no fun for the Government to 
detail police forces into the border 
lands and to be compelled to answer 
Questions and to feel aggrieved over 
questions over which we have no con­
trol. Let me assure the House that 
all efforts are being made—all efforts 
within the possibility of a Govern­
ment most Interested and most con­
cerned about the welfare of the 
people—in order to see that these 
tiritoCB are solved properly and quick­
ly.' But, the circumstances that have 
bean mentioned will convince hon. 
lU m ben that these tasks are not

easily accomplished because they tat- 
volv* two Governments, one of which
is not at all -anxious to come to any 
kind at settlement with vs.

One of the speakers,—I think it was 
Shri Hem Barua,—made a state*
ment which is prima Jade wrong 
He said that it was an ille­
gal committee that looked to 
the appointment of personnel for the 
IF AS. I would like to read out to him 
what happened in the meeting at 
Shillong. It may convince him 
about the legality or illegality of the 
Board. This is the composition of the 
Special Selection Board: “A Special
Selection Board shall be constituted 
by the Central Government and it 
shall consist of (1 ) a representative 
of the Ministry of Home Affairs, who 
shall be the Chairman of the Board, 
(2) the Adviser to the Governor of 
Assam, (3) a representative of the 
Ministry of Home Affairs, (4) a 
representative of the Ministry of 
Defence and (5) one or more, 
anthropologists and experts on 
Tribal affairs. A meeting was held 
first in Delhi and all these people 
attended. The next meeting was held 
in Shillong. It was contended that 
this Board consisted only of junior 
members and therefore, according to 
Shri Hem Barua, it was an illegal 
Board. Let me read out the names 
of the Members who attended the 
Shillong meeting. Before that, let me 
say that in the note that I read just 
now, it is said, representatives. It is 
left to the Ministry to appoint any­
body as its representative and the 
Board can still be legal whatever the 
status of the representative appointed 
by the Ministry concerned. However, 
I will read the names of the people 
who attended the meeting in Shillong. 
Shri Viswanathan, I.C.S., Joint Secre­
tary to the Government of India, 
Ministry of Home Affairs—is a 
junior officer I ask Shri Hem Barua? 
Shri S. J. Dalton, Member, Assam 
Public Service Commission—another 
junior officer; Shri H. C. Sarin, I.C.S., 
Joint Secretary to the Government at 
India, Ministry at Defence; Shri K. L. 
Mehta, I.C.S., Adviser to the Gover­
nor—all Members. These are the
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Junior officer* who «m said to have 
mt»Am the committee or the Board 
illegal.

Shrl Hem Barna: On a point of
order, Sir.

Mr. Depoty-8peaker: Die Minister 
is not yielding.

Shrimati U kihni Mcm b : I just
want to ask how these things can be 
misrepresented.

Mr. Deputy-Speaker: The Minister 
is not yielding, and therefore the hon. 
Member has to yield.

An Hen. Member: It is a point of 
order.

Mr. Deputy-Speaker: No point of 
order. Point of information.

Bhrimatl U M im l Menon: I am
only giving the information so that 
the House may have the correct know­
ledge and will be able to judge whe­
ther the board was illegally consti­
tuted. I am only using the word used 
by the hon. Member.

Shri Hem Baraa: I have a word to 
say.

Shrimati Ijtthm l Menon: I am not
yielding. What I want to say is that 
speaker after speaker can come for­
ward and say this which they think 
will not be refuted, and therefore 
there will be wide acceptance and 
belief that we are doing all sorts of 
illegal things in order to put people 
in, without being guided by any of 
the principles laid down for the 
constitution of these boards.

Now I want to say something about 
the question of emigration policy. 
One of the hon. speakers asked: if we 
are Members of the Commonwealth, 
why do we not negotiate with 
Australia because we have too many 
people and Australia has too much 
land? It does not conform to our 
ideas of national dignity that we 
should go round asking other coun­
tries, because they happen to be mem­
bers of the Commonwealth, to settle 
our people. The problem of popula­
tion in India is a problem which we 
should solve ourselves. No policy of 
emigration is going to help us to 
solve th}s problem.

Seth O w M  Dm : On a point of per- 
sonal explanation.

fib. Deputy-Speaker: The Minister 
has already told the House that she 
is not yielding. The Members will 
have to yield-

Seth Govind Das: 1 think she will 
give me way for one minute.

Mr. Deputy -Speaker: Order, order,
Shrimati I.akahmt Menon: The hon. 

Member who made the suggestion has 
himself visited Australia. 1 have also 
been able to visit Australia recently. 
If he had any idea of the country he 
would not have pressed this demand, 
because it is a country which is 
barren in most of the places and the 
population is concentrated on the sea 
board. The rest of the country needs; 
a lot of physical effort to develop it, 
and if our people could only put in 
that physical effort, we can make our 
country a richer and better country 
than Australia.

Then, the usual things about the 
manoeuvres of imperialist powers and 
moral strength, the endless potentia­
lities to be used for the promotion of 
peace etc., were mentioned. I think 
nobody can say that we have failed 
in our task of promoting world peace, 
but the task of promoting world peace 
does not mean that we should inter­
fere in the internal affairs of all the 
other countries and help them to toe 
the line, so to speak, of our policies. 
As it is, the House is aware that most 
of the countries of the world, includ­
ing the Prime Minister of the United 
Kingdom, have publicly supported 
the five principles of international 
policy which we had laid down, which 
go by the name of Panchsheel. That 
itself is an achievement. Not only that. 
One of the Members has even sug­
gested that the Commonwealth should 
be changed into a Panchsheel Com­
monwealth. One does not exclude the 
other. Now that the Prime Minister 
of the United Kingdom himself has 
subscribed to the Panchsheel as many 
other Prime Ministers of the Common­
wealth countries have also done, it is 
quite likely that we are really on the 
way to that Panchsheel Common­
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wealth if you like to -oaU tt toy that 
name.

Sjhrt Fanlgnhl (Purl): Will the 
Pakistan Prime Minister accept that?

Shrimatt Lakahmi M e m : Then it 
was said that we should have a 
customs union between Pakistan and 
India, a Zollverein, and it was a most 
fantastic suggestion from a Member 
of the Communist Party that it should 
be over the heads of the Government, 
that it should be a customs union of 
two countries having nothing to do 
with the two Governments. I have 
•Iso read a little history, and I have 
never come across a proposal like that 
where you could have a customs 
union of two countries over the heads 
o f the Governments. Customs unions 
are formed by the Governments and 
in full agreement as to what their 
policies should be. So, the idea by a 
Communist Member that we should 
approach the people over the heads of 
the Governments is really fantastic.

Then we were asked why we did 
not indulge in a sharp condemnation 
« f  the Big Powers’ intervention in 
Indonesia. We have said on many 
occasions that we do not like inter­
ference of foreign countries in the 
Internal affairs of other countries, nor 
do we believe in what is called the 
vacuum theory in politics. We say 
the vacuum will be filled by the 
■people themselves. Regarding this 
particular point the Prime Minister 
tklnuelf has stated in a press confer­
ence that we have no direct informa­
tion as to the interference of other 
countries in the internal a f fa ir s  of 
Indonesia. There is a rebellion. It is
*  purely domestic affair. We have our 
Sympathy with the established Gov­
ernment of Indonesia because we are 
tor stability, because the head of the 
Indonesian Government has been long 
associated with us. We have 
Kjrmpathised with their freedom strug- 

we have helped them to solve 
their difficulties, but this is a purely 
domestic matter, and we cannot go by 
Ketrspaper reports. The Opposition 
ICfertfbers can go by newspaper 
saperta, but • Government cannot take

any action on purely iiLH ijn tp m  
reports. Therefore, tf we kav* Hot
condemned Western interference or 
the interference of Western Powers, in 
Indonesian affairs, it is purely because 
we think that we have no correct or 
authoritative information about the 
kind of interference except that they 
received some arms from Taiwan. 
We do not know who has sent it, 
whether it was sent by the Western 
Powers, by the Chinese or by some 
other agency. We do net know any­
thing about it  It is not proper for a 
Government to come forward with a 
sharp condemnation of a thing which 
they do not know themselves.

Then something was said about our 
refusal to help intending migrants 
from East Pakistan. This is also not 
correct. Every effort is being made 
to help the migrants, but our own 
policy Is the result of an agreement 
between our Government and the 
Pakistan Government. We do not 
want to embarrass the Pakistan Gov­
ernment nor induce these people to 
leave Pakistan to come to India and 
add to their worries and our worries. 
All that we want to do is this: where 
there is a real case of hardship, we 
have established certain priorities, and 
according to these priorities migration 
is allowed, visas are given and nothing 
!s done to increase their hardships. 
On the other hand, everything is done 
to make their hardships less.

Then there is a cut motion about 
prospective immigrants. This also has 
been discussed in the House. We do 
not know what is the number or what 
is the nature of prospective immi­
grants, and no Government can lay 
down a policy that this is what they 
are going to do in case so many 
thousands of people come from Pakis­
tan. On the other hand, the policies 
that are followed today do make pre­
vision for difficult eases when they 
come from Pakistan.

We were told that we have by our 
policies alienated Bhutan and Silddm 
and various other things which are 
absolutely wrong. The hon. Members 
must have read the annual report of
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the External Affairs Ministry and I 
do not want to waste any more at the 
time of the Room by repeating what 
is already in print and is in the hands 
r f  hon. Members. They know by 
res ding it that our relationships with 
these Governments has been most 
friendly, and that we have not spared 
anything to help them and to develop 
their resources so that we can have 
our policy of good neighbourliness not 
only in theory but also in practice.

Shri Hem B u w  On a point of 
information.

Mr. Depnty-Speaker: Shri Ramesh- 
war Rao.

Shri Hem Barua: May I clarify my 
position, because I have been misinter­
preted?

Mr. Depoty-Speaker: Yes, he may 
say a few words.

Bferl Ham Barm: About the selec­
tion board for the recruitment of 
officers to the IFAS. I said the selec­
tion board was constituted under flu  
orders of the President of India, and 
these were the Members: The Foreign 
Secretary (Chairman of the Board), 
one or two anthropologists, one from 
fhe Ministry of Defence, one from the 
Home Ministry and the Adviser to the 
Governor of Assam. But in ltH, 
when this board met at Shillong, some 
of the members of the board did not 
attend it, and delegated their powers 
to their junior members. For in­
stance, it was Lt. Col. Yusuf Ali, who 
was the Deputy Adviser to the Gov­
ernor of Assam, not the Adviser, who 
was allowed to sit in the board. I 
say this board for selection of officers 
was constituted under the orders of 
the President, and these were bemg 
violated because these people did not 
enjoy the right to delegate powers; 
they either attend or they do not 
attend. That was what I said.

Shri Kameahwar Rae (Mahbub- 
nagar): There will be hardly anyone 
in *ht» House who does not support 
the broad lines of our foreign policy. 
D u n  may be a difference of empha­
sis, or there may be minor marginal

details in which one may want some
alteration, but basically everyone of 
us do support the foreign policy that 
we have been pursuing in the last 
nine years.

There are just one or two aspects 
which I would like to draw your 
attention to. One of them to which re­
peatedly attention is drawn to both 
on the floor of this House and outside 
is the question of Indians abroad, 
Indians in South Africa, Indians in 
East Africa, Indians in Malaya, in 
Ceylon and so on. This is a very 
old story. It goes back to the days 
when the British were ruling this 
country, to the late years of the last 
entury; when they were trying to 

develop various colonial territories, 
the British took labour from this 
country—lt was called indentured 
labour in those days—to South Africa, 
to Fiji, to West Indies, to British 
Guiana and various other places. 
Most of them settled there, and the 
Indians living in those territories today 
are their children or grandchildren. 
And confusion arises because we are 
unable to distinguish between Indian 
citizens and these people who have 
settled there. The Indians in South 
Africa are South Africans of Indian 
origin. They are not Indian citizens. 
Very often, questions are asked, as 
my hon. friend Shri Hem Barua so 
eloquently did, about the Group Areas 
Act, about the treatment of Indians in 
South Africa and so on.

Shri Ham Barua: Did I mistake that 
they were Indian nationals? I did not 
make that mistake.

Shri Kameahwar Rao: I fun just
clarifying it. If they are not Indian 
citizens, then what does my hon. friend 
Shri Hem Barua want this Govern­
ment to do?

Shri Hem Barua: Leave them in the 
lurch!

Shri Kameahwar Rao: We are not 
going to take up cudgels on behalf 
of those who are not citizens of this 
country. We certainly have sympathy 
towards these Indians resident in
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ether countrries, as much sympathy 
•a we have towards the nationals of 
those territories, the indigenous popu­
lation of those territories, like the 
Africans and others. Our sympathy 
towards the Indians who are dis­
criminated against in South Africa 
is no less than the sympathy that 
we have towards the Africans in 
South Africa who are discrimi­
nated against. This problem of dis­
crimination that crops up every 
now and then in various territories is 
partly because we are not quite sure 
or we do not appreciate very clearly 
that we do not desire any special 
treatment for Indians resident in those 
territories. They should not ask for 
any perferential treatment as against 
the people in those territories, like the 
Indians in the Rhodesia, for instance. 
If the Africans in Rhodesia are being 
discriminated against, then the prob­
lem is a common problem, a common 
problem of discrimination against 
coloured people. It is in that perspec­
tive that these problems must be 
understood and appreciated.

The Indians in these various terri­
tories are in two or three categories. 
The first category is of those who are 
permanent residents of those terri 
tories, who are citizens of those coun­
tries and are only of Indian origin. 
Our relationship with them is cultural. 
We are interested in them because they 
have gone from our country. We 
would like to retain cultural contacts 
with them. But beyond that I do not 
think the Government of India can 
take any extraordinary, special inter­
est. There is the other class of people 
who are visitors, who are Indian citi­
zens, who might have gone there on 
short visits or who may have been 
there for business, but who have re­
tained their Indian nationality and 
Indian citizenship. In their case, cer­
tainly the Government of India look 
after their interests, and even the 
slightest discrimination against them 
or any wrong treatment given them is 
taken up by the Government of India 
through the proper channels.

The second point, to which X would 
like with all humility to draw your 
attention and the attention of the 
Members of the House, is about our 
Northern Frontier. There has been 
some discussion today and previously 
about NEFA. The Prime Minister haa 
also mentioned about the officers 
whom we are recruiting for a cadre 
for NEFA, the special problems of 
NEFA and what is being done there. 
I feel that this aspect of our adminis­
tration should not be confined only to 
NEFA which is only a part of our 
Frontier area. Our whole frontier 
right up from Laddakh down into 
Assam and further down to the sea­
board is similar. The terrain is diffi­
cult The people who inhabit this 
area are backward. Most of them are 
tribal people. They have hardly any 
education. There are hardly any 
roads in this area. It is time that the 
Government of India, either through 
the Ministry of External Affairs or 
through the respective Ministries con­
cerned, paid greater attention to this 
area. We should develop a more 
positive policy in this area, of educa­
tion, of communication and of cultural 
contacts. For various reasons, this 
area is being neglected. One of our 
colleagues has suggested today that 
NEFA should not be under the Minis­
try of External Affairs but should be 
administered as part of the Ministry 
of Home Affairs etc. I do not know if 
at this stage it would be a wise thing 
to do, but some emphasis, either 
through the State Governments, such 
as the Government of Uttar IVadesh, 
Himachal Pradesh, Punjab or Kash­
mir, or directly by the Government 
of India through a special agency, 
should be given to the development of 
this whole frontier area in education, 
communication and so on.

I am aware that I should not take 
much time of the House. I would like 
to refer only to one other aspect, to 
which attention has been drawn today, 
especially by Dr. P. Subbarayan, who 
feels that we should find a place at 
the summit conference because we 
have an important part to play. Sure-
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If, It it not for us to My that we have 
an important part to play. It is for 
other people to feel whether we have 
to play a part at all. And if other 
people feel that there is some part 
that we have to play, we will be 
asked. It will be presumptuous 
indeed for us to feel that we should 
go around advising other people or 
asking for places at various confer­
ences. I hope my esteemed friend and 
elder statesman, Dr. Subbarayan, will 
forgive me for differing from him.

sr*rr-Tfsm- 
arrfirar): *«nww wr

ifr w n  ?

w m w  : wnr m ?i$r fftsr
wwr 1

If Shri Mahanty can squeeze his 
observations in six or seven minutes, 
he may speak now, because I have to 
call the hon. Prime Minister after 
that I intend to call him at 4.45 p.m .
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Mr. Deputy-Speaker, I shall deal 
very briefly with the few points. I 
am really surprised at the persistence 
of Shri Barua about this question of 
the selection of officers for the NEFA. 
Here I have the official paper, the 
orders issued by the President that 
is the rules framed under the orders 
of the President, which says: Hie
Special Selection Board shall be cons­
tituted by the Central Government 
and shaU consist of a representative 
of the Ministry of External Affairs 
who shall be the Chairmen of the
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Board, the Adviser to the Governor of 
Assam, a representative of the Minis­
try of Home Affairs, a representative of 
the Ministry of Defence, an Anthro­
pologist and others. The point is they 
are representatives and the Ministay 
can send any representative. It so 
happened that when the meeting was 
held here, the representative was the 
Foreign Secretary; and it so happened 
that when the meeting was held at 
Shillong the Joint Secretary in special 
charge of this Department was there. 
He was a fairly senior officer who 
deals with these matters mostly. There 
can be no question about the legality 
of it. But, as I said in the course of 
my address this morning, the results 
show that the selections made were 
excellent. The officers we have got 
are good selections, people who have 
proved by their work and worth that 
it was a good selection.

Then, Sir, here is one hon. Member, 
Shri Brajeshwar Prasad who often 
intervenes in debates on Foreign 
Affairs and who in spite of belonging 
to a large party in this House really 
forms a party, a single-Member party 
of his own. . .

Slurl Braj Baj Singh: Is he not
a Member of the Congress Party?

Bhri Jawaharlal Nehru: . . . with 
whom I am not aware that any other 
Member is in agreement on the vari­
ous subjects that he talks about. He 
has allowed us today again to have 
some glimpses into the obscure cor­
ners of his mind. But, they were 
remarkable glimpses about driving 
•way this country from this continent, 
pushing in some other continent, 
•bout really having an elemental 
scope, hardly politics. (Laughter.) 
But, I merely refer to hi™ because it 
is not merely a matter for amusement 
for us although it is amusing I must 
say. But, often lightly to give extra­
ordinary impressions to people outside 
who may read about this as to what 
the quality of thinking in thi« House 
is on such matters, is likely to

delude them. Therefore, I have refer­
red to this matter. (Interruption.)

An Hon. Member: To which Party 
does he belong?

Mr. Depnty-Speaker: He is
Member of the House all right.

Shzl Jawaharlal Nehru: The hon. 
Member, Seth Govind Das, referred 
to the problem of migration. My 
colleague had said something about 
it. Obviously, the question of popula­
tion in the world is important now 
and it is going to be terribly impor­
tant, maybe, 10, 20 or 30 years later. 
How is it going to be solved? I do not 
know. One obvious way talked about 
more and more now is of restricting 
the growth of population by methods 
of birth control. So far as we are 
concerned, it is of high importance 
that we should try to do so and suc­
ceed in that. Other countries are also 
thinking on these lines. It would be 
completely wrong and improper for 
us to say that because Australia or 
other countries happen to be sparsely 
populated we should raise this ques­
tion and try to send our people there. 
It will be improper from a variety of 
ways and it is raising a hornet’s 
nest without achieving anything in the 
near future. Even if there is such a 
thing in the future, it will be a tre­
mendous thing for us. This is not a 
question of people disappearing here 
and appearing there. We have to 
face some problem here in connection 
with the refugee rehabilitation. 
People are disinclined" to go from one 
State to another. Imagine thinking 
in terms of taking large numbers of 
people? Presumably Seth Govind Das 
thinks in terms of a few thousands. 
But you have to think in terms of 
millions, scores of millions, to a
difference.

Probably, among the States of 
India—I am not quite sure—Madhya 
Pradesh is the most sparsely populat­
ed. It may well be that Seth Govind 
Das may try this to some extant in 
relation to his own State . . . (Inter­
ruptions.')
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There are grave difficulties. I say 
tw« because unless there is something 
definite, feasible and practicable, it is 
not worthwhile our saying things 
which frigthen people. There is no 
such intention on our part.

Then again, the population of India 
is a big one. It is no doubt a grow­
ing one. But the population of China 
is far bigger and the rate of growth 
is even bigger. Whatever birth con­
trol may do in the future, it is cal­
culated that there are about 600 mil­
lions in China. It will be a thousand 
millions before very long—in 20 years 
or 25 years. Imagine a thousand mil­
lions in China. Then take Indonesia. 
It is also a very heavily populated 
country with 70, 80 or 90 millions—1 
think. I am told it is 85 millions. It 
is also growing rapidly. The whole 
of the South-East Asia is a tremen­
dously heavily populated area.

Shrl Hem Hama: But about China, 
the population there per square mile 
Is less then ours. The pressure of 
population per square mile is less than 
ours.

Shrl Jawaharlal Nehru: But there 
is the Gobi desert too—and various 
other things. The population of the 
whole of the Chinese State, including 
Tibet, Gobi desert and that, and 
Mangolia—if you spread it out, it is 
not so great. But the really heavily 
populated area is China proper. It is 
terribly populated. What is more, as 
I have said, the rate of increase is 
two per cent, per annum. This rate 
of increase is bound to go up because 
of health measures and the rest as in 
India. Actually, our rate of increase 
in population, in population growth, is 
a little less than it was before; it is 
actually going down. But because the 
death rate is going down fast, in the 
result, more people remain alive.

Hie hon. Member, Shri Mukerjee, 
referred to a number of matters. One 
he referred to was about an Indian

doctor in London, and that diplomatic 
immunity had been claimed by the 
warden of a hostel. This matter came 
up before me some time ago. I think 
the hon. Member was pleased to 
draw my attention to it and I enquired 
into the details. I do not think whe­
ther it will be right or proper for me 
to say anything much here about this 
case, because it will be very much to 
the disadvantage of that Indian doctor 
if I say anything- much here. He was 
a gentleman who was sent from India 
with the help of advance, loans etc. 
from the West Bengal Government, 
and later he received more loans. He 
has not returned them. He has re­
fused to abide by any directions. In 
fact, some suits are pending against 
him for various purposes. And, he 
failed, in other words, with the people 
who had sent him, who had given him 
money, and refused to come back. He 
has been there for a long time. The 
dispute arose about his insisting 00 
treating Indian students in the hostel 
which is connected or run by the 
High Commission. It was stated that 
he was trying to induce the students 
to ask for him whenever they wanted 
a doctor. It was not considered proper 
for any doctor to do so, and he was 
asked not to do so, but if any student 
wanted him he could go. This is the 
beginning. It is not a very big matter, 
but since it was referred to I thought 
I should say something about it.

16.52 hrs.

[Mr. Speaker in the Chair]

Then, Sir, he sued the lady warden 
of the hostel for defamation, defama­
tion presumably because she said 
he was trying to get students to en­
gage him, which was supposed to be 
defamatory. And, the Commonwealth 
Relations Office in London, it appears, 
informed them that this lady had 
diplomatic immunity. I do not myself 
like anyohe claiming diplomatic im­
munity unless in some very very 
special case; but normally diplomatic
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inununity is given on a reciprocal 
basis between two countries. This was, 
Anally, the action of the Common* 
wealth Relations Office; I do not know 
(he details. But, having gone through 
much of the correspondence with this 
doctor, I cannot say that my sympa­
thies went to him at all. His record 
was not at all a pleasing and satis­
factory one so far as his relations with 
those who had sent him or those with 
whom he was dealing there was con­
cerned. And, surprisingly enough he 
has found a champion in England, a 
champion whom, well, many at us 
would prefer not to have—the cham­
pion is the Daily Express.

Shri Mukerjse made some sugges­
tions, some of which seem to me com­
pletely beyond our power. He said 
something about Nagerhaveli; we 
should apparently take some steps to 
put an end to this case going on in the 
International Court, we should incor­
porate it with the Indian Union and so 
on. Of course, this Parliament 
could incorporate it. There is no 
difficulty about incorporation. But 
you can consider the advisability of it, 
the advisability of such an action 
when a case is going on in an inter­
national plane in the Hague Court. We 
have deliberately—and I think right­
ly—ever since Nagerhaveli became 
a liberated area through the efforts of 
its own inhabitants, avoided any for­
mal contact with it, any governmental 
contact with it, because we do not 
wish it to appear, what was not a fact, 
that it was not the people of Nagar- 
haveli but outsiders who had gone 
and pushed out the Portuguese autho­
rities from there. The fact is that th*> 
people of Nagerhaveli and some 
Goans did that without the slightest 
help from any governmental authority. 
And we wanted to leave it at that and 
net to confuse the issue by any step 
that we might take.

Then, he also said something about 
our firmly and finally withdrawing the 
case, of Kashmir issue, from the 
Security Council. ’Hiere again, it was

lot quite clear to me how a case is 
withdrawn from the Security Council 
So far as I know, a case goes there, it 
remains there and if somebody intends 
to withdraw it, suppose we want to 
withdraw a complaint we made, we 
cannot withdraw somebody else*) 
complaint. We might withdraw our 
own compldint but the other complaint 
would remain. Tut there was one 
thing that Shri H. N. Mukerjee said. 
He seemed to think that because I 
did not mention ?n my earlier speech 
Indonesia and Algeria are suffering 
from some kind at inhibition lest I 
might offend somebody. That of 
course was not the ease. I was not 
dealing, this morning, with the entire 
field of foreigu affairs. So far as 
Algeria is concerned, if >« a matter, 
well, of tragedy which really can be 
measured only in almost elemental 
terms. It is a terribly bad thing, but 
I do not understand yet how I can 
serve the cause of Algeria or the 
Algerian people '•y merely shouting 
about it all the time. We have in our 
own way drawn attention to this fact 
repeatedly. Maybe sometimes what 
we have stated ha? had some effect. 
We have in our own way done it. We 
refused to shout and we refused to go 
about merely condemning when all 
kinds of stories came to us, and facts, 
a year and a half ago or more, about 
Hungary. We did not think it was 
right to do that but we did try to draw 
the attention of the Governments con­
cerned to various matters and some­
times with success. We did serve a 
cause we had at heart. We would not 
have been able to do that if we had 
merely performed in public, with 
vigour, without any results.

Then, Shri H. N. Mukerjee referred 
also to the possibility of holding a 
Bandung Conference. It can be held; 
but I still think that a Bandung Con­
ference at the present stage, of the 
type that was held, would not be 
feasible because it was a Governmen­
tal Conference. This House knows 
what is happening in Western Asia— 
separate groups of nations struggling
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•way in different functions. There arc 
internal trouble* in Indonesia. I should 
have thought this was not at all a 
suitable time for such a conference, 
and this is not my view only. This was 
the view at most of the people con­
cerned with the sponsoring of the first 
Bandung Conference, because we con­
sulted each other sometime back.

Now, Shri H. N. Mukerjee made a 
suggestion which I f*£r is not feasible, 
but I would welcome it if it was 
feasible. It was about a customs union, 
but clearly, when the position is what 
it is today, to talk about customs 
union is not to talk in terms of reality.

17 tea.
Only today I was told of the kind of 

thing that happens. Only today a 
newspaper quoted a speech delivered 
in Lahore. 1 shall make it clear th't 
so far as 1 know it is not delivered 
by any high government functionary, 
but still by a prominent citizen. He 
said, ‘ Oh, Kashmir, the question of 
Kashmir is there of course. Bui that 
is not enough. We must now strive 
for a complete rectification of the 
boundary between India and Pakistan, 
the area in that northern boundary. 
The Quid-e-Azam said so and we must 
try that." ITUs supports what I 
ventured to say to this House this 
morning that we are up against some­
thing in a sense very solid and in 
another sense very insubstantial. It 
is not Kashmir, though Kashmir, of 
course, is • very important issue. It 
is not canal waters. It is something 
basic derived from that intense com­
munal attitude, bitterness, etc., anti- 
Indian attitude, which has been the 
inheritance of Pakistan unfortunately 
from the old Muslim League and then 
after the time of the partition. Claims 
grow, demands grow and nothing is 
satisfied. Therefore, how we are to 
attack—I mean, attack that basic atti­
tude—and convert it and make it a 
friendly one is a problem very diffi­
cult for us, but there is no other way 
to do it.

There is one thing else It is quite 
extraordinary at the present moment, 
what the Pakistan Radio is saying 
from day to day about India, about 
Kashmir, about individuals here, the 
Government and everybody—the
Pakistan Radio functioning not only 
from Karachi, but Lahore, Rawalpindi, 
Peshawar or whatever it is. And I 
am not referring to what is called the 
Azad Radio, that is, of course, a class 
by Itself and its virulence nobody can 
reach. The Pakistan Radio’s cons­
tant attacks on India, constant preach­
ing of hatred and violence is some­
thing amazing. That is the attitude 
we have to face all the time. I said this 
morning that I do not claim that we 
are blameless, that we are guiltless, 
that we go with lilly-white hands and 
all that. We have made mistakes; we 
have made errors. Sometimes some 
speech is delivered, some writing is 
done here, which is not either in good 
taste or is otherwise proper. But fhe 
fact is that our major effort, the effort 
of this Parliament, of this Government 
and even I say of our Press generally 
speaking, is towards a lessening of 
tensions, though individuals go some­
times astray while there is no­
body to check that. In fact, all efforts 
are made to increase the tension, bit­
terness and hatred. All that we can 
do is not to be led away by that into 
wrong course ourselves and to rem­
ember always that the final objective 
between India and Pakistan can only 
be friendship and co-operation.

We are neighbours and our conflicts 
—they may appear big today—are re­
ally small compared to the innumer­
able points of contact that we have 
and are bound to have. As a matter of 
fact, these conflicts have not only in­
jured us, even in economic and finan­
cial terras but if we had co-operated 
economically in trade, this, that and 
the other, it would have been far more 
advantageous to us both.

Lastly, my colleague, Shri Ramesh- 
war Rao, referred to our frontier areas
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meaning by that not the east frontier, 
not NEFA or the Naga Sills or 
Assam—that of course is there—but
rather the whole stretch of the fron­
tier—Punjab, TJ. P., etc. Them areae 
have been totally neglected in the 
past; they have been completely neg­
lected- There is (me hon. Member in 
this House—maybe there are others, 
but there is certainly one, Mr. Bhakt 
Damhan—who is constantly reminding 
us about those areas by putting ques­
tions and writing to me quite rightly, 
because they are important. I am not 
for the moment thinking in terms of 
strategy, etc., but they are rich areas 
and there are fine people living In 
those areas. It is difficult to do much 
for them till at least communications 
are developed. The primary thing is 
communications. We are doing some­
thing towards that end and I hope 
more will be done.

Mr. Speaker: The Question is . . .  .

Shri BraJ Raj Singh: I request that 
more time may be allotted. Some 
people were not allowed to express 
their views.

Mr. 8peaker: We are now closing 
the debate. I will now put the cut 
motions to the vote of the House.

All the cut motions were put end 
negativea.

Hr. Speaker: The question is:

"Ttoat the respective sums not 
exceeding the amounts shown in 
the fourth column of the order 
paper, be granted to the President 
to complete the sums necessary to 
defray the charges that will come 
fai course of payment during the 
year ending the Slst day of March, 
1999, in respect of the heads of 
demands entered in the second 
column thereof against Demands

Hot. 22 to 26 and 114 relating to 
the Ministry of External Affairs.”

The motion tow adopted.

[The motion* for Demands for 
Grants which were adopted by the 
Lok Sabha are reproduced below— 
Ed. ]

Demand No. 22 —Tribal Areas

That a sum not exceeding 
Rs. 7,36,07,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay* 
ment during the year ending the 
31st day of March, 1939, in res­
pect of Tribal Areas’."

Demand No. 23—Napa Hillt—Tuen­
sang Area

That a sum not exceeding 
Rs. 3,34,19,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the Slst day of March, 1959, in res­
pect of ‘Naga Hills—Tuensang 
Area’.”

Demand No. 24—External Affaire

"That a sum not exceeding 
Rs. 8,05,57,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which come in course of payment 
during the year ending the 31st 
day of March, 1959, in respect of 
‘External Affairs’.”

Demand No. 25—State of Pondicherry

"That a sum not exceeding 
Rs. 2, 73, 97,000 be granted to the 
President to complete the cum 
necessary to defray the charges 
which will come in course of pay-
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meat during the stmt ending the 
31st day of March, 1889, In respect 
of 'State of Pondicherry’.”

Demand No. 26—Miscellaneous Expen­
diture under the Ministry of External 

Affairs

“That a sum not exceeding
Ra. 3,75,000 be granted to the 
President to complete the sum 
necessary to detray the charges 
which will come in course of pay­
ment during the year ending the 
31st day of March, 1858, in respect 
of ‘Miscellaneous Expenditure 
under the Ministry of External 
Affairs’ ”

Demand No. 110—-Capital outlay of
the Ministry of External Again

“That a sum not exceeding 
Rs. 42,57,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay­
ment during the year ending tne 
31st day of March, 1858, in respect 
of ‘Capital Outlay of the Ministry 
of External Affairs’."

17.06 his.

The Lok Sabha then adjourned 
till Eleven of the clock on Thursday, 
the 10th April, 1868.




